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I. ORIGINAL APPLICATION No: 	 2009 

Transfer Application No 	: - -------/2009 in O.A. No.---------------- 

Misc. Petition No 	: --------/2009 in O.A. No.------- - -------- 

Contempt Petition No 	: ---------/2009 in O.A. No.---------------- 

Review Application No 	: ---------/2009 in O.A. No.---------------- 

Execution Petition No 	: ---------/2009 in O.A. No. 

Applicant (5) 	: ------- 

espondent (S) : ---------- 

Advocate for the: 
{Applicant (S)} 

•Advocate for the ------------- ------------- -------------------------------
-- 

Respondent (S)} 

Notes of the Registry 	Date 	 Order of the Tribunal 

Heard Mr.A.Ahmed, learned 

totii 

	

is 	;. 	•. 

di .......... • tice be issue o the Respondents 

requiring th 	to e their reply to this case 

by 08.01.2010. 

Dy. RegisM 
r 	• 	 . 	

1sf onO8.01.20 

• 	adan Kumar Chaturvedi) (Mukesh mar GuQfa) 

/ 	
Member (A) 	 Membe 

27.11.2009 	Heard Mr.A.Ahmed, learned counsel 

appearing for Applicant. 

Notice be issued to the Respondents 

• 	• f  . 	 - 	 requiring them to file their reply to this case 

• 	 • 	
• 	

by 08.01.2010. 

• 	 1 	. 	 List on 08.01.2010. 
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• 	(Madan Kum/hatufvedi) 
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Time is extendeø by 3 we As as prayed 
for. 

List the matter on 1.2.2010. 

(Madan" arChaturvecii) (Mu 	Kumar Gupta) 
Member (A) 	 mber (J) 

01.02.2010 	Time is extended by th 	weeks, as 

NO 
	 prayed for, to Respondents to fi reply. 

I ,  

List on 22.02.2010. 
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(Madan Kumar Chat urvedi) 
	

h Kumar Gupta) 
Member (A) 	 ember (J) 

/bbl 

22.02.2010 	Time is extended tc file reply, as: 

prayed for by proxy counsel I or Respóhdents. 

List on 23.03.2010. 

J • . 
(Madan Ktr Chaturvedi) (M kesh Kurnail Gupta) 

\Member (A) 	 Member (J) 
/bb/ 	 - 

Wdttin statement ha5 been filed on 

.032010.' .A.Ahmed, leed.öunsel for 

the appkcant requires threeweóks time to 

file rejoinder. 

List on 20.04.2010. 
:.,.. 
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O.A. No. 248 of 2009 

2004.2010 	 On the request of proxy counsel for 
applicant adjourned to 10.52010. 

(Madan Kr. Chaturvedi) 	(Mukesh Kr. Gupta 
Member (A) 	 Member (J) 

/pg/ 

. 	 . 

10.05.2010 	This is a Division Bench matter. List the 
matter on 3rd June 2010. 

(Madan KumChafuedj) 
Member (A) 

Lm 

• 	03.06.2010 	Rejoinder has not been flied 
though time has been extended to do so 
vide 'orders dated 23' March 2010, 201 

r 
April2010 and 10' May 2010. ApplIcant 

not 	 joinder.  
0&,91 Liz'1 	 In the circumstances, list for 

hearing on 11.06.2010. 
Rejoinder, if any, be filed before 

'A 	ir:h 	"•the'iiiext date of hearing. 
L,c  

'1 	 (Madan KChatuedi (Mukesar Gup) 
Mombor (A) 	 Mombor (1) 
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11p6.2010 	 Learned pIOXy couns 1 for 0PP!C0fl,Y 
prays for adjournment st tsng that Mr 

-  A.Ahmed has some personl difflcuDy. Mr 

M.U.Ahmed, learned coJnsl for the 

respondents subm,ts that apiLn cant ha filed 

rejoinder.. Copy of which hs been served 

seeks some tzme,  to 

kT-lfl--' 	 L 	 In the circumstances acfjoufned to 
1 18.6.2010. 

r 
1?- 	2fl I3 

(Madan . Chaturvedi) 	(Muke4 I. Gupta) 
Member (A) 	 ibeir (J) 

1pg1 	 H 
•ictv 	18.O6.2OiO 1 '.On the request of 	A Ati,ued, 

Fv t#ii cmrjrf 	)sirned coun5el for apphcnt. acjwncd tq 
r.r 	I6•*(' 	 29ffl3 2010 

2Y kt& 4'L 
t 	 ri I 	( 	I 	r 	I 	i 	1661  

(Madon Khovedi) Xr - 

JMu"q KUMar Gupb) f 	 51! 	fI 

() 	 crr,k)rrp.i 

F' 	.-+ 	'j 	•r 	'r 	 •.. 

i29.O6l0 	Heard Mr. A. Ahrn , earned 

counsel for Applicant an 1*. M.U. 

Ahmed, learned Add. CGSC ior. 

I 	I! I I 	I 	6 -, 	4 0 V, 45 - 6 t 4 4 ReSpOndentS 

/ 	 Heanng conckided esen?éd for 

orders. 

I, 
(Madan Kumar ChOturve) Meth jmarG1a)• 

Member (A) 	 M mbet(. 
/pb/ 	 .s 

12.07.1O 	Judgment 	
( A' 	 court. Kept in separdte sheetL 

OAisdisrvssed.No5It.. 
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(MadanKurnarthatUrledi) ML4eh lcpmar Gupta) 
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CN1RAL A41N1STRkflVF TRJRUMAL 
GUWAHATI BENCH 

Original Application No.248 of 2009 

DATE OF DlCISfl)N 9,  12i.1 0 I0 

Shri Bahul Chandra Das 
	 AP11(ANT(S) 

Mr A. Ahmed 
	

A))V()CATE(S) FOR THE 
APPUCANT(S) 

versus 

Union of India & Ors. 

Mr M.U. Ahmed Atidi. CS,C 

CORAM: 

RISPONI*NT 4 S) 

A I)VOCM'F (S) FOR ThE. 
RESPONDENT (S) 

The Hon#b)e  S hri Mokesh Kumar Giipta,judkial Member 

The HonbIe Shri Madan Knmar Chalijrvedi Administrative Member 

Vhether reporters of IIW& %vspapers 	Yh/NO 
may b€ allawdto see the judgment? 	 I 
Whether to he referred t&the Reporter or not? 	YfrINo 
Whether their Lnrdships wish to see the talr copy 
of the judgment? 	 Ys o 

I. 

 

 



CENTRAL AI)MlNiSTRATlVi TRII3U NAL 
GUWMjAJ3JNCH 

Original Application No.248 of 2009 

Date of Order: This the 17J day ofjuiy 2010 

The Hon'ble Sri Mukesh. Kumar Gnpt,Judk ,iai Member 

The HonbIe Shri Marian Kumar C.hatn.rvetU, Mministrative Member 

ShrI )3abul Chandra Des, 
S/o Rasraj Dos., 
Assistant, 
Indian instilt, te of Handk,om Techniogy, 
Ministry of Textiles, Government of India, 
Jawaharnagar, Khanapare, 
Guwebati-781 022. 	 ...... AppIkanL 

ByMvocate Mr A,Ahnied. 

versus - 

The Union oEindia, represeni.d by the 
Secretary to the Government of India 
Ministry of Textiles, 
Udyog Bhavan, New Delhi-I lOOi l. 

The Development C:omm issioner for Hancfloom 
Ministry of Textiles, Government of India, 
Udyog Bhawan, New Delhi-I 10011 * 

The Director (Eastern Zone) 
Weavers' Service Centre, 
Ministry of Textiles, Government of India, 
Indian institute of Handloom Technology (IIHi) Campus, 
Jawaharnagar, Khanapara, Guwab ati- 781022. 

Shri J.akheswr Berman 
Office Superintendent, 
Weavers' Service Centre. 
Ministry of Textiles, Government of India, 
Jawaharnagar, Khanapara. 
Guwahati-78102 2 	 Respondents 

ByMvocate Mr M.U. Jthmed, AddL. 

4' 
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2 	 OANo148/2009 

ORDER 

Nt)KESH KU11AR GUFrA1 lUll JAL jj. 

J3abul Chandra Das, Assictan t, Indian lnstitvte of 

Hand)oorn Technology, MinIstry of Texthes, Guwahati, In this O.A. 

challenges order dated 31.082009 (Mnexure.21) whereby Shri L. 

l3arrnan has been. declared qualified in the Departmental Examination 

held on 28.02.2009 and 01.03.2009 for the past; of Oftire 

Superintendent. He seeks direction to respondents to hold 

Departinent.4.$ Examination for oforenoted post for recerve vacandes 

for SC category as well as to hold Review DPC maintaining proper 

roster for selection to said post with all coliqequential benefits. 

2. 	Facts, as stated are that: he belongs to SC communty 

was appointed as LDC in 1982; promoted as IJDC on ad hoc basis vide 

Office Order dated 23.06.1986 and regularised w.e.f. 21.041992 vide 

order dated 11.12..1992. Next promotion from the posi of UJ)C is to 

the post of Accountant UDC WIth 8 years regular servIre as per 

Becru itment Rules, is eligible For promotion to said post. Siuce he 

beiwigs to reserved community, he was entitled for certain rciaxat.'on 

and though he had 10 years service as i')DC but not promoted, 

submitted representation dated 07.08.1996 seeking promotion to said 

post for backlog vacancies reserved for SC cornnmnity wherehy one 

post of Accountant; in Weavers' Serrice Centre (WVC) for sb'.rt 

Agartata has been kept reserved for SC cmrnuuity. One post of 

• Accountant at serial Nt 1.5 was : reserved for SC m unity at WSC 

Agartalavide Directr (Coordination), Ministry of Textiles' latter 

dated: 2f306.1989. Under Lb e special recruitment drive, he ought to 

have been considered for promotion as no other SC cndidate was 
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available for said post. Utthatey, vicie order dated 21.08.1997 he 

was promoted as Acco',ntant on ad hoc basis. Surprisingly, vide order 

dated 07.10.1999 he was reverted to the post of IjDC hirh was 

termed, In public interest'. No plausible and authentic rest-sons were 

disclosed. Shri B.C. l4arnbram (SI), U1)C wac promoted to post of 

Accountant on 1 3.08.1988 at WSC Agartak* though as per Dfrertor 

(Coordination) letter dated 26.06.1989 said post was reerved for SC 

community. Furthermore, Shri R.C. Hambram was reqniwised as 

UDC w,e.f. 21.04.1992 vide order dated 1112.1992 and, therefore, be 

was ineligible for promotion. Being aggrieved, he submitted 

representation dated 28.01.2000 followed by reminders dated 

12.07.2001) and 19.09.2000. Without considering the same, be was 

transferred to WSC Jmphal as UDC vide order dated 06.06.2003. In 

the year 2004 said post of Mcountant was redesignated as Assistant. 

Vide order dated 04/20.07.2005, he was promoted to the post of 

Assistant. On being relieved vIde Imph& Office Order dated 

29.07.2005, he joined said post at Guwahati. 

3. 	His grievance is that: the next higher post is Otice 

Superintendent, to he filled by two modes namely, 50% by promotion 

and 50% by Departmental Examination. AS per Recruitment Rules, 

Deputy Superintendeii1AecounEant/4scjtn 1; with 3 years regular 

service in the grade is eligible for promotion. Similarly Deputy 

SuperinEende.ntlAccounta., V.Assistant with 3 years regular service and 

UDC with 1.0 years regular service in the grade is eligible for 

Departmental Examination, VkJe Circular dated 14.01.2005 Limited 

Departmental Competitive Ei mination was nOtified for tiillnj up 

vacancies Un-reserved under Zonal Departmental ExarnhiatInn Quota 

0' 

for said past. Though he appeared, but was not selected for said post. 
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The repo.ndents convened DPC to consider officials for said post; in 

the year 2008 and promoted Shri S .). Vadav (HoresArved) for said 

post Since he had not been promoted, he st4bmitte(l an application 

-  under RTJ. Act, and vide letter dated 18.06.2008 certain information 

were provided about the vacancies of O1ice Superintendent in East 

Zone, perusal of which reveals that Shri R.K. fliswas and SwE YB. 

Devi were promoted to said poct of Office Snperi.ri endent; based on 

))PC's recommendation we.f. 130*3.1983 he. on the same date. it was 

stated that promoting said two officials on the same date violated the 

Becruftment Rules, which provides two modes of promotion namely, 

50% by promotion and 50% by Departmental Evininatkm. Only one 

post of SC occurred during 1992-6 but due to ncn-availahiiity of 

eligible SC candidate none could be promoted. Learned counsel for 

applican contended be being the only SC eligible candklate ought to 

have been consulered, Vide Circular dated 2002.20O9 the 

respondents had notified to WI up one vacancy in the said grade for 

unreserved category. Though he appeared in it. e said eramination but; 

vide impugned comm Hnication he was declared not successM. 

Contentkn raised is that not even a single reserved category 

candidate had been promoted to said post till date. 1-ils representation 

did not yield any positive results. in the Departmental Examination 

held For said posl; the respondents ought to have relaxed the standard 

norms for SC community candidates. After decentrallzntion of the 

Department into four zones ory 01.091997 the r .spondents have 

promoted total 9 officials to the post of Office Superintendent till 2009 

under the Eastern Zone, out which 5 were recruited based on 

departmental ewamination. Not even a single SC category candidate 

had been promoted. Furthermore, the respondents have not 
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maintained the roster properly and, thererore, he ought to have beo 

promoted against the backlog vacaru'ies as weil as based on rotaxPd 

stendard 

4. 	By iThag reply the respondent Nns1 -3 contested the daim 

laid stating that recruitment/promntkm made on or after 02.07.1997 

has to be based on "post based ', roster Instead of "vacancy based". As 

per roster, no post of Office. Superintendent was earmarked/reserved 

for SC community. I)epartment has maintained the norms and ratio 

fixed for said post.. Authenticity of letter dated 09.08.1 989 relied 

upon by him has not been established. Order by which he was 

promoted as Accountant on ad hor basis dearly stip&ated that it 

would not confer on him any legal rlght either to continue in the 

higher post :indetiniteiy or for promotion on regular basziv. Promotion 

of Shri R .C. Hamhram (Si) to the post of Accountant on I 3.08.3998 in 

WSC Agartala was based on recommendations of DPC. Applicant 

completed 10 years of regular service as 'tHX In 2002 and then 

became eligible to appear in the Departmental Exanhtian, thou çjh 

he was not eligible for promotion to post of Olfice Superintendent 

under 50% quota. In the E)epartm ental Examination held in 2005 for 

unreserved vacancies, he appeared but could not qualify. Shri S.K. 

Yadav was promoted to said post based on recommendafons of OPC 

held in 2008. Applicant was promoted to the post of Assistant on 

10.082005 against reserved SC quota and at that point of time he 

was not eligible for promotionbased on DPC as he had not completed 

the eligibility on the crucial date prescribed for said purpose. He 

became eligible oniy from 01.01.2009 subject. to fulfillment; of 

benchmark in ACR. At that point of time, no vacancy exsted to 

promote him to the post of Oflice Superintendent against reserved 
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quota and, therefore, he ccwhi not ho promoted. Name of B.K. 

Majumdar hadn not been reflected in communication dated 

18/26.062009 issued under RTI Act as by that time he had afready 

resigned. Applicant appeared in the Depart.men tal Examination 

not if1ed vide Circular dated 20.022009 but did not qualify. Shri L. 

Barman who bad qna)Hied in aforenoted ewaniinatinn wac promoted as 

Office Superintendent and. joined at WSC, Guwahati on 1 3J 12009. 

Departmental Examination for said post was conducted as pernorms 

of Recruitment Rules and there is no illegality in it;. There is no 

violation of either Recruitment Rules or roster point as projected. 

5. 	We have heard learned counsel for parties, perused the 

pleadings and other material placed on record Question which arises 

for consideration is whether be is eligible for promotion to the post of 

Office Superintendent by either modes namely. 50% by promotion and 

50% by Departmental Examination It is undisputed : that he 

appeared in the Departmental examiriations held in the year 2005 as 

well as 2009 but could not qualify. Thus, as far as this m ode of 

recruitment is concerned he was not eligible at aft. Similarly, as per 

Recruitment Rules, to become eligible under 50% quote for 

promotion, one has to satisfy the eligibility conditions prescribed 

therein namely, 3 years regular service in the grade i.e.. AssisEant 

Admittedly, he was appointed as Assistant: on regular basis vide order 

datedO4J20.06.2005 and, therefore, be had not completed 3 years 

regular service by 0101.2008, which was the cut-off date as per 

O.M.s in vogue to determine eligIbility. By that time he had rendered 

only two years five months service and, thus, was Ineligible. For 

determining crucial date of eligibility for promotion, in terms of JX)FT 

O.M. dated 17.09.1991., first day of crucial year is the year on which 
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vacancy occurred, should be taken irrespective of whether ACRs are 

written financial year wise or calendar year wise. Thus, it couki he 

concluded that he had not fulfilled the eligibility criteria tnr 

departmental promotion on 01 01 200$, nor he had qualified the 

))epartmentai Ex.rninatlon by virtue of exaniru,tion result. 

Exam ination the case from either angle, we have no besit&jnn to 

conclude that neither had he qu lifted the. Departmental Competitive 

Examination nor was he eligible for ptiur.ntinn under promotion 

quota. Allegation of not rnaint:aining proper roster s made without 

any justification and no cogent material has been placed or produced 

to establish said allegation. Similarly, no specific I! teri& hac been 

pointed out as to how the respondents irirated the prescribed 

percentage for recruitment to said post. In our considered opinion 

chaJlenge made to comm rication dated 31.,08.2009 vide which 4hri 

L. Bairn an was declared qualified in the Departmental Exnrninatk.w is 

without any substance and basis. is not in dispute as on dats also 

there is no vacancy against which lie could be considered ror 

pomotio.n. Mere eligibility is not suflicient for proniohon. One has to 

he within the zone of consderatioo and vacancy should he 

available/earmarked for each category. He has mIserably faiie4 to 

establish that any vacancy was earmarked for SC caiiddnte and yet 

be had been denied prom otion to said post. 

6. 	Thus, find inqri erit, OA. Is dismissed. No costs. 

nkrn 

MADN 	c:HAFIJRVEDI) 
ADMINIg'TBATIVE MEMBER 

(.MUKSH. KUMAI GUPTA) 
JUDICIAL MEMBER 
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IN THE CENTRAL ADMINISTRTIVFS I 
GUWAHATI BENCH, 

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE 
TRIBUNAL ACT 1985) 

ORIGINAL APPLICATION NO.UiR OF 2009. 

Shri Babul Chandra Dás 
.Applicant 

-Versus- 
The Union of India & Others 

Respondents 
'/AIOP)S& LISTOF DATES 

29.10.1982 Applicant was selected for the post of Lower 
Para 4.3, Division 	Clerk 	through 	Staff 	Selection 
Annexure 1 Commission 	in 	the 	Weaver's 	Service 	Centre, 

Ministry of Textiles. 
23.06.1986 Applicant was promoted to the post of Upper 
Para 4.3, Division Clerk (UDC) on ad-hoc basis. 

27.06.1986 Applicant joined as UDC on 27.06.1986 at WSC, 
Para 4.3 Agartala. 
Annexure 2 
Year 1987 The Government of India, Ministry of Textiles 
Para 4.3 decentralized the Weavers Service Section and 

Indian Institute of Handloom 'Technology into 4 
(four) -zone. 

26.06.1989 The Director 	(Coordinator)informed that there 
Para 4.6 are 22 posts of SC and 5 posts 	of ST under 
Annexure 6 Group 	'C' 	has 	been 	allotted 	to 	various 

WSCs/IIHTs 	upto 	31.8.1989 	and 	one 	post 	of 
Accountant has been reserved for SC candidate 
at WSC, Agartala in the East zone. 

27.10.1992 The 	Respondent No.3 	appointed 	4 	officiating 
Para 4.16 Office 	Superintendent 	as 	Superintendent 	on 
Annexure-18 regular 	basis 	in 	the 	WSC/IIHT 	through 

Departmental examination. 
11.12.1992 The service of the Applicant was regularised 
Para 4.4 as UDC. 
Annexure 3 
07.08.1996 The 	Applicant 	submitted 	a 	representation 
Para 4.5 before 	the 	competent 	authority 	for 
Annexure 5 consideration of his promotion to the post of 

Accountant. 
21.08.1997 Applicant 	was 	promoted 	to 	the 	post 	of 
Para 4.7 	, Accountant on ad-hoc basis. 
Annexure 7 
27.08.1997 Applicant has joined as Accountant in the'WSC, 
Para 4.7 Agartala. 	 ' 
Annexure8  
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13.08.1998 The 	Departmental Aro 
otion 

Para 4 9 AW considered the name of 	 i- 	) 
for promotion to the post 

07.10.1999 The Respondent No.3 reverted the Applicant to 
Para 4.8 the post of UDC from the post of Accountant. 
Annexure 9 
28.01.2000 Applicant submitted a detailed representation 
Para 4.10 before 	the 	Respondent 	No.3 	against 	the 
Annexure 10 reversion order dated 07.10.1999 and, requested 

to 	consider 	his 	promotion 	to 	the 	post 	of 
Accountant. 

12.07.2000 Applicant submitted representation before the 
Para 4.11 Respondent No.2 	against 	the 	reversion 	order 
Annexure 11 dated 07.10.1999. 
20.07.2000 The 	Govt. 	of 	India, 	Department 	of personnel 
Para 4.17 and Training has 	clarified that 	the backlog 

vacancies would be treated as distinct group 
and would not subject to 50% ceiling. 

19.09.2000 Applicant submitted representation before the 
Para 4.11 Respondent 	No.3 	against 	the 	reversion 	order 
.Annexure 12 dated 07.10.1999. 
06.06.2003 Applicant was transferred from WSC, 	Agartala 
Para 4.12 to WSC, Imphal 
Year 2004 The post of Accountant was 	re-designated as 
Para 4.12 Assistant. 
14.01.2005 The 	Respondent 	No.3 	notified 	the 	LDC 
Para 4.15 Examination 	for 	filling 	up 	vacancies 	of 
Annexure 16 unreserved 	category 	to 	the 	post 	of 	Office 

Superintendent. 
04/20.06.2005 Applicant 	was 	promoted 	to 	the 	post 	of 
Para 4.13 Accountant. 
Annexure 13 
29.07.2005 Applicant was relieved from the office of the 
Para 4.13 WSC, Imphal. 
Annexure 14 
Year 2008 The 	Respondents 	conducted 	departmental 
Para 4.16 promotion 	Committee 	and 	promoted 	Shri \  S.K. 

Yadav (UR)to the post of Office Superintednet. 
20.02.2009 The Respondents notified for filling up of the 
Para 4.18 post of Office Superintendent 	(UR)in various 
Annexure 19 WSC/IIHT through Departmental examination. 
11.06.2009 Applicant 	submitted 	a 	representation 	for 
Para 4.19 maintain 	the 	Roster 	for 	reserved 	category 
Annexure 20 candidate. 
18/26.06.2009 The Respondent No.3 provides some information 
Para 4.16 under RTI Act 	regarding vacancies 	of Office 
Annexure 17 Superintendent under the Eastern zone. 
31.08.2009 The 	Respondent No.3 without 	considering 	the 
Para 4.20 representation of the Applicant 	!eJ--4. Shri 
Annexure-21 L. 	Barman 	i.e. 	the 	Respondent 	No.4 	through 

Departmental examination to the post of Office 
Superintendent. 
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26 Nov2009 
IN THE CENTRAL ADMINISTRATIVE TRI BUAL, 

GUWAHATI BENCH, GUWAHATI. 	Guwahati Bench 
u'ft 

(AN APPLICATION UNDER SECTION 19 OF THE DNNIiV 
TRIBUNAL ACT 1985) 

ORIGINAL APPLICATION NO.J -f '  OF 2009. 
Shri Babul Chandra Das 

• 	..Applicant 
-Versus- 

The Union of India & Others 
..Resporidents 

I N D E X 

Si. Particulars Annexure Page Nos. 
No.  s  

Original Application  1tol9 
2 Verification 20 
3 COpy 	of 	the 	Memorandum 1 

No.WSC/AGT-2(2)/810-14 	dated 21 	2_3 
29.10.1982.  

4 Copy of the joining report as UDC 2 
on 27.06.1986  

5 Copy 	of 	the 	office 	order 3 
No.WSC/Gau/Adin. 1 (23) /Part. 11/92/5 
404 dated 11.12.1992 
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Cuwahati Bench 	I 
IN THE CENTRAL 

GUWAHAT I BENCH, 

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE TRIBUNAL 
ACT 1985) 

ORIGINAL APPLICATION NO. 	OF 2009. 

BETWEEN 

Shri Babul Chandra Das 
Son of late Rasraj Das 
Assistant, 
Indian Institute of Handloom 
Technology, Ministry of 
Textiles, Government of India, 
Jawaharnagar, Khanapa ra, 
Guwahati, PIN-781022 

Applicant 

11 The Union of India, 
represented by the Secretary to 
the Government of India, 
Ministry of Textiles, 
Udyog Bhavan, New Delhi 
PIN-ilO011. 

21 The Development Commissioner for 
Handloom, Ministry of Textile, 
Government of India, 
Udyag Bhawan, New Delhi, 
pnq-liooii. 

3) 	The Director (Eastern Zone), 
Weavers' Service Centre 
Ministry of Textiles, 
Government of India, Indian 
Institute of Handloom 
Technology (IIHT) Campus, 
Jawaharnagar, Khanapara, 
Guwahati, PIN-781022.. 

4. Shri Lakheswar Barman 
Office Superintendent 
Weavers' Service Centre 
Ministry of Textiles, 
Government of India, 
Jawaharnagar, Khariapara, 
Guwahati, PIN-781022 

Respondents 
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DETAILS OF THE APPLICATION 
	Guwahati BenCh 

.1) PARTICULARS OF THE ORDER AGAINST WHICH THE APPLICATION 
IS MADE: 

This application is made against the impugned order 

No WSC/GAU/Admn-9(8)/03/1933 dated 31.08.2009 issued by 

the Respondent No.3 whereby the Respondents have 

selected the Respondent NO 4 to the post of office 

Superintendent by depriving the Applicant for getting 

his selection to the said post under the relax standard 

maintained for SC candidate in the Departmental 

Examination and also till date the Respondents have not ----------------- 
conducted any departmental examination for selection to 

the post of Office Superintendent in the reserved 

vacancies after decentralization of the department in 

tsar 1987. Further, the Respondents have violated 

the Recruitment Rule for selection to the post of Office 

Superintendent by exceedinq the ratio Of 50% - in the 

Departmental Examination. 

JURISDICTION OF THE TRIBUNAL: 

That the Applicant declares that the subject matter 

of the instant application is within the jurisdiction of 

this Hon'ble Tribunal. 

LIMITATION: 

The Applicant declares that the subject matter of 

the instant application is within the limitation 

- prescribed under Section 21 of the Administrative 

* Tribunal Act 1985. 

FACTS OF THE CASE: 

Facts of the case in brief are given below: 

4.1) That your Applicant is an Indian citizen by birth 

and as such he is entitled to all rights and privileges 
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guaranteed under the Constitution of 

framed thereunder from time to time. 

4.2) That the Applicant belongs to Scheduled Cass 

community and as such he is also entitled to get all the 

servic.e benefits under the reservation policy for SC/ST 

issued by the. Government of India from time to time. 

4.3) That the Applicant was selected to the post of 

Lower Division Clerk (LDC in short) through Staff 

Selection Commission in the Weaver's Service Centre (WSC 

in short) under the Ministry of Textile, Government of 

India vide Memorandum No.WSC/AGT-2 (2) /810-14 dated 

29.10.1982. He joined as LDC on 10.11.1982 in the office 
- 

of the WSC, Agta]à in the state of Tripura. He was 

promoted to the post of Upper Division Clerk in 

short) on ad-hoc basis vide office order No.WSC/BOM/E-

161/111/3942 dated 23.06.1986 issued by the Respondent 

No.3 and he joined on 27.06.1986 at WSC, Agartala. In 

the year 1987 the Government of India, Ministry of 

Textiles decentralized the Weavers Service Section and 

Indian Institute of Handloom Technology into 4 (four)

zone all over India. Each of the zone are to be 

controlled by Zonal Director and the non-gazetted cadre 

has also been made on the basis of Region-wise. Each of 

the zones with Headquarter covering the area is quoted 

below for kind perusal of this Hon'ble Tribuiial. 

1. East Zone 

WSC/IIHT covered 	Headquarter 

WSC, Guwahati, Kolkata, 	Guwahati 

Imphal, Bhubeneswar, 

Agartala and IIHT, Guwahati 

Sl 	Zone 

No. 

2. West Zone 	WSC, Mumbai, Ahiuedabad 	Munthai 

Indore, Nagpur, Rajgarh 
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North Zone 

	

	WSC, Delhi, Panipat, Meerut 

Chamoli, varansi, Jaipur 

& IIHT, Varanasi, Jodhpur 

South Zone 

	

	WSC, Chennai, Vijayawada 

Hydrabad, 'Kancheepurram, 

Cannanore, Bangalore and 

IIHT, Salem 

Delhi 

26 NflV 2009 

Guwehati Bench 
Copy of the Memorandum No1WSC1 L0-1 

dated 29.10.1982 is annexed herewith and 

marked as Annexure-l. 

Copy of the joining report dated 27.06.1986 as 

UDC of the Applicant is annexed herewith and 

marked as Arinexure 2. 

4.4) That the post of Applicant as Upper Division Clerk 

was regularised w.e.f. 21.04.1992 vide office order h
so 

No.WSC/Gau/Adm.1(23)/Part,II/92/5404 dated 11.12.1992 f 
issued by the Respondent No.3. 	 (/ 

Copy of the office order No.WSC/Gau/Adm.1 

(23)/Part.II/92/5404 dated 11.12.1992 is 

annexed herewith and marked as Annexure-3. 

4.5) That the next promotion from the post of UDC is 

Accountant. As per Departmental Recruitment Rule, 

years service of UDC is required for promotion to the 

post of Accountant. Being a Scheduled Caste category 

person the Applicant is also entitled for certain 

relaxation for getting promotion to the post of 

' Accountant. Inspite of aforesaid relaxation and also 10 

years of service experience as UDC, the Applicant case 

for promotion to the post of Accountant was 

considered by the Respondents. Being aggrieved the 
- -.-? 

Applicant submitted a representation on 07.08.1996 
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Guwthati Bench 
before the Joint Development 

Office of the Development Commissioner for Handlooms, 

Ministry of Textiles, New Delhi requesting him to 

consider his promotion to the post of Accountant under 

II the backlog vacancies reserved for Scheduled Castes 
N 

community in the Eastern zone. In the aforesaid 

representation he has referred the letter No.A- 

14019/6/82-DCH/E-II dated 08.08.1989 issued by the 

office of the Development Commissioner, Ministry of 

Textiles, Government of India whereby one post of 

Accountant in the WSC, Agartala under the Eastern Zone 

has beenkept reserved for SC category candidate under 

the Special Recruitment Drive for SCs/STs. Inspite of 

best efforts the Applicant could not produce the letter 
- ---.--.--.-I--------- - - 

before this Hon'ble Tribunal as the 

same has been misplaced, therefore, the Applicant humbly 

pray before this Hon'ble Tribunal to direct the 

Respondents to produce the letter dated 08.08.1989. 

Copy of the Recruitment Rule for the post of 

Accountant is annexed herewith and marked as 

Annexure-4. 

Copy of the representation dated 07.08.1996 

submitted by the Applicant is annexed herewith 

and marked as Annexure-5. 

4.6) That it is to be stated here that the Director 
- 

(Coordination), Ministry of Textiles, Government of 

India 	vide 	communication 	letter 	No.WSC/BOM/E- 

1(81)/VIII/1943 dated 26.06.1989 to the Deputy 

Development Commissioner for Handlooms, Ministry of 

Textiles Govt. of India informed that there are 22 posts 

of SC and 5posts of ST under Group 'C' has been 

allotted to various WSCs/IIHTs upto 31.8.1989. 
----- --- - --- 

Accordingly name of centre and vacancy position of SCs/ 

STs has been annexed through statements in the aforesaid 
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g-t i ~Be n c h letter. As per the said qe jitre 
:,COO  

wise/IIHT-wise and WSC-wise earmark ed for SCs /STs up 

1989, one vacant post of Accountant in Si. No.15 of the 

	

- - 	 --- - - 

said statements was earmarked for SC category candidate 

in the WSC Agartala under the Eastern zone. At that 

relevant time except the instant Applicant no other Sc 

candidate were eligible forthe promotion to the post of 

Accountant in the Eastern zone. Therefore, under the 

Special Recruitment Drive the Applicant name should have 

been considered by the Respondents for promotion to the 

post of Accountant as there were no SC candidate 

available for the said post. However, the Respondents 

did not consider the name of the Applicant for the post 

of Accountant due to the reason best known to them. 

Copy 	of 	the 	letter 	No.WSC/BOM/E- 

1(81)/VIII/1943 dated 26.06.1989 is annexed 

herewith and marked as Annexure 6. 

47) That the Applicant was promoted to the post of 

ccountan 	vide 	office 	order 

.WSC/GAU/Admn.1(22)/97/2074 dated 21.08.1997 in the 

pay scale of Rs.1400_40-1800-EB-.._2300/-on_hocJ 

basis. He joined as Accountant on 27.08.1997 in the WSC, 

Agartala. 

Copy 	of 	the 	office 	order 

No.WSC/GAU/Admn.1(22)/97/2074 dated 

21.08.1997 is annexed herewith and marked 

as Annexure-7. 

Copy of the joining letter dated 

27.08.1997 is annexed herewith and marked 

as Arinexure-8. 

4.8) That surprisingly the Respondent No.3 vide office 

order No.WSC/GAU/Admn.1(23)/99/2415 dated 7.10.1999 

AQ LJ 
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reverted'the Applicant to the post of UDC from the pos 

of Accountant in public interest with immediate effect 

and posted at WSC, Agartala. The Respondents have cited 

the aforesaid reversion as a public interest but no 

U authentic reason or reasons has been disclosed in the 
said order. The Applicant has kept in dark by the 

Respondents about the reason/reasons for so called 

reversion from the •post of Accountant to UDC in public 

interest.  

Copy of the Office order No.WSC/GAU/Admn.1 

(23)/99/2415 dated 7.10.1999 is annexed 

herewith and marked as Annexure-9. 

4.9) It is worth to mention here that the Departmental 

Promotion Committee considered the name of Shri R.C. 
- _ 

Hembram (ST) UDC for promotion to the post of Accountant 

on 13.08.1998 in the WSC, Agartala although the said 

post has been reserved by the Director (Coordination), 

Ministry of Textiles, Govt. of India for SC category 

candidate vide letter dated 26.06.1989. Further it is to 

be stated that the service of Shri R.C. Hembram as UDC - _ 
was regularised w.e.f. 21.04.1992 vide office order 

No.WSC/Gau/Adm.1(23)/PartII/92/5404 dated 11.12.1992 

alongwith the Applicant(Annexure-3 of the instant O.A.). 

The Respondents have rromoted Shri R.0 Hembram, UDC to 

the post of on regular basis through 

Departmental Promotion Committee although he has not 

completed 8 years required service as UDC at the 

relevant time i.e. on 13.08.1998. Moreover, the said 

post of Accountant was not reserved for ST as per the 

letter dated 26.06.1989. 

	

4.10) That bg an 	by the reversion order of the 

Applicant to the post of UDC, he submitted a detailed 

representation on 28.01.2000 before the Respondent No.3. - 

In the said representation he has stated that though he 

j 
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has rendered unblemished service as ccofjçchtwo 

years on ad-hoc basis but he has beer to 

the post of UDC without giving any authentic 

reason/reasons. Further, he also stated that there is 

one vacant post of Accountant is reserved for SC in 

Eastern zone as per roster point as communicated and 

clarified by the authorities vide their letter dated 

08.08.1989. 

Copy of the representation dated 28.01.2000 is 

annexed herewith and marked as Annexure-lO. 

4.11) That the Applicant submitted two representations 

on 12.07.2000 and 19.09.2000 before the Respondent No.2 

and 3 respectively against the aforesaid reversion order 

dated 07.10.1999. 

Copy of the representation dated 12.07.2000 is 

annexed herewith and marked as Annexure-li. 

Copy of the representation dated 19.09.2000 is 

annexed herewith and marked as Annexure-12. 

4.12) That the Respondents without considering the 

Applicant representations for his promotion to the post 

of Accountant, transferred him to WSC, Imphal as UDC 

vide office order No WSC/GAU/Admn.1(22)/2002/2301-2306 

dated In the year 2004 the post of 

Accountant was re-designated as Assistant by the 

Respondents. 

4.13) That the Applicant was promoted to the post of 

Assistant vide office order No WSC/GAU/Admn-

1 (23) /2003/2159 dated 04/20.06.2005 issued by the 

Respondent No.3. He was relieved from the office of the 

WSC, Imphal. vide Office order No. WSC/IMP/Estt.1(2)/03- 

ó2aAtLI jy8 
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05/4 42 dated 29. 07.2005 and instrudted 	raefl 	t 
ThTT1 

Indian Institute of Handloom Technolc—uwat± 

Copy of the office order No WSC/GAU/Admn-

1(23)12003/2159 dated 04/20.06.2005 is annexed 

herewith and marked as Annexure 13. 

Copy 	of 	the 	office 	order 	No 

WSC/IMP/Estt.1(2)/03-05/442 dated 29.07.2005 

is annexed herewith and marked as Annexure 14. 

4.14) That the post of Office Superintendent is based on 

selection. The Recruitment Rule provides that there are 

two modes of promotion to the cadre of Office 

Superintendent i.e. 50% by promotion and 50% by 

Departmental examination. The Recruitment Rule to the 

post of Office Superintendent provides ten years of 

regular service as UDC or three years of regular service 

as Assistant. The Applicant has completed 10 years of 

regular service as UDC in the year 2002. Therefore the 

Applicant was eligible for promotion to the post of 

Office Superintendent. 

Copy of the Recruitment Rule is annexed 

herewith and marked as Annexure-15. 

4.15) That the Respondent No.3 vide Office Circular No. 

WSC/NZ/DLH/O.S./D.Exam/12(8)/137 	dated 	14.01.2005 

notified the Limited Departmental Competitive 

Examination 2005 for filing up vacancies unreserved 

under, Zonal departmental examination quota for selection 

to the post of Office Superintendent. The Applicant 

appeared in the said examination held for the selection 

to the post of Office Superintendent. But he was not 

selected for the said post. 
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Copy 	of 	the 	Of 4ce 	CiPMUY 	o. 

WSC/NZ/DLH/O. S. /D. Exarn/12j(8) / l'hati BOflCh dajced 

14.01.2005 is annexed as 

Annexure 16. 

4.16) That after, the Limited Departmental Competitive 

Examination for selection to the post of Office 

Superintendent in the year 2005, the Respondents 

conducted Departmental Promotion Committee (DPC in 

short) in the year 2008 for promotion to the post office 

Superintendent. The Respondents have promoted S.K. Yadav 

(UR) to the post of office Superintendent. 

It is to be stated that in reference to an 

application of the Applicant under the RTI Act seeking 

information regarding vacancies of Office Superintendent 

in East Zone, the Public Information Officer i.e. the 

Respondent No.3 vide letter No. . WSCIGAU/Admn.-

1(53)104/1204 dated 18/26.06.20.09 provided some 

information to the Applicant about the vacancy position 

to the post of Office Superintendent. From the said 

information dated 18/26.06.2009 gathered under the RTI 

Act it is found that the Respondents have promoted Shri 

R.K. Biswas and Smt. Y.B. IDevi to the Dost of Office 

Superintendent through Departmental Promotion Committee 

(DPC) w.e.f. 13.08.1998 i.e. on the same day. It is to 

be stated here that by promoting the aforesaid two 

officials on the same day to the post of Office 

Superintendent, the Respondents have violated the 

Recruitment Rule which provides promotion to the post of 

Office Superintendent 50% through promotion and 50% 

through Departmental examination. 

- 	It has also been informed that one number of 

SC_vacancy occurred during the year 1992-96, but due to 
- 

non-availability of eligible SC candidate during that 

period, . the post could not be filled up from SC category 
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candidate. The Applicant was. th oegibleC 

candidate to the said post in Eas 2WKV zqiP-Mlev4ht 
time, therefore, the Respondents should have to cons er 

his name to the post of Office Superintendent. The 

Respondents have violated the Roster by giving promotion 

to Shri 5K. Yadav. 

Further, it is worth to mention here that the 

Respondent No.3 vide office order No. 

WSC/GAU/Adrnn.1(23)/92/4928 dated 27.10.1992 appointed 4 

officiating Office Superintendent as Superintendent on 

regular basis in the WSC/IIHT through Departmental 

examination. In the aforesaid office order dated 

27.10.1992 the name of Shri B.K. Majumdar as Office 

Superintendent has been shown in Si. No.1 of the 

promotion list. But in th4 letter dated 18/26.06.2009 

under RTI no where the name of Shri B.K. Majumdar has 

been mentioned or shown as Office Superintendent in the 

year 1992. 

Copy of the letter No. WSC/GAU/Admn.-

1(53)104/1204 dated 18/26.06.2009 is annexed 

herewith and marked as Annexure 17. 

Copy of the Office order No. WSC/GATJ/Admn. 

1(23)/92/4928 dated 27.10.1992 is annexed 

herewith and marked as Annexure 18. 

4.17) That the Government of India, Department of 

Personnel . and Training vide O.M. 36012/5/97-

Estt.(Res.)Vol.II dated 20.07.2000 has clarified that 

the backlog vacancies would be treated as distinct group 

and would not subject to 50% ceiling. In the said 

Memorandum it has been stated that the 

Ministries/Departments etc. are requested to carry out a 

review for early assessment of the backlog vacancies in 

respect of SCs/STs both by way of direct recruitment and 
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promotion and make concerted eforts 2  0Niø9 	acklog 

vacancies. 

The Applicant craves leave of this Hon'ble 

Tribunal to produce the same at the time of hearing of 

this instant Application. 

4.18) That the Respondent No.3 vide office Circular No. 

WSC/NZ/DLH/O.S./D.Exam/12 (8) /475 dated 20. 02.2009 

notified for filling up of the post of Office 

Superintendent (UR) in various WSC/IIHTs through 

Departmental Examination. The Applicant appeared in the 

said Examination for the post of Office Superintendent. 

It is worth to mention here that after decentralization 

of the Department in the year 1987, till date the 

Respondents have not maintained the Roster in filling up 

the vacancies of Office Superintendent under the 

reserved quota. Therefore, the Respondents have totally 

violated the Roster point in filling up the vacancies of 

Office Superintendent. 

Copy 	of 	the 	Circular 	No. 

WSC/NZ/DLH/O. S. /D.Exam/12 (8) /475 dated 

20.02.2009 is annexed herewith and marked as 

Annexure 19. 

4.19) That after appearing in the aforesaid examination 

for promotion to the post of Office Superintendent the 

Applicant submitted a detailed representation on 

11.06.2009 before the Respondent No.3 regarding non 

compliance of Model roster for cadre strength up to 13 

point roster and denial of benefit of promotion to the 

SC/ST candidates to the post of Office Superintendent. 

All the selected incumbents belongs to General category 

and there are not a single reserved category candidate 

promoted to the post of Office Superintendent. The 

Applicant being the SC candidate, he requested the 
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Respondents to maintain the Rs 	at the 

SC/ST category as well as seiior most Assist 	cannot 

be deprived from the reguiarf promic&V109the post of 

Office Superintendent. 	
Gtlwaha e&nch 

- 

Copy of the representation date 	. .2009 is 

annexed herewith and marked as Annexure 20. 

4.20) That while the representation dated 11.06.2009 of 

the Applicant was pending before the Respondent No.3, 

the Respondent No.3 without considering the aforesaid 

representation vide letter No. WSC/GAU/Admri-9(8)/03/1933 

dated 31.08.2009 selected Sri L. Barman i.e. Respondent 

No.4 through Departmental examination to the post of 

Office Superintendent. In the Departmental examination 

for selection to the post of Office Supeintendent the 

Respondents have not relaxed the standard norms for SC 

category candidates. 

Copy of the letter No. 	WSC/GAU/Admn- 

9(8)103/1933 dated 31.08.2009 	is 	annexed 

herewith and marked as Annexure-21. 

4.21) 	That 	it 	is 	to be 	stated that 	after 

decentralization of the Department into four zone on 

01.09.1987 the Respondents have promoted total 9(nine) 

number of incumbents including the Respondent No.4 to 

the post of office Superintendent till 2009 under the 

Eastern Zone. Out of 9 incumbents the Respondents have 

promoted S incumbents through the Departmental 

Examination viz. Shri B.K. Majuxndar (27.10.1992), Shri 

G.K.. Ghosh(27.10.1992), K. Barrnan(27.10.1992), L.M. 

Singh (11.04.2005) and L. Barman (31.08.2009) and 4 

incumbents viz. S.N. Gupta(27.10.1992), Shri R.K. Biswas 

(13.08.1998), Smt. Y.B. Devi (13.08.1998) and Shri S.K. 

Yadav (02.06.2008) have been promoted through 

Departmental promotion to the post of Office 

01  ~ ~ NO,  I I 
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Superintendent. All the 	 to 

General category and not a single Sc category candidate 

promoted .to the post of Office Superintendent under the 

reservation Roster. Moreover, the Respondents have also 

violated the Recruitment Rule which provides promotion 

to the post of Office Superintendent 50% through 

promotion and 50% through Departmental examination. In 

• the year 1992-96 there was one vacancy for Sc category 

to the post of Office Superintendent but till date the 

said vacancy is not filled up whereby Respondents have 

violated the Model Reservation Roster applicable to the 

SC candidate for promotion to the post of Office 

• Superintendent. 

4.22) That your Applicant submits the Respondents have 

acted with a mala-fide intention only to deprive the 

Applicant from his legitimate claim. 

4.23) That your Applicant submits that the action of the 

Respondents is highly illegal, improper, whimsical and 

also against the service jurisprudence. 

4.24) That your Applicant submits he has been suffering 

from mental agonies, inferiority complex and 

humiliation. 

4.25) That your Applicant submits that the Respondents 

have violated the Articles 14, 16 and 21 of the 

Constitution of India. 

4.26) That your Applicant demanded justice and the same 

was denied to him by the Respondents. 

4.27) That this application has been filed bonafide to 

secure the ends of justice. 

• 	5. GROUNDS FOR RELIEF WITH LEGAL PROVISION: 
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5.1) For that, due to the above rason 	d ± 

detail, the action of the Respondents is in prima facie 

illegal, mala fide, arbitrary and without jurisdiction. 

5.2) 	For that, in past also the Respondents in 

arbitrary and whimsical manner reverted the Applicant 

from the post of Accountant to the post of UDC in the 

year 1999 without disclosing any reason or reasons and 

inspite of one Accountant post in the WSC, Agartala 

under the Eastern Zone has been reserved for Sc 

candidate under the Special Recruitment Drive. 

5.3) For that, under the Recruitment Rule for the post 

of Office Superintendent i.e. 50% of the vacancies are 

to be filled through promotion and remaining 50% through 

Departmental examination. But in the instant case the 

Respondents have exceed the 50% ratio of the 

Departmental examination in respect of promotion to the 

post of office Superintendent. Hence, the impugned order, 

No. WSC/GAU/Admn-9(8)/03/1933 dated 31.08.2009 issued by 

the Respondent No.3 is liable to be set aside and quash. 

5.4) For that, the Respondents have always treated the 

Applicant as General Candidate although he is a 

Scheduled Castes Candidate. Moreover, the Respondents 

have not imparted any training to the. Applicant as 

Scheduled Castes Candidate. Hence, the impugned order 

No. WSC/GAU/Admn-9(8)/03/1933 dated 31.08.2009 issued by 

the Respondent No.3 is liable to be set aside and quash. 

5.5) For that, in the instant case theRespondents have 

not maintained the Roster under the Reservation policy 

for the post of Office Superintendent, in the case of 

Selection through Departmental Promotional Committee or 

Departmental Examination. Hence, the action of the 
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th 
Respondents is bad in law as well asnottiile .................. 
the eye of law. 

5.6) For that, the Applicant is entitled for the back log 
.. . 

vacancies to the post of Office Superintendent under the 

reserved Quota. 	Hence, 	the impugned order No. 

WSC/GAU/Adinn-9(8)/03/1933 dated 31.08.2009 issued by the 

Respondent No.3 is liable to be set aside and quash. 

5.7) For that, after decentralization of the Department 

in the year 1987, the Respondents have not conducted any 

Departmental Examination or the post of Office 

Superintendent under the Model Roster for reserved 

category candidate. Hence, the impugned order No. 

WSC/GAU/Admn-9(8)/03/1933 dated 31.08.2009 issued by the 

Respondent No.3 is liable to be set aside and quash. 

5.8) For that, the Respondents have not, maintained the 

relax standard in the Departmental Examination for the 

post of Office Superintendent. Hence, the impugned order 

No. WSC/GAU/Adrnn-9(8)/03/1933 dated 31.08.2009 issued by 

the Respondent No.3 is liable to be set aside and quash. 

5.9) For that, the Respondents have violated the Hon'ble 

Supreme Court Judgment and Order regarding reservation 

of posts of SC/ST candidates for promotion. Hence, the 

impugned order No. WSC/GAU/Adinn-9 (8) /03/1933 dated 

31.08.2009 issued by the Respondent No.3 is liable to be 

set aside and quash. 

5.10) For that, there is total violation by the 

Respondents in reference to the O.M. No. 36012/5/97-

Estt. (Res) Vol.11 dated 20.07.2000 issued by Government 

of India, Department of Personnel and Training on the 

subject backlog vacancy reserved for SCs/STs. Hence, the 

impugned . order No. WSC/GAU/Admn-9(8)/03/1933 dated 
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31.08.2009 issued by the Respondent 

set aside and quash. 

5.11) For that, non-consideration of the Applicant 

representations submitted to the Respondents from time 

to time is bad and against the principles of natural 

justice. 

5.12) 	For that, the Respondent have acted with a 

mala-fide intention only to deprived the Applicant from 

his legitimate right of promotion. 

5.13) For that, being a model employer the Respondents 

cannot act in a differential manner towards the 

Applicant, when the same benefit has been granted to 

similarly situated persons. 

5.14) For that, the Respondents have acted in mala-fide 

exercise of power without following the procedure 

established by law. 

5.15) For that, in any view of the matter the action of 

the Respondents is not sustainable in the eye of law as 

well as under the facts of this case. 

The Applicant craves leave of this Hon'ble Tribunal 

to advance further grounds at the time of hearing in 

this instant application. 

6. DETAILS OF REMEDIES EXHAUSTED: 

That there is no other alternative and efficacious 

and remedy available to the applicant except the 

invoking the jurisdiction of this Flon'ble Tribunal under 

Section 19 of the Administrative Tribunal Act, 1985. 



V-..' .' 
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7. MA.TTERS 	NOT PREVIOUSLY FILED OR 	ten 	? 

	

OTHER COURT 	 - 

That the Applicant further declares that he has 

neither 'filed any application, writ petition or suit in 

respect of the subject matter of the instant application 

before any other court or authority, nor any such 

application, writ petition or suit is pending before any 

of them. 

RELIEF SOUGHT FOR: 

Under the facts and circumstances stated 

above the Applicant most respectfully prayed that 

Your Lordship may be pleased to admit this 

application, call for the records of the case, 

issue notices to the Respondents as to why the 

relief or relief(s) sought for by the Applicant 

may not be granted and after hearing both the 

parties the Hon'ble Tribunal may be pleased to 

give the following relief(s): 

	

8.11 	To set aside and quash the impugned order 

No. WSC/GAU/Admn-9(8)/03/1933 dated 31.08.2009 

issued by the Respondent No.3. 

	

8.21 	To direct the Respondents to hold the 

Departmental examination for selection to the 

post of Office SuIitendent under the reserved 

vacancies for SC category candidate. 

	

8.31 	To direct the Respondents to hold Review 

Departmental Promotion Committee by maintaining 

proper Rosterfor selection to the post of Office 

Superintendent. 



* 	1T*W UffT 
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8.41 	To pass any other app 	r 	o 

relives to which the Applicant may be entitled 

and as may be deem fit and proper by the Hon'ble 

Tribunal. 

	

8.51 	To pay the costs of the application. 

INTERIM ORDER PRA.YED FOR: 

Pending the final disposal of the Original. Application 

the Applicants huithly prays before Your Lordship's for 

issuance of an interim order by directing the Respondents to 

keep one post of Office Superintendent under the Roster 

point till disposal of this Original Application. 

Application is filed through Advocate. 

Particulars of I.P.O.: 

I.P.O. No. 	:- 3cy 
Date of Issue :- 	1027 
Issued from :- Guwahati GPO 

Payable at 	:- Guwahati 

List of enclosure: As stated above. 

Verification . . . . 

l a& .  

- 	. 	., 	t•_ 	-. 
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31  1 
VERIFICATION 4  

I, Shri Babul Chandra Das, Son of Late Rasraj Das, 

aged about 53 years, presently working as Assistant in 

the Indian Institute of Handloom Technology, Minsirty of 

Textile, Government of India, Jawahar Nagar, Khanapara, 

Guwahati-22,, do hereby solemnly verify that the 

statements made in paragraph 

Fo 	trJ 	(3) 	e&ue to my knowledge, 

those made in paragraph nos 

matters of records are true 

to my information derived there from which I believe to 

be true and those made in paragraph 5 are true to my 

legal advice and rests are my humble submissions before 

this Hon'ble Tribunal. I have not suppressed any 

material facts. 

PA 
And I sign this verification on this the 2th 

day of .f/V144€1>, 2009 at Guwahati. 

zkb 

DECLARPNT 
19 
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iove'cnifleflt of India 
Ministry of Commerce 

Department of Textiles 
Weavers' Service Centre, 

589-Netaji SubhäS Road, 
Agartala- 7,99001-0 

* 	11 

2 6 NOV2009 

Guwah.atñ Bech 

nomifl1ti.0fl from Staff Se]eCti0fl0mml 

With reference to 

6,6 
ego aib Off ice(NER), Gauhat'i 

-i.---- 	 - ---- is informed 

t he/s 	has been 'selcted for appointitteflt in the Weavers' 

,;CViCe Centre,Agartala as a temporary 

(,,n rs . 26O/-'Per month in the scale of 

£T3_8_390_10_400/ 	. 	and will be entitled to draw 

r n e F, 
s allowance, house rent allowance,compensatory alloWaCe 

I 1 other allowances as admissible to the Central Government 

to time • 

1). His/Her appointment is subject to his/her producthg 
• 	original educationl certificates and proof of date. 

of birth and Caste Certificate, in respect of cand.- 
dates belonging to the Scheduled Caste/Scheduled Tri-
communities in the prescribed form at the t me of 
reporting for duty. In case, he/she isuriable to 
comply with these instructions, the offer of appoint- 

• 	ment will be treated aswithdraWfl !  

He is likely to be posted an'where in India. 

He/She will be on probation for 	 . , a period' of two 9ears 

During the probationarY period 	 his/her 

servi(::es are liable to be terminated at any time" 

without notice.  

4).' After the crrnpietiofl of the satisfactorY probationary: 
period, 'his4her services are liable to be terminated .i2y 
one month 's •' notice in writing given either .by the 
Government servant to the appointing authoritY or by 

ty ,to the Qovernmefl' serVaflt :' the appointing authori 	 ',. 

5). He/She will be required to ftirnish a marriage decla-
ration in the prescribed form, at the time of joining 

r 

WSC/AGT-2 (2 )//g/c 	the 

M E MO R A NDUM 

41 
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OX
-  

rnarriedto a person with more than one wif€ 
.LiVI', 

is liable for appointment to a Central Govrflmefl 

Service, 

7) He/She iill have to take an. oath of allegiance or 

solemn affirmati01 in the prescibed form tohe 
 , 

effect that he/she will remain loyal to the Repub 

• 	
of Thdi dring the,tenU.re of his /hr service u 

the 'Govrnmeflt 	.. . 	 . 	 . 

: 8). Hs/heraPpointment is subject to the .  condition 

that he should produce a àertificate of fitness in 

• the prescribed forrn(COPY enclosed) from the pistri' 
- Medical Officer/CiVU Surgeon of a Govt. Hospital 

at the time 0fportiflg for dutyHe /She should Li. 

up the enclosed form in the presente df District 

• 	Medical Officer/Civil Srgeofl of Go. Hospital.  

• 9).He/She will be required to furnishtwo character 

certificate from two Gaette Qfficers, out of whi, 

one should be duly attested by PresidencY ,MagiStra 

or aDitriCt Magistrate or SubDiVI5i0nal Mgist, 

or a sjerior off icer(with office seal) who would 

certify, regarding the character of the person 

signing the certificate before attestflg it. 

He/She will be bound by all the service rules 016".1

\ \
conditions andregUl.atiofls of the GoverrIrfleflt, regar 

\ 	
Fund contribution rant o:f leave,provident 

and oth 

m tters for which rules are prescribed by the Govt 

\ 	, 	.•• 	 . is offer id made on the clear understanding that 

• 	she is,notat present working ma fly Government 

Office. If he/she has been previously employed in 

Government of India Office, he/she should produce 

certificate from the off ice.in  which he/she was 

• 	previO'1SlY employ
ed,Statiflg the reasons for which 

( 	. 	
. 	her services were terminated and if he/she has re 

the previous employer should certify that he/she 

objection to his/her re_emplOymtt. 
'12') .If any declaration given or information furnished 

• 

	

	the cndidate proves to belse or • the candida 

found to have wilfully suppressed any material in. 

• 	mation, he /shewil1be liable to be removed from 

• 	service 

70C Al 
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-'(3)-- 

13),. The appointment is RIXU subje ,ct to production of 
expetience certificate and Character & anteedent 
certificate from the competent au'thorjt. 

14). If he/she is willing to accept the offer of appoint-
- - 	 ment on the above terms and conditions he/she shall 

inform this Office to that effect within thn days frorl  
the date of receipt of, this letter and report for 
duty to the undersigned on or before.11 
failing which the offer will be treated as cancelled. 

15). Notravelling-expen'sesbe paid for joining the 
apiojntment. 

. . . • • •• - • 	u ipjjy 4. . 
To 	 '. 

4sj.an Dirct 0te 

11r4 

? 

Copy ,  to 

The District Medical Officer/&4rector 	=------ 
of Tripura ,Agartala In case Shrjjsmtj 

XXXX 	i.DL 
approaches he/she may kindly be examined medically 
and a certificate of fitnéss(in the enclosed form') 
as required under S.R.4 mar be issued to h1rr/her 
after the mejca1 examjnatjo. 

The Director(cordjnatjon) Weavers' Servje Centre, 
15A,Mama Paramanand'Marg;ornbay. This is with • 
reference to his approV1 crtrnui±cated vide letter 
No. 	 dtd _ 

3).. 
• 	-t____ 

Persona], file , 	' • 

5) • Director, Weawrs Service Centra ,Gau ti. 

r 	
' 

ES 

"pvoC' 

2. 
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; To 	 he 27th 

The Officer-in-charge, 
Weavers'Servjce Centre, 
•Indranagar, 

. Agartala*799006  

Subject 	:- JOINING REPORT TO THE PROMOTED P(T OF 
UPPER DIVISION CLERK 4 ACCEPTANOE REGARDING. 

In compliance with the Off iàe Order NO.WSC/BOM/ 
'.161/111/3942 dated the 23rd June, 1986, issued by ,  the 
on'b],e Director(coordination) Weaverg Service Centre, 
:instry of Textiles, Government of India, 15-A, Mama Pararnanand srg, Bombay- 40I 004, I have the honour to inform you I would ike to Join to the promoted post of U.D..Clerk on ad-hoc *k 
n the Weverg'Servjce 
he 27th June, 1986 at forenoon, which maykindly beacepted 
nd put on records. 

Ang 	 Th&s is for favour of your kind information 
the needful in the matter. 	 I 

. 	 . 	 F 
Yours faithfully, 

(SRI B.C. DAS) 
Division Clerk., 

Weavér 'Service. Centre, 
Indranagar, Agartala, 

26 N0V2UP9 

Gu"mb gench  
p* ' 
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posts ot 	 mder 

	

r 'ne th<. 101i L D,C1or1v 	appointed a* 
1_?, 	'xicer the 	 '4 
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rtia 
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will be cra prhtion tor a Period of 2 years 
w.tth ft?:t from 	 2)Vfl 	 each of thZS 

Their p will 	ir 	dflc with tke :3evatt 
r4se 

y.M. 8 USi4La) 

C o 

.? 	 U4 
--ThE 

Qic reWTEr3 	jice Centre. 
- 	 with Baxe 

cy t.ojc 	çtxq ii th 	yC bG)i. 

zis s istaut. Djrctor Gr.I, office Of the Deylrment 
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ANNrXURE - 

4 	 5 	 6 7 	 8 9 	10 11 	 12 	13 
2 	3 

General Rs. 1Li2515- Selection. 	*Not exceed- 	No. Matriqualion orNo Two 	By promotion, Pr.omotion 	-do- 	Not alicable. 
Accountant Central 500-EB- 	ing 35 yearS. its equivalent years 	failing which Upper division 

Service 15-560- shod have good by transfer and store- 

Group'20-700. knowledge and on deputation,keeperS in WSC 

Non- experience of failing both and IIHT with 

Gazetted maintenance of by direct at least Byears 

Minister- Central Govt* recruitment, of service in 

ial. Office accounts the grade and 
or should have possessing 

- dgree in experience of 
Commerce of a working in the 
recognished ccounts section 
University with for atleast 3 
three years years. 
Experience in 
accountancy in Transfer on 
the Central Govt. deputation 
for purposes of Persons working 
recruitment. 

TO 
t 

4 n m vt o 1 sm., ni, a n-v 

equivalenf posts 
in the Office of 
the Accountant 
General,Pay and 
Accounts Office 
from other depart-
ments of the 
Centa. .or State 
Govt. conversant 
with accounts. 

(Period of deputa-
tion shall ordinarily 
not exceed 3 years). 

-b c 
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	 ANNFXURE... 57 

To 
The St. DeveloPment CommiSSt0fle 
-for HandloOms, Office of the- 
Devei9Preflt Commissioner for HandloOIflS, 

MthistrY of Textiles, Udyog Shavan, 
..'JqtW DEUII-f 10 011. (THROUGH PROPER CHANNEJ). 

i Subject 1- Special recruitment drive for 
filling up
I. 

. 	i'served for 

'1n1e1ribj 

NOV ?Ut 
e 	wahi 

S1.r, 
I am to invite a reference to your letter No. 

A_14Oi9/6/82/ 	
Dated, 8th AugUSt,l9B9 addressed to 

	119, 

the DireCtOt(Z0fla1), 
WeaVers' Service Centre, Guwahati, on the 

. subject cited above, and to state that 
as porar3(thre0) of Wt  

the letter under èfeéflCe, the post of 'Acc0Untafl' 
fl 

Weavers' 
Service. Centre, Agartala is to be. filled U by promo- 

tion of a candidate against the vacancies resered for S.C. 
	r 

as per the roster open in the Zonàl office after 1/9/87, ut 

the instructiofl5 werejnot implemented 
by the Director(Z0fl), 

Weavers' Service Centre, Guwahati, till date. 

As per 	
mcandidatz1e is concerned I was appoin 

ted as U.D.Clerk, w.e.f. 27/6/, vide office order No.WS/ 

June,1 986  
BOM/i61/111/3942i Dated, 23rd 

	and I1ave completed 

10(ten) years services. 
Since 6/86 1 have already completed 1O(ten) years 

of 

serviceS as U.D.Cler1 and there is no 
deficiencY in respect of 

my eligibilitY to hae the 
promotion in the post of tAccOUfltan D -  

against the bak1bg vacancies as indicated in your letter under 

reference. It was also mentioned in your letter that 
o(six) 

Accountant posts are existed in 
Eastern Zone within whiCh no 

S.C. candidate was considered for promotion till date. 
I shall request you kindly to promote me in the post 

of tAcoUfltaflt' agatflst the s.c. quota and remove the said backlOgc 

Thanking you Sir. 	.. .4. 	
t 

.._4 +hc.i1iv. iOUJb 	 .. 

Dated, Agartala, the.Lth 	 ': 
Ar.; 

Copy to :- 	

1 

1 

	

	
/1. The DirectOr(Z01), Weavers' 

Service Centre, 	I  

I 
Guwahati, for tnforbattofl & necessary action fdr recruitmeflt\ 
reserved catagOry candidate for the post of'±4COUfl nt' undei 

40 point roster. 	. .. 
2. The Officei Charge for Scheduled Caste •& SchdU 

led Tribe, Govt. of India, 
Pragati Road, Lake GhoWmuhant, Agatal 

for kind infoltflatiofl and necessary ac or p.ease. 

JVERSt SERVICE C5NTRE AdARTALA. 
/ 

4pVo .  
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-TYPED COPY OF RELEVANT PORTION- 

No.WSC/BOM/E-i (81) /VIII/1943 

To 
Shri BR. Gupta 
Deputy Development Commissioner 
for Handlooms, Govt. of India 
Ministry of textiles, 
Udyog Bhavan 
NEW DELHI 

Dated 26th June, 1989 

Cinr 

26 NOV 2009 

GuwhatA Beich 
Sub: Special recruitment drive for f ii 

backlog vacancies reserved for SC/STs. 

Sir 

Please refer to the letter No. 14109/6/82/DCH/E-II dated 

9.6.1989 addressed to the Of ficer-in-Charge, WSC, Agartala a 

copy of which has been endorsed in the Zonal Director, WSC, 

Guwahatj and the Director (Coordination), Bombay as well as 

telegram dated 21.6.1999 calling for information on the 

subject cited above. 

In this connection, this is for inform you that the 

undersigned was on official tour to WSC, Bhubeneswar from 

19.6.1989 and returned on 23rd June, 1989 (night) 

The relevant records have been gone thorough and the 

particulars called for have been compiled from the relevant 

records viz. Reservation Roster and other files and post-

wise and Centre-wise/IIHT -wise reservation position in 

respect of 22 posts of SC and 5 posts of ST under group 'C' 

and 5 posts of Sc and 3 posts of St under group 'ID' 

categories which have been allotted to various WSCs/IIHTs 

upto 31.8.1989 by the office of the Director (co-ordination) 

are furnished in the statement enclosed. 

With regard to furnishing the letter No. and date 

communicating the reservation position to the concerned 

WSCS/IIHTs, it is observed that the same are not readily 

AVV  
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traceable and hence efforts are continuing to locate the 

same. In the meanwhile these particulars have also been 

called for from the WSCs/IIHTs and the same will be 

furnished, shortly. 

End. As above 
	Yours faithfully. 

Sd! 

(G.D. Vaghela) 

Director (Coordination) 

AinmtTr' ;w 

2 	oi 

Ito 
ilk 

ATO 
APT0 



STATEMENT SHOWING THE CENTRE-WISE/IIHT--WISE/. .. FOR SCS/STS 

AS ON 1989. 

Sl.No. No.of Name 	of the post(out of Name 	of Remarks 

vacancies the Group for which the the 

earmarked reservation 	point 	is WSCs/IIHTs 

for earmarked 

Group SC ST •  

'C ,  

1 2 3 4 5 6 

1 1 Nil Instructor-cum- IIHT, 

Demonstrator Solan 

2 1 Nil Photographer WSC, 

Guwahàti 

3 1 Nil Instructor-cum- IIHT, 

Demonstrator Guwahatij 

5 1 Nil Research Assistant IIHT 
A 

Varansh3l 
mw 

9 1 Nil Driver WSC, 

Jaipur 

15 1 Nil AFcountant WSC, 

Agartala 

17 .1 Nil Art designer 

18 Nil 1 Art designer 

27 1 Nil Lower Division Clerk IIHT, 

Guwahati 

IDTOCArf 



No .wc/BoI4/E-1(81)/VI.II/1 Dated: 26th 

To 

I 

.\ (d T-Z,3,  .111VIIrI.,''e frib 

Shri 13.R, Guta, 
DëputyDevElOpment Comissiofler 	j 

:.for HandlioOrtls,;GoVt. of India, 	 1. 	& 	3 1iUV iijj39 

Ministry of Textiles, 
tUdyogBhavan, 
• MEW DELHI . 	 ••. 

i 	 'C 	 ~ 8ubSpeàia1 ri e't ul 	60 v. 	oi f 11 'L1 1(3 I) 
so the backlog VnJ 	reset ved for SC 3/' T L  

Si 

• 	Please refer to the 	'l:) '. 	 0 //8/DcF1/•- :i. 
dated 9-6-1989 •addTessed tI' :h 	•' 	 r 	r:hi:Qe 	SC  

a copy of which, has be tn e to 	' 	 .çnn 1 D 1. cc to 
Guwahati and the Director (CotI 1.1. 'i) 	Eouibcy es we 1 1. 
tele gram dated 21-6,-1989/cd Li.n;p 	h Hrrnation on the suN ct 
cited above. 

In this connection, L 	 o on 'ou that the tirtIcr- 
signed was on official tour3.o irins''r from 19-6.4 
and returned on 23rd June, 10139 

The: relevant records i.svn ho ,1 0 il yj , io. through and. the 
particulars called for have I)?  rn 	cIjll 1li Iron Lho cclr'vant 
records viz.Reservat1on Roster dHcl tho1 I iLs id th 	C) t 
n.se .ard Ce'trew'ise/IIHr-wi 	Lc 	VtL km pc)31t on in re. 	i t 
of.  22 posts of Sc and 5 post' of 33 nnlui (3t0\lp 'C' and 	110 

of ,  SC and 3 posts of ST un lex (,x 	' I) ' 	at e 	ri ' ' 	 i< h il lvi 

been allotted to various 7Sc 9/riU) :  H 31 - 10137 t hi, 
Office of the Director (CoorrLint I n)  in I.' I 1ut nisLlc'c' in the 
statement enclosed. 

'ijth regard to furnishing tho leHer No. and date 
communicating the reservation posItn to the concerned u( / 
IIHTs , it is observed that the sirnc' 'ire not ieacily txaccnhlc' 
and hence efforts are continuinr; to loecto the same. In th 
meanwhile these particulars h'ivr .'i1 ni 1cicn callc1 for I Toni Ii 

WSCs/IIHTsand the same will be fwi.shc:L, shortly. 

kpb 	-'' 

I 	 A 	 Yours raithfully 

	

/ vi)) i( 	• 	 (,c 
( L . Vog he 1 

Director:(Coordinat:iDrI) 

ps'O 



Name of the -' 
No. 

N. •jf vacarlcieo1 
irked ior.'. 

. 
(out of the r1,rva- 

_ for .whith th *1 	ii - 
reserv.tion ..i 

ST ieearmark6th 

1. 2.1: ry•• 
5 

i Ls. 	a 1 	 Nil Ifl5 i_ c t,r.cu 1_Del)tif 1 	tI' 	L.a1 

2. i 	.. 'Nil 

ti 	ijfliijti 

• 	. 	Nil Renearth 	'tent .U'I 	V,1r,In3i. r"- 	.. 

•; 	. 

6 Al 	Nil Asaistant ttaor Or 11 flTh, 	v4tr tmasi  
c-.? 'çT iizr 

7 1 	 1±1 aLI5hup 	or 	.n flflI 	ni 

S. N1L Weaving Asui8tant Wj 81hnerWar 

9 1 	. 	Ni1' Driver,  N 	ipr I 	' 

10 1 	Nil weaving InøtCtht (WU3M1 

1 
GUwphat  

12 l 	Nil Dyeing DemnstratC L UIt 	Varjna'i 

 a i,,Nil Driver 1rH1', 
- 	

•!• 

Nil 	.. 	.:1 ..... 
. 	 . 	•. 	 - 

Driver . WSC, Açrtais  

 
. 

1 	.-"4 - Nil 
. 

Acthuntaflt 

	

' 	art1s 

	

W 	i 

 .' 'Nu1 .1 Art Designer 	 ) 

 1 	- -Nil Art Designer 	 ) - the Oit4o 	ot 

18, --Nil 	. 	'. 	1 . ..... . Art Deaigner 	 ) 
O 	0.1111it lo n 

DGET, Now De1i 
- .ue servit.i. 	n 	1:s.' 

 Nil Patterti_Nakercurn-'Den.imi' WSC, Ous.iahati not boIl 
Wf' .-3VC 

 
• l.g.ipur 

I 	Nil W.aC, 	8hubneshw.r 

22 Ni). 	1 -do-- N..4C 	8).&jaLpu' 

•r -.-Nil' . 	-. Pr1nter-- WSC, 	P5flL)Ut 23. 

24 . ' 1il Carpenter 	"i W,C, 	)ai. 	tls 

25 
. 

1 	Ni1 
:-..- 

Lower Division Clerk IIHT 	Guw.3 aLi 

26 1 	tl W.iC, J 6lpul 

27 _Nil -do- flHi 	(,uwahatj. 

1T 	—h Occupational Attendont SC 	aombs LJ 	28 

 . 	.1: 	-- 	
:-. 	

Nil  WSC, Calcutta 

 Nil :- 	1 •. . 	•- 	•- 	. 	. 

31. 1 •- 	1 	!eOn. 	•-.. 

32 Nil 1 	Peon , jsrt. 	La 

33. 	• • 	•- 	-1 !I() rur..ti 

' . 	............. 	-wkidar .. 

35, Nil 
¼ 	Qlowkidar  

- ... 	0 	•- _;.2- 

- 

• ;70C *vt 
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;i& 	 in th  Pay cci o . i4OO4O10 

Wo" (X puraly trnpO ry 	a44.lioc siS atd postod 

rviC Gnta A3rt1'a. e priuti0A wi1 

ict fran' thc dt he txc 	
irg of thc blibor poGt at 

pvers1 crvi 
	Cnt. irt1a. 

	

His prt 	
tP°Y and.S adkOC 

will not 	
.hrn any orz1 ri4ht tth tO 

in the hh post jndnitlY r Lor praoti0fl 

	

gi1At ba5i or to clala senioritY n th 	of thiS 

-,&hoc ,nOtiQn. iX4 
His pay on p caotiOflS 	

ou.tat will b.  

fl 	.C.Ordr1CC tth 	

00 

C. 	.S..,. 	. 	. 

OPY tO 	
JCt1A1ttratV8TrtbflJ 

T 

	

eVEr3' 	 C4fltr3. 
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and nCGSar action p1 
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..'- 

The Offtcer-ifl'ChaX! , ... 
Weavers:..,5erVice;entr0 , 

AGAPTA. 

Subject : Joining Report to the promote 
post of Accountant" accoptan 9 •••• 	''.  

9 
aha 

	

No,..W$G/GAU/'M .. 	
the 21-8-97 

issued by the Dtrector(ZOflal)., Weavers' Se;vice Centre, 

Guwahati. Ihave4he'hOT1OU . 10 jnfoxm yOU 

like to join to the promoted post of Accountant 

on ad-hoc b,asi's, in' the' WëaveS Servi'ce• C46t re 

Agartala, to-day on 2708-91 at forenoon, which 

may kindly be.':accePted and put on recordso' 

This is for favour of your kind 
in the matter. 

•1' 	 •,, 	 ., '..................,,.'. 	. 	 _Uzsfatth 
. ' 

Dated  

i: 

AT 



ANNfXUREL if 

P1 	
(23) /99/• 	2 	

pato  

ORD 
 ER 

Shri B.C. Das hQ i at prCaCt tfi 	
hccotant 

on 	hoC basia stafl 
rovortod o the pt ot U,D. C' 	

in publiC 

jth 	odto effect and posted at 
woavors' ;cicc Centret 

artal 
rcvCSifl 

will be ticd as per 
The pay on  

- 	• 	as, 
counta 	(hdb0c)s 
cavcr Sci Centr0 

aY. 
brtala. 	

/ 

[•_. 	

1s.c.J;1bI) 
DIR1CT 

CopYt0 	- 
Offico Tho  

4 	
WcclVCr 	

Soice Centre. 

xgartala tor infor% 	
j 

and fl 

ccot 2. T 	 Of f ice 
Qtticct, 	

j r 	- 

al 

CCcssa y 	 I 
N'j'f 20Q9 

I 	\ 	
3. Tho 55itt Director, 	

1 

OUiCO 1a loorns, 
Comnissionor 

iCe 

UJQQ Bha+afl. eW 
Delhi. 

4• (ard. tile. 
I - 
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- 

10 	 .. 	 : 	 •. 	 -. 	
1) 

The Directjr(Zonaj), 
Weavers' Service Centre, 	 . 	\ ( flj 79Q9 GUWAHATI.  

	

0 	1 
Subject :- Pronotion to the post of Accountant(Reserve 

i .• 	. 	the Eastern .Zon of Weverst ServIce- 
Centre in respect of Shri B.C.Das, UX)Clerk, 

pö s ted atWéavé.rs !; Sec-e..Cen,tre, 

	

- 	 0 •• 	•• 	0 

Sir, 	...-. 	• 	,.. 

I have the honour to submit the following f a c t s 
for favour of your kind consideration aid for my pràmotion 

AD 



C 	 I 
I. 	'fVflV29O9 (_çe 0.o.2), 	

'I I 	Guwah Becj1 

That, the decision of the competent authority 
to revert me from officiating post of Accountant to the 

H 	post'of'.U,D.Cjerk has trimendous affected in my assured 
• 	 career progressIon and that too for. as S.C. member having 

under represfltatjon in the Central Govt. services, 
That, the concerned authority should have been 

taken up to. regularise my promotion to the post of 
Accountant as I have rendered more than 2(two) year 
un-interrupted qualifyino service to the post of Accountant 
instead of taking a harsh decision to revert me back to 
the 'lower post.  

Tbat, the result out vacancyof the post of 
ACCOUPt3flt is still lying vacant and the roster position 
has not been chancred so far I deserve to be ±'aôured 
wIth. the regular promotion to the post of Accountant 
without any further delay keeping in view the policy 
pronouflcemenj of the GOvt. of India for speedy up Ection 
to fill up all the backlog vacancy reserved for S.0 and S,T, 	. 	. 	 . 

Under the facts and ci'rcutances as, enumerated 
above, , would earnestly request you to cprsider my promo- 
tion to the post of Accountant at the earliest opportunity 
so that a S, member should not be 
his legitimatà entertainment to his career progression, 

Fok this act of your kindness, I shall remain 
grateful,, to you for. .. eVer, 	 . 

Yours.' fjffl• 

Dated, A.rta,th?th 	 ( B.C,DS ) - 	 , 	U.D.CLERK, 
WEAVERS' SERVIcE CENTRE., 

AGARThLA - 
Copy to 4iDevejoprnent Commissioner. for, 

Handlooxns, MInity of Textiles, Udyog Bhavan, New Delhj11O O1i ,', ,  
for favour of kind takinq necessar 
action. 

U.D..CLERK, .. 	 WEAVERS' SERVICE. CENTRE, 
kGAFLALA. 

VD 
p 

AT0 
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• . 	 \ Iiinsirv of textiles, 	 .- I 	. 
1':II 	I () () 

(I IIROIK1II PROI'I R (II \NNI I) 	iif3ah - 

subject :- Representation against the illegal and arbitray reversion of Shri B.C. Das to grade of 	 t 
U.D.0 from the post of ACCOUNTANT' vide office order No. WSC/GAU/Admn 
1(23)1-99/2415, Dated, 7/10/99, issued by the Director (Zonal), Weavers' Service 
Centre, Guwahati, and office order No. WSC/AGT./P. F/-34/99/I 461, Dated, 19/11 / 
99, reverting meilIegally w.e.fT I/I 1/99 and prayer for contineoüs Promotion in the 
post of ACCOUNTANT'. 

Sir. 	 - 

With due respebt I beg to submit the following representation, on being aggrived. 
for favour of your kind perusal and sympathtic consideration. 

	

/ 	 - 	I. That lani the citizen of India and belong to 'dhoha community', which is 

	

I 	recognised as S.0 in ,Tripura. Photocopy of S.0 coninlunity is annexed and marked as 
• 	 ANNEXURE-1. 

	

1 	2. That I have been initially appointed as L.D. Clerk w.c.f 10/11/82,vide order 
o. WSC/AGT./2(2)/-8l0-14, Dated, 29/10/82 and confirmed in that grade w.e.f 1/4/1988, 

'iUe order No. WSC/GAU/A'DM/ l(27)/pt-11I/92/93/1 378, Dated, 5/5/93. Subsequently I have 
ecu promoted in the grade of LI.  D. Clerk on ad-hoc basis w.e.f. 23/6/I 986. vide your order No 

130\ I 'E -161/111/921,942 Ddtcd 2 i6I 986 and 	e t 21/4 192 I ht _ been rppoinicd on 
.g&rr basis as U.D.0 vide Order No. WSC/GAU!Admn/ 1(23 )/Pait-f l.02/5400 Dated, I i/I 2/ 

92 C-oples of orders are annexed arid rimaked as ANNEXLJRE - 2,3 & 4.5 respectively. 

'1 hat siibsequtntly I have been promoted ch ACC()L N [ANt in tlit_ oUrc of 
the Assistant Director, Weavers' Service Centre, Agartala on ad-hoc basis welT 1I8/97, vide 
ord' \..,. WSC/GAU/Admn/ 1(22)/97, Dated, 21/8/97, issusecl by the Director (Zonal), weav- 

• c: ' Service Centre, Guwahti. Copy of which is annexed and marked as ANNEXURE - 6. 

That, all on on a sudden 1 have been illegally and arbitrarily reverted to grade of 
1. D. Cknk. vide order No. WSC/GAU/Admri/ 1(23)/99/24 IS, dated, 7/10/99, with immediate 
effect r, nd in the office order No; WSC/AGT./P. F-34199/ 1461, dated, I 9/I 1/99 effect on revcr-
ion as shown with retrospective effect of I St November, 99, copies of'a foresaid order dated, 7/ 
1(1/99 & 19/.1 1/99 are annexed in ANNEXURE .  Hence this representation against 
those two orders dated, 7/I 0/99 & dated 19/I 1/99 on the grounds amongst other hown below 

GROUNDS 

(A). 'l'hat there ire 6 (Six) Posts of Accuntant and I (ore) post of' Assistant as 
Shown in tticcnror rtylist as on I / 121') cii cu latcd vrde cit cukir No W'( /CjA/Admti - I QS 

)fl657datedW/O7/96 A copy of the seniority list dated 10/7/96 is annexed and marked as 

	

• 	/\NNEXtJRE-9. 
I,  

From the seniority list as on 3jL1/95 it is seen that the following persons are iii 
position in the posts show against each of them. 

• 	- 	 (a4 _ eJc21. 

	

• 	 • 



. 	 (Page No.2). . 

hC 11111 ined that the posted of Assistant and ,\ccountant are the identical 

s f'w1n kknt it al scale.s and t hce are tecdrc posts of Accountatlt 

r 	I ) I ol t 1w )(ii pOL of pi omot ion ft 001 thc gi idc of A'i'taiit //\OUI1tdflt 

Itf iotuI Ita bw pi 	ide Ml IA 0 M No I I9/94- t (( 1) datcd 29/4/ 

of 1)0th i tIlnL.\Ld and imu ked hei e a ANNEXURE -U) C. 
I 	

Now it 	
edoor the 7even) posts (I Assistant + 

inII. WHETHER RESER 	
. 	CATEGORY. 	I 	26 NOV 2009 

VE/UNRESERVED. 

S.0 

UR. 

UR. 

S.T 

$0 ! 	UR. 	 10. Shri L. Barman Assistant 

it is a matter of great regret and shocking that there is not a single man belong- 
ng to S.C. amongst the employees shown above. 

According to the roster, 1St & 8th points have been marked for the promotion of 
Scheduled Cast. Among all these persons, 1 am only the person belonging to Scheduled Caste 
and my promotion should be topped against all these persons not to speak of reversion from the 
post of Accountant of the post ofU.D.C., as 1 am eligible for promotion according to the senior- 
ity-cum-fitness and having the member of Scheduled Caste. 

That, by illegelly denying my promotion to the post of Accountant and ille-
gally and arbitrarily reverting me from the post of Accountant to U.D.C., having existing of the 
continuous permanent post Accountant, the constitutional rights guaranted for S.C. and mendates 
of Supi'ernent Court &l-Ligh Courts & C.A.T., issued from time to time have been deliverately 
disregarded and flouted. 

Shri L. Barmafl, who is junior to me has been illegally promoted and 1 being 
the senior has been illegally reverted disregarding all the service norms regulating appointmel 

promotion etc.  

(Contd... P_2.tj.2a). 

.77 

IvIrtI ,  ii' 

POSITiON 

l.Smti Y.B. Debi. 

2. Shri R.K.Biswas. 

3Shri L.M Singh. Acçtt. 

Shri SK.Yadav. Acctt 
A.K Sadhu. Aectt. 

Shri R.K Barman. Acctt. 

Smit K. Swain. Acctt. 

(Smti K.Das) 
Shri R.C. Hambram Acctt 

Shri B.C. Das 

UR Promoted 

UR Promoted.to  Sup 

UR. (New posted at 
W.S.C., Imphal) 
UR. (On deputation) 
IJR: (Now Posted at 

W.S.C., Calcutta.) 
UR. (Now Posted at 

l.I.H.T, Ghy.) 
UR. (Now Bhubaneswar.) 

S.T. (Now posted at 
W.S.C. Guwahati) 
S.C. (Reverted wet'. 

I/) 1/99) 

UR. (Nowposted at 

W.S.C.,Ghy on 
'adhoc basis) 

.-, - 	.... 	.-..-- 	..- 



• 	
Ir\e- 

- •• 	 - • 	 .. 	 •• • 	 --. -- 

• 	(Page No.3) 

- 	 this 	iNt 1111(1 , ii'ctiliisi aiices I L)c to pray that your honour may be raciouslv pleased to 
- 

4 t 	!'1'Vw$0n order (AN NFXIJR1 -7), and continue(l my scivmce as /\ccountant to set 
tidil flj 	JtItI&1 (10111 LdIIIU and RtOii the tnioity oci all 	ho m 	;llu. uN holdmn 	tlii 
Iv d; ;pci  of Scheduled ('asic, and reu.wlairrise the ad-hoc pronuot on wit hout delay 

	

• 	
(F). In this regard t have submitted a representation dated, 2/ I /2(1(X), addrssimw 

- 

	

	 r..iftihC •~.i'cj !1UJftQX iY.SS r ervIceccntnjiuwahafl, through proper channel. with a copy 
yni, but I have not been favoured wi.t h any reply yet. 

AND 

' 	 For which act of your kindness, I shall remain ever grateftul to YOU: 
Dated 12/07/2000. 	 Yours faithfully, 	/ 

Lk J 
(BABUL CHA.NDRA DAS) 

• 	 - 	 . 	 U.D.CLERK, 
WEAVERS' SERVICE CENTRE, 

1 	 . AGARTALA. 

Copy to :- 
I. The Director (Zonal), Weavers' Service Centre, Guwahati, for information & 
with a request to take immediatenecessary sympathic action. 

Advance copy 1to the Development Carnmissioner for Handloomns, Ministry 
of Textiles, Udyog Bhavari. New Delhi. 

Advance copy to the Director (Zonal), Weavers' Service Centre, Guwahati. 

/ JLL L J- 
(BABUL CHANDRA DAS) 

U.D. CLERK, 
WEAVERS' SERVICE CENTRE. 

AGARTALA. 

CntraI AdistrtIveTribunaf 
1tZ

26 flV 

Guwahat ar 

;cc 



ANMYURE 

1,  
aixto 	(Zoni), 

Weavers' Service Centre, 
.r GIMAHAtIO 

JMINDER NO. - 2 

( -1RowH PRO-t aIANNEL) 

presentation against the illegal and arbitary 
version of. Shri. B. C. Das, .torade of U.D.C. 
'om the.post of ACcOUNTAJ•.vjde office Order, No.- C/GAU/Admn.1(23)f_99/24 	dated 07/10/99 ,• 

ud by the Director (Zbnal), Weavers' Service 
ntre, Guwahati and Office order No. WSC/Agtfp.Ff-/99/1461, dated 19/11/99 0  revertIng me Illegally e.f. 01.111/ 99 and prayer for contineoys promotion 
the post of 'AcCOUNTpJjT' 	 . 

Sir, 	 I 

With du& espect :i: have the honour to refer my 
earlierrepresenta . jons dated 2OiusOl_2000and 12-07-2000 on the 
subject cited above but no any response ;eceived tili date nd 
to so lar furnish the foilowind facts fodr your kind cónsidera-
tion , perusal and favourable decisions on this issue, 

11. • 9XCES.$ REGULARI SATI ON IN ThE. GffiADEOF IJ.D ,C. 
Total sanctir* strength Ui.. Eastern Zone in the 

Grad* of U.D.C. is 10 (ten) 	 wee working 
as U.D.C, on regular basis. 

1. Smt 0  K. Daschoudhury. 
- 	2. --ShrjR.N. Roy.- 	- 	--.----- 	. 	- 	.' 

ftm ± 	-' 	 - 	- Ce 

5 o  Shri. B.C. Das. 
6. $hri I.. Baman0 	 2 4ov 2j 
7, Shrj . Smant0 
8 Shri Arun CIanda, 

.C. 
10. Shri B.C. Deka, y 	. 	. 	. 

Unde the circumstances it is proved that the 
service of P.K, 	 maJ.afidely as itrispxcess 
in the sanction strgth, 	 - 

2 • POST -OF AC.UNTANT R-E$RVED FOR S.0 
That, OY illegally denying my promotion to the 

Post of Accpuntant and illegally revertingme from the post 
-of Accountant to U.D.C., having existing of the cOntin!,JQus permanent post Accountant, the constitutional ri,gJts '.r.nted 
for S.C. and mendates of Suprement Court &High Court CA.T., 
issued fmm 'fim 	fr..+4 	 L. 	 .... 	- -- 	-. 	-. 

ID 

wo 

Subject :- 



H 

3, DECLI&E IBE PROMOTION OF SENIOR. 
JJIORs' FOR PROMOTION. 

hri L. Barman, who is junior to me in the Grade 
of U.D.C. has been illegally promoted to the post of Assistant 
and despite of being Senior. I has been illegally reverted to 
the post of U.D,c, disregarding all the sorica norms regula-
ting appointment on promotion, 

4. WON FULFILMENT OF RECUIRE'D SERVICE IN THE (RAD. E 'OFAccOUNT.JJT. 
45 pe recruitment Rule 8 (eight) years rgular Service in the Grade of UOD.C. or Store Keeper is rquired 

The s.ervt-ce of Shi"R,c. Harnram In. th. Grade of U.D.c., was 
regu.larje with effect from 2i.iO492 during DPC of t908 the services of Shri Hambram in the Grade of Accountant was regu- larised and he did hiot fulfill the require serv1 of 8 eight) 
years in the Grade of UOD.C. Therefore, his case in the Grade of Accouritant.was eu.iarjsd with malafjdè tntentjo 

In this context I am to inform you that both the 
servtce's of Shxi Hrnbram and me were regu1arj,sj in the Graae of U.D,C, with effect from 21uO4..-92 during 1998 DPC. The case 
of Shri Harnbcam was9 ?Onsidored for re9fu1arjsj0 in the Grad. of ACCo Untant 0  Whèreas my case was considered for reversion 
to the Post oj U.D.C. from Accountant, Ihjch is entirely in justice with me 0  Therefore, the action of Zonal Director Eastern Zone is 'gaist me is totally on step moither behaviour. 

Zn this connection i am to earnestly request you to kirdly look into the matter Personally and review and re-oxamjntcn of my casIo, issue necessary order for getting of  my promotion to the posV of either Assistant or Accountant with earliest with conséquentj5 benefits for vIhich I shall r remjn gratofu], to 	fo ever. 

An early and favourable action in this regax'cJ will be 1'ighly appreciated0 

__L_... 
Crt 

WRVi 774MM  

\J 2009 	Yours faithfulI, 
Da.. 	./O9çOo 

FW1 
I 	g1 cA96t 

(B.c. DAS) 
U,D. CL.K. 

VJEAVERSt SERVICE CNTflE, 

Als 



ANNFXURE 1 2 I 
Governmeflt of India, 
Ministry of  Textiles  

Weavers' Service Centre : 	
& 

Regional i)csign Ccn ve, 
HHT, Campus, 

Khanapara Guwahatj22 

9WSC/QAU/Admn1(23)/2003/18 	
Dated July 2005 

OFFICE ORDER 

On recommendation of the Departmental Prornotjo11 Comrnit:cc, For 'C' & D' posts of Weavers' Service Centres/ Indian Institute of Handloorn Technology 
der East Zone , Shn B C Das, U D C, Weaveis' Service C nUc, Imphal is Plotnotuc! Fo 

of Assistant in the pay scale of Rs 5000-150-8000 on icgulai bisis dnd : 	posted at lndian Institute of Handloom ( hnology Guw iii ii 
1: 	

FIispromoion will te effect from the dat, h actually takes over harg 
ol the post of Aistt in Indiaji Institute 

ol Handloom l'eclinology, &uwahati 

He will be on proba lion for a l)Criod of 2 yc -  lioni the date he Ik( Ov charge of the aforesaid post in Indian Institute of Handloorn Technology, Guwaha ti. 

relevant r .ules His pay on promotion as Assistant 

• 	 jmha] 
Copy to, 

will be fixed in accordance with the 

(U. JAYARA'MAIAI.[ 
Director 

1.The Officer-incharge, Wavers' Service Centre, Iniphal for his 
information & necessary action 

2. The officerinCharge, Indian Institute of 
Guwahati He is requested to inforin this office the date on which Skit-i Das reports for duty at his Institute. 

j. The Pay & Acconts Officer, Pay & Accounts Office, Cal 

4 . The 	.Development Corn missioner 10r Hand looms, UdYogBhab-j New Delhi-ilOOli 
Guard File. 

/ 

(D. JAYARJ\MAIAF F 
l.)i 

v 

ff  t * M. 
", 11  S-70-1,111 

- 	AD0C 4T  
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S .  

- 1 1  

(1'OV'I ()/4' IN1)14 
AHNIS.7 I? Y QJi' IIIXTJLES 

I4IA i-'II?S' SERVICk C!'NTRL' 
1MPH/IL. i1LLVThR 

NNFYURE-- 1 

i)ated:2).07/ .(i(b 

• 	 Consequent upon his transfer order from Weavers Service Centre, impha! to indian 
Jnstute of Han 11 ocm Ted io1o,, GL ahati de kilet 1' o WSC'(x \J \dmn ) (23)'()0 3 " I 
dated 04i20-06-00 ii om thc Un cctoi (I onat) \\'cavcls 'cr\ ic ( unt c, (Ju\v iluti on I cL&Ut l 

1promotion to the post of Assistant in lhc pay stale of Rs 000-1 0 00() Shii B ( Das ihc I I 
<'Icikof this office is here!y sthnd rclicvcd on 01 !OR!2005 in the inrenoon with instruCtion 10 report 
•fordutyai htdiaii Ilislitule ol I Iaiidlooni I ceitnojugy, (juwahati. 

to 
;ShriB.C.Das, U.D.1erk 
...S, Imphal. 

opyto: - 

S c 
• YQ11S faithfully. 	 7/ 

S .  

Y( R.i: itik'a ) 
Deputy i)ircctov (Design) 

( )Ihee i/ 

1. !'he (.)flicer-in-Uharge 
Indian Institut,c of Handloom Techn 	w ology, Guahati I k rqucsted 
to infoirn this ofiicc in which uaic Shn ii ( I)as IcpoI Is i6r dury.  

1 	 2 1 he Dii ectol (L.onaI) 
ntre Guvhiti 

3 The Acounts 011icci 
S 	 Pay and Accounts ollice. Kolkata. 	
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i) 	ApplicattO1P will be 'ubmittcd by the cligil)lL unployccs to ihui ()ffl1f 

hrgc by 28 01 2005 

'l'hc Ffiecr_in_ChargC will forward theapplications .10 the undcrsignt4.  

07.02.2005- 	 . 	

S 

S 

'[he examination will be held on 19th and 20(h February, 2005 jnthc pii 
Weavers' Service Ccntrc, Weavers' Colony: Bharat Nagar, Delhi-i l0O

11 eniployces appearing in the test will be entitled to 'i'A/DA as per their 
under rules. 

5. 	'[he selection will he made on the basis of mcrit in the written cxaiiiiil 
assessment of seiCC records. 
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XUREF 

NO. WSC/GAU/Mfhn1(53)I04 1' 

j/ To, 
../ Shri Babul Chandra Das, 

- Assistant, 
ITT-fT. - Guwahati 

 

Dated 	

1- 

• 	Government of India 
Ministry of Textiles 

Weavers' Service Centre 
& 

Regional Designs Centre 
Jawahar Nagar, IIHT., Campus, 

• 	Khanapara, Guwahati-22 

Sub: Information sought under RTI Act 2005 regarding 
vacancies of Office Superintendent in East Zone- regardixg 

Sir, 

Please refer to the letter No. 53/ l/2006/DCH/E.11. dated 03/06/ 2009 issued by 
the office of the D.C.(H), New Delhi addressed to this office and copy endorsed to you on the 
above subject, relevant inforniation is furnihed below:- 

'After bifurcation since 1987, 3 + 4 = 7 Nos. vacancies of Superintendent were occurred 
under the Zonal Director of WSC., Guwahati .Following incumbent promoted to the post of Office 
Superintendent after 1987, as per vacancy based roster: 

Shri S.N. Gupta w.e.f. 22-4-1992 as prornotee, 
Shri G.K. Ghosh wef. 17-7-1992 as Dept. examinee 
Shri K. Barman, w.e.f. 17-7-1992 as Dept. Examinee 

And 
thereafter 4 vacancieS occurred which were filled up following posts based model 

Roster w.e.f. 02-07-1997; the incumbents of the posts and mode of promqtion are mentioned as under :- 

1.Shri R.K. Biswas w.e.f. 13-8-1998 as prornotee 
Smt. V. B. Dcvi, w.e.f. 13-8-1998 as pro motee 
Shri L. M. Singh, w.e.f. 11-4-2005 as Dept. Examinee 
Sri S.K. Ya4av, w !e.f. 02-6-08 as promoteea 

No post filled up from the category of SC/ST candidates by promotion to the post of Office 
Superintendent following the model Roster for promotion maintained by this office as per 
norms prescribed- One No.of SC vacancy occurred during the year 1992 -96, but due to non 
availability of eligible SC candidate during that period , the post could not be filled up from SC 

category. 	 - 
Yours faithfully, 

(.NGH) 

- 	
DIRECTOR 

Copy to: 	The Addi. Development Commissioner for Handlooms 
Office of the D.C.(H), Udyog Bhavan, New Delhi with reference to his 
office l;etter No. 53/1/2006/DCH/E.11 . dated 03/06/2009 

/ 
(S.F. SINGH) 
DIRECTOR 

- 	

4av 2OØp 

AT 
AD 
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rEr 3. 

) 	No.C/AU/Adn1n.1(23)/92/ 	 ted 
	 '5- 

QPIcoRpR 

I 

oneequeirt upon déclarat ion of the result Vide 
letter N6WSC/DLH/Ad1.1'(6_c)/2529dated 17.7.92 and lttr of even no. dated 10.9.92 the following officials who are oficiatj as 	 on ad-hoc basis are hereby appointed asjuperjnteridn on legu1ar basis in the weavers' ervice Centres/Indian ifltitt0 of 
Handloom Technology(at5rn Zone) under the organisation 
of the Development COMissioner for andiooms w.e.fx-om • the date shown against each: 

.l.Name, & Designatior) 	Centre where 	 Date of No. 	 working 	pOsting 

1. B. K. Mujumdar, 	1.1.11.1., 	 csigned Accountant. 	 uahatj 
Ghoeh, 	

17.07.1.992 Accountant 	 Caicutt. Cal cutta. 
t. J3arraan, 	 •W.S.C., 	W..C., 	17.07.1992 ACcouflt.nt. 	 3uwah -ti. 	u;•ahtj. 
S. N. 	nts N. 

2 

t1Wh 
7 tl8enh 

 . ..., 	• '. u . , 	Already promo ccontarit. 	hui.an.e;ar..jj .ju;arieswpr 	ted as Suprj- 
ntendent on. 
regular ba,i 
by 
from 2 1.4. 92. 

They will be on probation for a period of two 
years w.e.from the date shown againtt each of them. 

Their pay will he fixed ui £cCOrdaflce with the relevnnt rul5, 

4L 
yr. 14. 

To, 

Individual Concerned. 

Copy to: 	
• The OCer-inharg, 

eavers' 	Service Oentrc/ 
indian 'titute of 	wJ,o 	Tec.hnoioy, Uuwuhatij C;lcutta73hubane ,.. ,  wii;h a nparp copy ±<r pasting in 	ervicc},ok. 

2. The DIrector(Co_o rd :.rt);; j Q,  
eavers' 	erice Centre, 	niftay, 

3, The Dy. DeveloRment Co 	1iiorr for iip.idlop., Ministry of Toxtilor, 	Ud •uhava, 	1\e3 Delhi.. 
4. The 	 tiy & Accounts Oficer(Textilos) 	Ministry- of Commerce, Caicutta, 
5. 
c. 

1ccoun 	Section, 	eavcr' Service Centre, (ivahati J 	kJ 

Y. M 

p 
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/ 1 
Dated 20.02.2009 

7V 

avow - - 	 GOVERNMENT OF INDI A 

	

4.' 	 ... 	 MINISTRY OF TEXTILES 

	

- 	'- 	- 	 WEAVERS' SERVICE CENTRE 
• 	 WEAVERS' COLONY: BHAT NAGAR 

	

- 	,J- 	 DELHI: 110052. 

No: WSCINZIDLH/O.SJD.Exanj/12 (8)/ 7ç 

Office Circular 

SUbject: Filling of the posts of OIice Superintendent iivariois WSCsfHHTs though 
departmental Examination - regarding. 

It has been decided to conduct Departmental Examination for filling up Vacancies, of Office 
Superintendent under West / South Zone as per extent Recruitment rules in Weavers' Service 
CentreIITHTs. The Posts are reserved for General Category candidate. 

Assistant with three years regular service and UDC with ten years regular service in the grade 
as on date of vacancies in their respective Zones as mentioned below will be eligible for 
appearing in the Departmental Examination. 

No. of Date of Vacancy 'Place of Mode of Whether the vacancy is 
Posts Vacancy recruitment as per ' reserved or un-Reserved. 
vacant . 'RRs 

01.06.08 North Zone By Departmental Un-Reserved. 

/ 
Examination. 	•0 

11 .06.08 East Zone / -do- Un-Reserved. 

The plan .Qf examination is as under :- 

Dated 28.02.2008 	. 

(10.00 A.M. to 12.00 P.M.) 
Question Paper - I Office PrOcedure and 

 Office Management. 
Dated 28.02.2009. 
(1.00 P.M. to 3.00. P.M)  

Quesl ion Paper-il General Financial Rule. 

Dated 01 .03.2009. 	. ' 

(10.00 A.M. to 12.00 P.M.)  
'Question Paper- III GeneraiService Rule. 

•Dated 01.03.2009. 
(1.00 P.M. to 3.00. P.M)  

Question Paper- IV Working of WSCs/IIHTs. 

The eligible employees o0WSCs/IIHTs falling under West/South Zone who are appearn I: 
the Departmental Examination may apply in the prescribed form 	(Copy e:ic]osed 
Annexure —I.) through Officer-in-Charge, of their Centres/Institute. The Officer In-Charge wL 
duly scrutinise the particulars of the appiicant from service records and sign part-lI of the fo 
in token of correctness of theparticulars and thereafter forward the same to the undersigned. 

2 
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'Noting and Drafting, Précis Writing. 	 50 
Procedure and practice in the Govt. of India' 

	 25 
Secretariat & Attached Offices. 
General knowledge of the Constitution of India and the 

	 25 
Machinery of Govt. Practise and Procedure in Parliament, 
General Studies 

Total 
	

100 

Ouestion Paper— IL (General Financial Rules). 	 100 

It will cover budgeting, receipts and payments rules, 
Purchase procedure, payment of loans and advances, 
Settlement of all kinds of pension, duties of DDOs 
And Cash work etc. 

Questjoii Paper - ill. (General Service Rules). 	 100 

It will incorporate establistiment, rules, service records, 
joining time, leave rules and all kinds of service matter. 

Question Paper —IV. (Working of WSCsILIffFs. 	 100 

- Duration of each question taper would be 02 hours. 

Applications will be subiTlitted by the eligible employees to theirconcerned Officer-in-
Charge by 25.02.2009 positively. 

6. Application must reach to the undersigned upto 27.02.2009 by the Officer —in- Charge of 
respective Centres/Institute. Confirmation may be faxed immediately 
Followed by hard copy 

COntd ... P ... 3.. 

P 1E 2 
ADu'jCAT 
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5 The exammation will be held on 28th  Feb, 2009 and I't  March, 2009 (Holidays) in the 
premises of Weavers' Service Centre, Weavers' Colony Bharat Nagar,, Delhi-110052 
(Piioie Nos O11-273029?011-27303793 (Fax 011-27307560) The enlóicsr 

appearing in the test will be entitled to TAJDA as per their entitlement under rules Candidates 
sháIlñOtb áilówed use of Mobile/Calculators. 

- 6. The selection will be made on the basis of merit in the written examinatioil and assessment of 
cervice. records 

(R. KJM 
DQTOR (

AR)
NZ) 

End: As above. 

Copy to: - 

siiriIss./lçén. 	Th cc 
	 HT, 

The officer-in-Charge WCs, Delhi] Panipat/Jaipur/VaranasifMeerutlSrinagar/IIHT 
JodhpurtVaranasi for information and necessary action. 

The Director, East Zone foi 1  information. 

The Addi. Development Commissioner for Handlooms, Ministry of Textiles, Udyog Bhawan, 
New Delhi with reference to his letter No. 50/1/2006- DCHL/E.II. Dated 29th  January, 2009. 

I 	 7 
((R. KUMAR) 

DIRECTOR (NZ) 

S. 

•' 	 I, 
I 

V 

Al 1 

ATi0 T  



hDirector, 
- 	Weavers' Service Centre, 

• 	.tuiiwahati. 

,.• 
pytXURE -  

' . 4 

Through Proper Channel 

Non-compliance of Model Roster for cadre strength up-to 13 Posts and denial of 
benefit of promotion to the SC/ST Candidates to the post of Office Superintendent. 

Sir; 
Most respectfully, I beg to hy following few lines for your kind consideration and necessary' 

action thereof: 

	

- 1. 	That Sir, I am at present working to the post of Assistant in the office of the Indian 
Institute of HandloomTechnology, Guwahati under your administrative control and due 
for promotion of Office Superintendent as I have completed three years regular service as 
on 09.08.2008. 
That Sir, as per Recruitment Rules, 501/o Posts of Office Superintendent are liable to be 
filled up by promotion from the incumbents working as Assistant subject to fulfillment of 
• required service and rest 50% Posts through Departmental Examination. 
That Sir, there are 5 Nos. Post of Office Superintendent falling under Eastern Zone. Since 
formation of Zone i.e. 01.09.1987, the three incumbents [(Sh. R. K. Biswas (Year: 1998), 
Smt. Y. B. Devi (Year: 1998) & Sh. S. K. Yadav. (2008)] were considered to the post of 
Office Superintendent, on promotion and five incumbents were considered to the post of 
Office Superintendent through Departmental Examination {S/Shri B. K. Majumdar, G. K. 
Ghosh, K. Barman, S kT. Gupta (in the year 1992) and L M. Singh (Year: 2005)]. All 8 
incumbents belong to General Category. Hence, your office has denied the promotion of 
SC/ST CategOry. It is i1eedless to mention that Sh. S. N. Gupta has been considered for 
promotion to the pos1 of Office Superintendent in the year 1992 after conducting 
Departmental Examirnttion and before announcement of result for the same. 
The present sanctioned trength of Office Superintendent under Easter Zone is 4. 
As per general procedure, 1 and 2 case would be considered by promotion and 
Departmental Examination respectively. Hence, the, conducting Departmental 
Examination in the year 2009 for the post of Office Superintendent does not appear to be 
in order. In the 'aforesaid examination, the, name of Shri L. Barman, Assistant who got 
promotion from the pot of UDC with effect from 01.01.2009 and junior to me is going to 
be illegally considered for the post of Office Superintendent by denying Senior-most 
Candidate. 

tandidate and eligible for promotion as Office I belong to Scheduled Caste  
Superintendent in the year 2008. 

In the light of the factualposition explained above, you are earnestly requested 	to review 
the case with maintaining the roter' properly so that the SC/ST category as well as senior-most 
Assistant cannot be deprived of dthe regular promotion for the post of Office Superintendent for 
which I shall remain grateful to y4u for ever. 

Yours faithfully, 

/ 
(B. C. Das) 

Assistant 
IIHT, Güwahati 

Copy for information and necessary action to: 
The Addl. Development Commissioner for Handlooms, Mm. of Textiles, New Delhi 
with reference to his office letter No. A-56/1/2006-DCHLIE.11 dated 05.05.2007. 

2. 	The Director, National Commission for Schedule Caste State Office, 24, Nilmoni 
Phukan Path, Christian Basti, (juwahati. 	 i 

- ,.(B.C.Das)  
Assistant 

• 	 __________ 	 / 

OCATS AD 



5' 	H 
- 	 Government of India 

Ministry of Textiles 
- 	 Weavers' Service Centre 

I I H T Campus 
Jawahar Nagar, Khanapara 

National Highway No. 37 
Guwahati-781 022 

PH: (b36 1) 230-3586; FAX: 0361-2302599 

No.WSC/GAU/Adnn..9(8)/03/ \c5y 	Dated August 31, 2009 

ANNrX%J! . ) 

Sub: Declaration of Departmental Exam, result in respect of the 
Post Of Office Superintendent exam held on 28th Feb'09 and 
1st M_rch'09- regarding 

A Departrriental Examination was conducted in the premises of 
WSC., Delhi on 28th Fekruary'09 and 18t March'09 for filling up a vacant post of 
Office Superintendent by the office of the D.C. (Handlooms), New Delhi which 
occurred on 11-06-08 a't WSC., Guwahati . The result of the said Departmental 
examination has been•ommunicated to this office by the office of the D.C. 
(Handlooms), New Delhi vide letter No. 50/ 1/2006-DCH/Estt. II. dated 2 1-4-09 

A total No. of 2 eligible candidates from this zone as appeared in 
the said examination, out of which only 1 (one) candidate has passed the 
examination as per the merit basis of marks obtained by the candidate of this 
zone in the above examination. The same is as under for information to all 
concerned: - 

Sl. Rdl No. Name of the Dept. Results Whether 
No candidate SC/ST/General 
1 14 Shri L. Barman, Pass General 

L UDC/Asstt 

• 	 (S.4OIV 
Director 

Copy to:1. The 

2,lheOfficer-in-Charge,WSC. ,Guwahati/Agartala/Bhagalpur/ 
Bhubneswar/ Kolkata/ Imphal 

3. The Add!. Development Commissioner for Handlooms,' 
Office of theD.C. (Handlooms), Udyog Bhavan , New Delhi 

S.P. SIGH) 
Director 

cy 

/'••  

J 
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IN THE CENTRAL ADMThTIISTRATIVE TRIBUNAL, 
GUWAHATI BENCH 

IN THE MATTER OF 
File in 	r, U. 	

Original Application No.248/2009 

Cour} 	 Sri Babul Chandra Das 

Applicant 

 

U w 
C 

d o 
0_S 

r 

(0 

• 
o 

--- - 
PTT 

rL3 FEB 

rch 
I  

- Versus - 

Union of India& Ors. 

Respondents 

IN THE MATTER OF 

Written statement submitted by the Respondents  NN 

WRITTEN STATEMENT 

The humble answering respondents 

submit their written statement as follows 

1(a) 	That I 2 	. p. 	r0 	A 
j 	i' Jvf 1{Qrfr, ,L 	CQ23LI / 

and Respondents No. 3 	in the above case and I have gone through a copy of 

the application served on me and have understood the contents thereof. Save and 

except whatever is specifically admitted in the written statement, the contentions 

and statements made in the application may be deemed to have been denied. I am 

competent and authorized to file the statement on behalf of all the respondents. 

The application is filed unjust and unsustainable both on facts and in 

law. 
Ze 

That the application is also hit by the principles of waiver estoppel 

~ 0 47 	and acquiescence and liable to be dismissed. 

8.Ping 
.Dfrecor(E.Z) 



2 

(d) 	That any action taken by the respondents was not stigmatic and some 

were for the sake of public interest and it cannot be said that the decision taken by 

the Respondents, against the applicant had suffered from vice of illegality. 

That with regard to the statements made in para 1 of the Original 

Application the answering respondents beg to state that Govt. orders on post based 

rosters are effective from July 2, 1997. Recruitment/promotion made on or after 

July 2, 1997 have to be based on post based rosters instead of vacancy base 

(O.M.No. 36012/2/94-Estt.99RES) dated 2.7.97. Reservation (loint)  is determined 

afresh with reference to the post only and not with reference vacancy. As per post 

based roster operated with effect from 2.7.97, no post of office superintendent ( / 

earmarked for reserved for SC. This Department has maintained properly the 

recruitment rules for selection to the post of office Superintendent as per the 

norms of ratio fixed for the Departmental Examination. 

That with regard to the statements made in para 2, 3, 4.1, 4.3, 4.4 & 

4.7 of the Original Application the answering respondents beg to state that the 

same are being matter of records and do not offer any comment. 

That with regard to the statements made in para 4.5 of the Original 

Application the answering respondents beg to state that the applicant's service was 

regularized as UDC only with effect from 21.4.1992 and he submitted 

representation for promotion to the post of Accountant on 7.8.1996 i.e. after 

completing 4 years 3 months services as UDC whereas as per Recruitment Rules 

for promotion to the post of Accountant requires 8 years regular service In the' 
71 

grade. His request for promotion to the post of Accountant not at all eligible for 

the post so far Recruitment rules are concerned. The applicant states that vde letter 

No.A14019/6/82-DCH/E.II dated 8.8.89 issued by the Development 

Commissioner, Ministry of Textiles, Government of India whereby one post of 

cl  S. 
DirCt0r (E. 	 . 

-I, 



, 5,7- - 
3 

Accountant in the WSC, Agartala under the Eastern Zone was kept reserved for 

SC category candidate under the Special Recruitment Drive for SCs/STs. But as 

per order of the Govt. post base roster is operated only from 2.7.1997 and making 

statement by the application that the post of Accountant was reserved for SC is not 

correct. Moreover, authenticity of the letter dated 8.8.1989 is not established and 

not traceable at this stage. 

That with regard to the statements made in para 4.6 of the Original 

Application the answering respondents beg to state that the same is not agreeable 

by the respondent, as the Director (Coordination) Ministry of Textiles, Govt. of 

India vide comunition letter No.WSC/BOMJE- 1(8 1)/WIT/i 943 dated 26.6.1989 

itself stated that with regard to furnishing the letter No. and date communicating 

the reservation positon to the concerned WSC/IIHTs, it is observed that the same 

were not traceable. 

That with regard to the statements made in para 4.8 Of the Original 

Application the answering respondents beg to state that the applicant is appointed 

as an Accountant on ad-hoc basis with effect from 27.8.97 on purely temporary 

and ad-hoc basiswhich will not confer on him any formal right either to continue 

in the higher post indefinitely or for promotion on regular basis. Furnishing 

reasons of reversion it itself depicts in the ad-hoc appointment order of the 

applicant. In this connection a letter received from Joint Secretary of Ministry of 

Personnel, Public Grievances & Pension, DOP & T, New Delhi dated 23.9.97 may 

refer wherein after 1.1.1998 pay & allowances of ad-hoc appointees are released 

only if the arrangement for that particular period has been approved by that 

Department. 

Copy of letter No.28036/3/97-Estt(JJ) dated 23.9.97 is annexed 

herewith and marked as Annexure- 1. 

Director 

Cc,; 

.f 	... •'-.,(- 
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' 	7. 	That with regard to the statements made in para 4.9 of the Original 

Application the answering respondents beg to state that the promotion of Shri 

R.C.Hembram (ST) to the post of Accountant on 13.8.98 in Weavers' Service 

Centre, Agartala is as per approval of the Departmental Promotion Committee. As 

per the approval, the respondents authority acted accordingly appointing him to 

the post of Accountant at Weavers' Service Centre, Agartala. 

	

8. 	That with regard to the statements made in paragraphs 4.10 to 4.13 

of the Original Application the answering respondents beg to state that they are 

not in a position to comment as the page No. 8 of OA 248 is not annexed with the 

application. However, with reference to the representation dated 28.1.2000 of the 

applicant, the respondents state that in the meantime (Maintenance of post based 

Rosters), the vacancy based rosters which were being maintained earlier have been 

replaced by post based rosters from 2.7.1997 in respect of Direct Recruitment and 

Promotion. In this connection item No.11 and 25 of Swamy's Master Manual for 

DDOs and Head of office may be referred. According to the new post based 

rosters point as an when vacancies arises efforts were made for promotion on 

regular basis only to the eligible person based on reservation rosters point. 

Copy of Swamy's Master Manual for DDOs and Head of Office 
4 

item No.11 and 25 are annexed and marked as Annexures 2 & 3. 

9. 	That with regard tO the statements made in para 4.14 of the Original 

Application the answering respondents beg to state that the Recruitment Rules 

provides that there are two modes of promotion to the cadre of Office• 

Superintendent i.e. 50% by promotion and 50% by Departmental examination. As 

per recruitment rule for the promotion the post of Office Superintendent, a 

candidate must have worked ten years of regular service as UDC €three  years of 
/ 

regular service as Assistant. The applicant has completed 10 years of regular h -- ------------------------- 
	J 

Oltector 
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' 	service as UDC in the 2002. At that time the applicant was eligible only to appea 

in Departmental examination and not eligible for promotion to the post of Offi 

Superintendent. 

That with regard to the statements made in para 4.15 of the Original 

Application the answering respondents beg to state that the applicant in the 

notified Departmental competitive examination which was heldin 2005 for filling 

up vacancies un-reserved under Zonal departmental examination quota for seletion 

to the post of Office superintendent. The applicant appeared in the said 

examination held for the selection to the post of Office Superintendent. But the 

applicant was not qualified for the post under Departmental examination. 

That with regard to the statements made in para 4.16 of the Original 

Application the answering respondents beg to state that Shri S.K.Yadav, is 

promoted to the post of Office Superintendent by conducting Depthmental 

Promotion Committee in the year 2008.. 

Further, the respondents with reference to the information furnished 

under RTI Act seeking informationregarding vacancies of Office Superintendent 

in East Zone, the respondents authority have promoted shri R.K.Biswas and Smt 

Y.B.Devi Ip to the post of Office Superintendent through Departmental Promotion 

Committee (DPC) w.e.f. 13.8.1998 i.e. on the same day and whereas in earlier 

occasion Shri G.K.Ghosh,, Accountant and Sliri K.Barman, Accountant respondent 

letter No.WSC/GA`0/Admn-1(23)/92/4928 dated 27.10.92 were promoted to the 

post of Superintendent on regular basis on the same day 17.7.1992. As the earlier 

two incumbent promoted to the post of Superintendent on the same day keeping 

ratio of percentage at that occasion, the •  Departmental Promotion Committee 

approved promotion to Shri R.K.Biswas and Smt Y./B.Devi accordingly. By doing 

S.  
tirectot (. 

23 PE3 )1Q 
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so, the respondent authority maintained ratio of percentage of Recruitment Norms 

and not violated the Recruitment rules. 

Copy of office Order No.WSC/GAU/Admn-1(23)/92/4928 dated 

27.10.92 issued by the Director, Weavers' Service Centre, Guwahati 

is annexed and marked as Annexure-4. 

One number of SC vacancv occurred during the year 1992-96, but 

due to non availability of eligible SC candidate during that period, the post could 

not 0, filled up from SC category candidate. However, the applicant ShriB.C.Das 
Z~_ - T~l  / 

promoted to thepost of Assistant on 10.8.2005 against reserved SC quota and at 

the point of tme he was not eligible for promotion to the post of Office 

Superintendent on the basis of departmental Promotion Committee and as per 

norms of the Government with reference to the crucial date for determining 

eligibility for promotion to the post of Office Superintendent as conveyed by the 

office of the Development Commissioner for Handlooms, New Delhi vide 

No.50/1/2006-DCH/E. II dated 271.2008. He is eligible for the post only from 

January 1, 2009 subject to fulfillment of bench mark in Annual Confidential 

Reports grading etc. As at that time no vacancy existed to promote him to the post 

of Office Superintendent under reserved quota. 

Copy of letter No. 50/1/2006-DCH/F. II dated 27.8.2008 is annexed 

herewith and marked as Annexure-5 

Further respondents state that vide order No. WSC/GAU/Admn-

1(23)/92/4928 dated 27.10.92, respondent appointed 4 officiating Office 

Superintendent on regular basis in the WSIIHT through Departmental 

examination. In the order dated 27.10.1992 the name of Shri B.K. Majumdar as 

Office Superintendent was not reflected in the letter dated 18/26.6.2009 under 

Rh, because 
/1 

s. 

Shri B.K.Majumdar has already resigned before the date of 

cj 	ITKbunal  
ff;T IZT 

•1 	23  FEB 
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appointment order which is indicated clearly mentioned in the order. In this 

connection, an office order for the post of Office Superintendent (ad-hoc) vide 

No.IHTG/Estt-1(3)/92/1691 dated 6.7.1992 issued by the Director, Indian Institute 

of Handloom Technology, Guwahati consequent upon his selection for the post of 

Accounts Officer, under Regional Medical Research Centre for Tribal, Jabalpur 

may please be referred to. Shri B.K.Majumdar was relieved from the post on 

6.7.1992 i.e. before date of his promotion to the post of Superintendent dated 

27.10.1992. Therefore his name obviously was not incorporated in the information 

furnished vide letter dated 18/26.6.2009. 

Copy of letter No.IHTG/Estt-1(3)/92/1691 dated 6.7.1992 issued by 

the Director, Indian Institute of Handloom Technology, Guwahati is 

annexed herewith and marked as Annexure-6. 

12. 	That with regard to the statements made in para 4.17 of the Original 

Application the answering respondents beg to state that as per order of the Govt. 

post based roster has come up for operation from 2.7.1997. Accordingly, this 

Department maintaing model Roster for promotion for cadre strength upto 13 

posts as far as the post of Office Superintendent is concerned both for the method 

of Departmental Promotion Committee and under the method of Departmental 

Examination separately for each method recruitment. In this regards a copy of 

model roster and guidelines of preparing of separate Rosters appointments by 

promotion may refer. 

Copy of model Roster for promotion for cadre strength upto 13 posts 

and instruction for maintaining separate roster for both ways of 

recruitment are annexed and marked as Annexures 7 & 8 

respectively. (Copy 	from Swamy's' Establishment and 

 

Administration). 

,W / 
S. sings 
Director (E.Z 
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That with regard to the statements made in para 4.18 of the Original 

Application the answering respondents beg to state that vide circular 

No.WSC/NZ/DLH/O.S/D. Examl12(8)/475 dated 20.2.2009 notified for filling up 

of the post of Office Superintendent in WSC/IIHTs through Departmental 

Examinaton. The applicant appeared in the said examination for the post of office 

Superintendent, but he did not qualify for promotion as per result of Departmental 

Examination. Further, the respondents have maintained the post based reservation 

for cadre strength upto 13 posts in respect of post of Office Superintendent both 

for incumbent promoted under the Departmental Promotion Committee and by the 

conducting Departmental Examination. In this connection reservation roster 

maintained for the post of Office Superintendent for the incumbent through 

Departmental Promotion Conimittee and through conducting Departmental 

examination under the guidelines may please refer. 

Copy of reservation roster maintained for the incumbent through 

DPC and Deptt. examination are annexed and marked as Annexures 

9&10. 

That with regard to the statements made in paragraph 4.19 of the 

Original application the answering respondents beg to state that the applicant 

submitted a representation on 11.6.09 regarding non compliance of Model roster 

for cadre strength upto 13 point roster and denial of benefit of promotion to SC/ST 

candidates to the post of Office Superintendent is concerned, it is to state that the 

applicant has submitted similar application dated 12.6.0 °the Director, National 

Commission for Scheduled Caste State office, Guwahati as well as to the Addl. 

Development Commissioner for Handloom, New Delhi. In response to the 

representation, the Director National Commission for Scheduled castes, Guwahati 

served no9ce to this Directorate for reply for non compliance of Model roster for 

q 	 - 
P 	 • 	, 	, 
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' 	cadre strength upto 23 posts ad denial of benefit of promotion to the SC/ST 

candidate to the post of Office Superintendent. 

Copy of the representation dated 11.6.09 addressed to respondents 

and 12.6.09 addressed to the Director, National Commission for 

SC/ST State office, Guwahati are annexed and marked as Annexures 

11 & 12. 

15. 	That with regard to the statements made in paragraph 4.20 of the 

Original application the answering respondents beg to state against the 

representation dated 12.6.09 addressed to the Director, National Commissioner for 

Scheduled Caste/Schedule Tribe state office Guwahati as the same representation 

as dated 11.6.09, the respondents furnished detailed replies to the Director, 

National Commission for SC/ST State office Guwahati with reference to his letter 

No. 6/Rep/S/2009-RU dated 16.6.091 the respondents furnished the detailed queries 

made in his representation to the Commission vide letter No.WSC/GaulAdmn-

1(53)/04/155051 dated 29/21.7.2009. As per the letter No. WSC/GAU/Admn-

9(8)103/1933 dated 3 1.8.2009 Shri L. Barman i.e. respondent No.4 was selected in 

the Departmental Examination held on 28.2.09 and 1.3.2009, the respondent got 

promotion order vide No.WSC/GAU/Admn- 1(23)/08/2399-2407 dated 

11/12.11.2009 with posting at Weavers' Service Centre, Guwahati till 3 1.3.2010 

and thereafter at Indian Institute of Handloom Technology, Guwahati. In response 

to the promotion, Shri L.Barman, respondent No.4 has joined duty at office 

Supeintendent at Weavers' Service Centre, Guwahati on 13.11.2009 (F.N). In the 

Departmental examination for selection to the post of Office Superintendent is 

made as per norms of the Recruitment Rules. 

Copy from the Director, National Commission for SC Guwahati 

/ 	letter No.6/Rep/S/2009-RU dated 16.6.09 and respondents letter No. 

14. 

r 

tirCr 	

1I 
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4. 	 WSC/GAU/Admn-1(53)/04/155051 dated 29/21.7.2009 are annexed 

and marked as Aimexures 13 & 14 respectively. Also promotion 

order issued to Shri L.Barman promoting him to the post of Office 

Superintendent vide No. WSC/GAU/Admn- 1(23)/08/2399-2407 

dated 11/12.11.2009 and joining report dated 13.11.09 are annexed 

herewith and marked as Annexures 15 & 16. 

17. 	That with regard to the statements made in paragraphs 4.21 & 5.6 of 

the Original application the answering respondents beg to state after 

decentralization of the Department into four zones on 1.9.1987, the respondents 

have promoted total 8(eight) and not 9(nine) number of incumbents including the 

respondent No.4 to the post of office Superintendent till 2009 under the Eastern 

Zone. Out of 8 and not 9 incumbents the respondents have promoted 4 incumbents 

through the Departmental examination viz. Shri G.K.Ghosh (27.10.1992), K. 

Barman (27.10.92), L.M.Singh (11.4.2005) and L. Barman (13.11.09) and 4 

incumbents viz. Shri S.N.Gupta (2 1.4.92) Shri R.K.Biswas (13.8.1998), Smt. 

Y.B.Devi (13.8.1998) and Shri S.K.Yadav (02.06.2008) have been promoted to 

the post of Office Superintendent. Shri B.K.Majumdar ad hoc Superintendent has 

already resigned before he was appointed. Therefore only 8 incumbents have 

promoted to the post of Office Superintendent. All the above 8 incumbent belong 

to General category based on the 'post based reservation roster maintained 

separately in respect of promotion through Departmental promotion and by 

through departmental competitive examination. The copy of which rosters have' 

already annexed for perusal. From the reservation roster maintained separately as 

per norms, so far no reservation point reserved for SC category candidate has 

arisen as per the said roster for the both modes of reservations roster maintained 

by this Zonal Directorate. Moreover, the respondents have, - not violate..4he / 

DeTtr 
2110 
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'. Recruitment Rules which provides promotion to the post of Office Superintendent 

50% through Deptt. promotion and 50% through Departmental examination. 

Although prior to post based reservation i.e. 1992-96 there was one vacancy for 

SC category to the post of Office Superintendent, but the same could not be filled 

up due to non availability of eligible candidate. Although the instant vacancy 

occurred on 11.6.08 which earmarked for UR as per Model roster for promotion 

for cadre strength upto 13 posts is under filling up by dept. examination, the 

applicant, Shri B.C.Das, Assistant, IIHT, Guwahati was also given a second 

chance to appear in the Dept. examination which was held on 28th  February, 2009 

and 1st March'09, he appeared in the said examination, but declared failed as 

communicated to this office of the Development Commissioner for Handlooms, 

New Delhi vide letter No.50/1/2005-DCHL/EsttjI dated 21.4.2009. He also 

declared failed in his first attempt in the departmental examination held on 1 9th & 

20th February'OS. Moreover, the departmental promotion Dy. 

SupdtlAccountant/Assistant with 3 years regular service in the grade is eligible for 

promotion. For promotion through departmental promotion committee Shri 

B.C.Das rendered 2 years 4 months as Assistant. So far for the eligibility for 

departmental promotion as per the existing Recruitment rules in respect of Shri 

Babul Ch. Das is concerned he has rendered 2 years 4 months service on 1.1.2008. 

For determining crucial date for eligibility for promotion as conveyed by office of 

the Development Commissioner for Handlooms, New Delhi vide letter 

No.50/1/2006-DCHJE.II dated 27.8.08 (Aimexure-5 may refer) in conformity with 

DOPT OM No.220 1 1/7/86-Estt (D) dated 18.7.89 & O.M.No.2201 1/3/98-Estt. (D) 

dated 17.9.98, the 1St  day of the crucial year in which the vacancy occurred should 

be taken irrespective of whether ACRs are written financial year wise or calendar 

year wise./Accordingly the date of eligibility 
/ 	 ..'-,.. 

/,, 
s.i 	ti 
Directot(E2) 	 ? 3 FEB ,rji 
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Ar 	Superintendent was determined as 1 "  January, 2008 and Shri B.C.Das, Assistant, 

IIHT, Guwahati has neither fulfilled the eligibility norms for departmental 

promotion on 1.1.2008 ncc* qualified for promotion through departmental 

examination by virtue of the examination result. 

Copy of letter of the office of the Development Commissioner for 

Handlooms, New Delhi vide letter No. 50/1/2005-DCHL/Estt.II 

dated 21.4.2009 is annexed herewith and marked as Annexure- 17. 

That with regard to the statements made in paragraphs 4.22 & 5.1 of 

the Original application the answering respondents beg to state the respondents are 

not agree with the contentions of the application. Allegation leveled because he 

was declared failed in the Departmental examination which was held on once in 

2005 and one on 2009. 

That with regard to the statements made in paragraphs 4.23 to 4.27 

of the Original application the answering respondents beg to state the applicant 

appeared twice Departmental examination and did not qualify the departmental 

examination. This may be due to his quality he does not know rules and 

regulations and of the office maintenance as the requirement of the post, he may 

be feeling humiliated among hiQ co-workers, that is which he is making false 

statement. 

That with regard to the statements made in paragraph 5.2 of the 

Original application the answering respondents beg to state action was taken as per 

norms and there was no violation of rules and regulations. 

That with regard to the statements made in paragraph 5.3 of the 

Original application the answering respondents beg to state that under the 

recruitment rules for the post of Office Superintendent i.e. 50% of the vacancies 

are to e filled through promotion and remaining 50% through departmental 

P.  
wector(EZ) 
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E, 	examination. The respondents authority have totally maintained the ratio of the 

departmental examination in respect of promotion the post of Office 

Superintendent. Hence the quashing the order issued by the respondent 

No.WSC/GALJ/Admn-9(8)/03/1933 dated 3 1.08.1998 does not arise. 

That with regard to the statements made in paragraph 5.4 of the 

Original application the answering respondents beg to state the department is 

conducting training etc. as per guidelines given by the appropriate authority. Since 

there is no guidelines for special training to SC/ST, the department has not 

separately conducted training to SC candidate. 

That with regard to the statements made in paragraph 5.5 of the 

Original application the answering respondents beg to state the respondents have 

maintained the roster under the reservation policy for post of Office 

Superintendent in the case of selection through departmental promotion committee 

or departmental examination and not therefore remarks made in this respect is not 

relevant. 

That with regard to the statements made in paragraph 5.7 of the 

Original application the answering respondents beg to state the post based 

reservation maintained with effect from 2.7.1997, no reserved post has come up 

for recruitment, hence question of conducting departmental examination under 

reserved category does not arise and question of quashing of order dated 31.8.09 

of the respondent is under court of law. 

That with regard to the statements made in paragraph 5.8 of the 

Original application the answering respondents beg to state the respondents 

conducted departmental examination under the extent recruitment rules. 

That with regard to the statements made in paragraph 5.9 & 5.10 of 

the Original application the answering respondents beg to state that post based 

S. 	
) 	 '"• 
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N 	reservation roster are being maintained with effect from 2.7.97, accordingly no 

reserved post has come up for recruitment so far. 

That with regard to the statements made in paragraph 5.11 of the 

Original application the answering respondents beg to state that the respondents 

considered representation from time to time based on merit. 

That with regard to the statements made in paragraph 5.12 of the 

Original application the.answering respondents beg to state the respondents are not 

agree with the contention of the applicant. 

That with regard to the statements made in paragraph 5.13 of the 

Original application the answering respondents beg to state the respondents has 

taken equal maimer towards the similarly situated person. 

That with regard to the statements made in paragraph 5.14 of the 

Original application the answering respondents beg to state the respondents 

exercised the power as established by law. 

As per the recommendation of the competent authority a 

Departmental Examination held on 28th  February'09 and 1st  March'09 for the post 

of Office Superintendent. On the basis of the Departmental examination, both Shri 

B.C.Das, Assistant and shri L. Barman, UDC/Assistant have appeared for.the post 

of Office Superintendent and accordingly on the basis of the Departmetal 

examination Shri L.Barman has qualified for the post of Office Superintendent and 

declared the result of the examination vide order of the respondent 

No.WSC/GAU/Admn-9(8)/03/1933 dated 31.8.09. On the basis of the result and 

guidelines communicated by the competent authority a formal departmental 

Promotion Committee constituted and recommended for promotion to the post of 

office Superintendent in respect of Shri L. Barman. Accordingly with the approval 

vide office Order No. WSC/Admn- 1 (23)/2008/2399-2407datedi1L2U-O09, 
\ / 

flir3CtOr 
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Shri L. Barman was promoted to the post of Office Superintendent and he has 

joined the post o 13.11.2009 at Weavers' Service Centre, Guwahati. The resultant 

vacancy of Assistant vacated by Shri L. Barman in view of his joining to the post 

of Office Superintendent, the respondent authority has promoted Shri M. Saw, 

Storekeeper, Weavers' Service Centre, Bhagalpur to the post of Assistant directing 

him to report for duty at Weavers' Service Centre, Guwahati. Thus as per 

established norms of the Government for maintaining smooth function of a 

Government machinery, it is essential not to disturb the present set up of the 

office. 

Copy of office order No.WSC/GAU/Adnm-1(23)/2008/2425 dated 

12/13.11.2009 is enclosed herewith and marked as Annexure-18. 

That the application filed by the applicant has no merit which may 

be dismissed with costs. 

That the reply has been made bonafide and for the ends of justice 

and equity. 

It is therefore humbly prayed 

T 

2FEBfl1U 

before this Hon'ble Tribunal that the 

present application filed by the applicant 

may be dismissed with costs. 

'S. P6~1-%n~h/ 
I 

fiirector(E.Z) 

Goverflrn1t of Indi ra  
Mnistfv of 1exwe 

Wesvers Service C.tre 
I I H I C..mi' 

waharnaqir. Khan.a(a, 
$uwohsti-22. 
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VERIFICATION 

Son of 	 aged about £' 

years, resident of (iLn&.p 

working as 	 kLn'm,j 	Ce' 	-&J 

Duly authorized and competent officer of the answering respondents to sign this 

verification, do hereby solemnly affirm and verify that the statements made in 

paras 	A 	 are true to my knowledge, belief and information & those 

made in para 6, z- e- 13 being matter of record are true to my 

knowledge as per the legal advice and I have not suppressed any material facts 

and I sign this verification on this day of January, 2010 at 

S. r4èt 
Director(E.Z) 

Government of India 

Msii,try tit 

Weaveu Service CntrO 

. I. H I C.mp 
,4awah8tfla9 r. Kh4npara. 
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to workcharged posts where reseation is to be applied suitably 
at the percentages applicable for Groups 'C' and 'D' except those 
requirj for emergencies like flood/accident relipf, etc 

1 [G I D P & A R 0 M No 36021/9/7 	(SC'!) dated the 10th Febniazy 1977 t 	(d) 
to certain categories of Sclentlfic/Techmcal pe?sonxel in respect of- Posts up to and including lowest grade in GroØp 'A'. [G I D P & A R 0 M No 9/2/73-Esft.(S 	dated the/23rd June 1975 • 	

(e) in the case of daily-rated staff, thoughth 
/ ese ation orders may 

in such a way 
not be applierj in toto, SC and ST candjdes should. be  recñjjted that theirtotal representatioc does 1ot fall below the 

	

percentages prescribed for them. 	/ [G.I., D.p:& A.R., O.M. No. 36011I18/61.Es 	SC1), dated the l6thJuly i981. (f) 	 ] 
to the casual workers appointed again regular posts, since such 
regularization amounts to DitectRecitmt If stffficient number of casual workers are not available o fill the reserved vacancies, the shortfall is to be adjusted by appointrnent 'Of SC and ST from Outside and in no case casuals no belonit to these categories 
Should be appointJ against reservd vacancies, 

[CI., D.P. & T., O.M. No. 49Ol4/i2/88Et/(C) dated the 22nd August. 1988,] 
Not app1lcable. 	

/ to 
posts in Department of Spa1e and in the Depaj'tment of Elec- 

tronics and in regard to the reruitment of trainees to the training 
school under the Departme yf Atomi Energy: 

[Cl., D.P, & A.R., O.M. No: 
9/2/l3Et (SdT, dated the 23rd June, 1975.] 

to ex cadre posts. But if s 
long time, the question o 
be considered 

& A.R., OM. No. IfS 

ts filled by dep 
should be duly 
control such po1  

Onsider. the .cas, 
On. Where tlye 

tge of such ths 

Jjation. But the eligible sc and ST candi-
(Considered Ministries/Departments under 
its are to be filled by-deputation squld also 

of SC and ST While selecting..pergons on .  number of Posts is fairly sübstantiál,.a fair 
s should be filled by SC and ST, subject to 

;uçrn ex cadre posts are in existence for a 
f/including such posts in the cadre is to 

1 (3) 65 	(SC]), dated the 20th September, 

(z/e/gtt 
(C), dated the 27th September, 1967 and D.P. çSCT). dated the 21st January, 1978. 

- If the total number of posts in any cadre or 
Lid be grouped with postsiii the same group, 
into account the status, salary, qualificatjog 

or a grade or a division of a service Consisting 

S. F.' Sin 
I)irector 

O.M. No. 
No136012,7/77. 

10. Grouping of p 
grade is below 20, they 
i.e., Group 'C' or 'D' t 
etc. For this purpose, a c 

Ci1) 	
RESERVATIONS IN APPOINTMENTS 21 

offlless than 20 posts may be treated as a small cadre A group so formed 
should not ordinarily consist of less than 25 posts It is not the Intention that 

• ......i§61ated posts should be grouped . tOgether only with other isolated posts. Süljéc to 5 the other conditions for grouping, there is floObjection to the 
grouping of any isolated post with a cadre, grade or division of service consisting of more than. 20 .  posts and already comprising a group by itself. • 	rqposai for grouping of poSts' requires prior approval of the Department of Personnel and Training. 

.No.—. The posts .of .Safaiwaias should not be grouped with other categories of isolated Group. 'D' posts for this purpose. 
['Dt of PerO,M, No. 1I4fl0-E, 

(S, dated the 11th November, 1971; O.M. No. 8/1/74-Estt. (SC'!'), dated the 20th December, 1974 and D.P. & A,R., O.M. . .J..36024,8,76sft. (SCT) dated the 9th November, 1977.] 

11, : Mintenance of Post-based Rosters.— (i) Form of Rosthrs, - The vacancybased rosters which were being maintained earlier have 
..:  been replaced by post-based rosters from 2-7-1997 as under.  

(a) 200-point post-based roster for Direct Recruitment on All • 	India basis by Open Competition, 
• • 	(b) 	Model Roster forcadre strength up to 13 posts. 

(c) 120 point post based roster for Direct Recruitment on All 
India basis otherwise than by Open Competition 

( 	o- Model Roster for a cadre strength up to 13 posts. (e) Local recruitment to Groups 'C' and 'D posts 

for. operating Post-based Rorers are given in 
Swamy's Compilation on Reservations and Concessions 

12. Procedure for filling iserved vacancies._ (i) Recruitment by Advertisement for both .reserved5':ana' unreserved. vacancies. 
A single advertisement can be issued, whether recruitment is through examination or 

otherwise, specifying clearly therein the vacancies reserved for SCs/STs, 
etp. If oi. the, first attempt, any reserved vacancies remain unfilled for want 
of suitable keserved. category. candidates, they. Should not be filled by• 
General caiididates but should be .re'.advertised. 

(ii)• Recruitment through Employment Exchange - Total vacancies clearly indicating the. number .of.:vacancies reserved for SCs/ST5, etc., 
• should be notified to the Employment Exchange with at least 15' days' notice 

• for sponsoring candidates. Vacanôjes may also be notified to other Employ -ment Exchangesiceflr Employment Exchange, if sufficient candidates are 
not available with the local Employment Exchange Advertisements are 
also to;bepub1ished; in 'Employment. News' and displayed on the Office Notice..Boards for wider publicity. The cases of all the can 

h 	 didates who have 
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ft 	ultimate salary of Rs. 18,300 orlessp.m., SC/ST officerswho are senior nougIi 

in the zone of consideration forpromotiori so as to be within the number of 
vacancies for which the select list has to be drawn up, would be included in that 

' list, provided they are not considered ulifit for pomotion 	. 

[Dept. of Per. & Trg. O.M. No. 36028/2112003Estt. (Res.), dated the 29th January, 
2004.1 

I- 1 	22. ReservatiOn in ad hoc promotions.'— Since ad hoc promotions canbe 
made only againstvacaflcieS of more than 45 days, reservation is to be followed.. 
However, there is no need to have a separate roster for this purpose, On each 

• . occasion of filling up such vacancies, the reservation should be identified with 
reference to "Replacement Principle", if such vacancies are filled on regular 
basis. A separate register called 'Ad hoc Promotions Register' may be maintained 
to note down particulars of all .adhoc promotions made.. This is to facilitate 
reversion of such promotees strictly in the order. i.e., th junjormost candidate 
being reverted first. This reversal order will be followed strictly.and there is no 
preference for SC/ST candidates in reversion. .. . . 

[Dept. of Per. & A.R., O.M. No. 36011/14/83-EStt. (SCT), dated the 30th April, 
1983 and dated the 30th September, 1983.1 

23. Promotions I appointments to Selection Grade 1 posts.— Since the 
• appointment to selection grade posts'also constitutes promotion,the reservation 

orders applicable for promotions by 'Selection' .or. by'SenioritY-cum-
Fitness' methods will apply to promotions I appointments to selection grade 
post made by 'Selection' or 'Seniority-cum-FitneSS' basis, as the case may be. 

• 	 Dept. of Per. & A.R., O.M. No. 8/1,1/73-Estt. (SCT), dated the 12th September, 
1974) 	 . 	 . 

No grouping of posts.— There will be no giouping of posts. for .  
to each grade / post filled by. promQtion prombtioflS. Reservation applies  

separately. 	. 
[Dept. of Per. & AR., O.M. No. 8/1fl4-Estt (SCT), dated the 20th December, 

.1974.) 	. 

Maintenance of Post-based Rosters.— As inthe case ofDirectRecrtiit-

t\ 	ment, Post-based Rosters have been introduced for pr .iotipn. Since the 

\\ percentage  of reservations for SC/ST are the same as for Direct Recruitment on 
\\I 	All India basis by Open Competition, 200-point post-based roster has been 

\ prescribed for promotions also from 	 .. 

Caste'sfatus toibe verified again at the time o promotion against 
-,... .'-' rerved,acanCY— Though the Caste Certificate of SC/ST would have 

- -been vLrie4itcth41me of initial appointment, this should be verified agin at 
,..- the time.o'f promotidi against a reserved vacancy. For this purpose, the caste 

an'd the community t which an SC/ST person belongs, his place of residence 
and the name of the tate, shouldbe pasted on the top oftheServiceBOOk Tp.rsal) or any her relevant document to• facilitate such verification: 

- 	ç '(..) 
\ 	L 3  

S. P. i'ngb 
rW 	 OreCt0r (li..Z)  

RESERVATIONS IN APPOiNTMENTS ftt3v.4j. 	5 tS.  
- A Scheduled Caste person, whose. caste has been descheduled after his initial 
appointment as a Scheduled Caste, is no longer entitled to enjoy the benefit of 
reservation in promotions. 

[Dept. of Per. & .A.R.,. O.M. No. 36011/16/80-Estt. (SCT), dated the 27th February, 
1.981; Dept. of Per. &.Trg:,O,M. No42012/8/87-Estt. (SCT), dated the 14th October, 
1987 ptd O.M. No. 36012/36 (22)/89-Estt. (SCT), dated the 16th June, 1989.1 

Lower qualifying mark., separate standards of evaluation.— In the 
case of promotions tbrotgh liitcd.dep4rtment4l.c0mPetiti examination and 
ipthe case of promotions by 'Selection',' Seniority subject to Fitness' methods, 
there is provision for lower qualifying marks in departmental competitive 
eaminations and for separate standards of evaluation for SC/ST candidates for 
promotion. 

[Dept. of Per. & Trg., O.M. No. 36012/23/96-EStt. (Res.), Vol. 11, dated the 3rd 
QctQber, 2000. 1 	. . 

• 	28. The procedweto be observed by the DPCs for objective assessment 
çf the suitability of the candidates under different methods of promotion is 

en in Chapter 4. 

29. Treatment of a single reserved vacancy.— (i) In the case ofpromotion 

upto Group 'C'level.—If only one vacancy arises in an initial recruitment year 
and that happens to be a reserved vacancy, it should be treated as unreserved 
and filled by a General candidate.. The vacancy should be carried forward to 
the next recruitment year and should be got filled by the candidate of the 

sved category. Even if this happens to be a single vacancy in that year, it 
.. 	od be treated as reserve. In the event of a suitable candidate not being 

a'flbe from the 'reserved.pategOrY, the reserved vacancy should be got 
and carried forward to three subsequent recruitment years.ed  

sprç. bereservation procedure is to be followed each year before the carry forward of 

ij feervation to the subsequent year. Only in the third year of such carry 
forward the vacancy couldbe exchanged between SC and ST Recruitment year 

ihis purpose would be the year in which recruitment actually takes place. 

(d) In the case of promotions from Group 'C' to Group 'B', etc — Smgle 

vaçancy in a year will be treated as unreserved and filled by General candidate.. 

tW reserved vacancy 	carri 
pr 	

ed forward to the subsequent year. Any 
The Jomotion of the particulatieserved category in that year will be counted against 
jiie.cathed forward vacancy.. Exchange between SC and ST is permissible in that 

EPvear. 

01 Where the DPC panel spills over to.two years.— For the purpose of 
aingreservatiän, carry forward, recruitment year, etc., the year in which the 
ppointment is made from the DPC panel, if it spills over to the subseqilent 
a4tjbetaken as.the ecruitment year. 

& A B.. Q M No 1/2/74 Estt (SCT) dated the 29th April 1975 
N6OVlI9/8lEStt. (SCT), 4ated the 30thNovember, 1981 and O.M. No. 36011/ 

ii(sCT);4ate4 the 15th March, 1982.1 
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• 	,.. 
.E0.SC/(.AjJ/Admn.1(23)/92V 	"2S 	Djted; 

- 	 . 	. *Ic. 0RDR 	. 	 . 	. 

Pfleequent upon 
letter No.W3C/DLH/Admfl1(6_C)/252g.dd 

declaration of the result vide 
letter of even no dated 
who 

17.7.92 and 
10.9.92 'the lollowirig officials are oftjcia'ti 	as 

are hereby appointed as 
cuperjntent o-'i 'd-hüc 	basis 
)uperifltend,ent on 	egular baei in the Weavers' 	erv1c 	C'entres/ Indian,. .LnetitUte of }iandloo ,n Techno 	 Zone) Under thp organasation o1' teDevelopien't Coxnrnj -ssjoner 

the date shown against for 	ándio,Om 	w.e.from each: 	 . 

ame 	Designation Cent"re where 	Date of vorki'g -  Eoted 	posting 
2. 

5/Chri - 	 5• 	- 
I. B. X. fr&jumdar, 

 Accountant. R. 
(.ruwah.atj 

. 	K. 	G'hosh, 
Accountant S C.., 	

, 	 17 07.1992 Calcutta. 	C1cut'ta. 	.... .. 
ortian, i S 	., 	C 	

, 	 1 747.1992 Guwahatj. u ahti. 
C. N 	Gupta, .S.C.. 	' C., 	Already promo- x1anes,..ar 4haheEr 	tea, as 	L'ërj- 

fltenaent on 
regular baie 

- 
by 

... from 2 1.4.92. 
------- 

They will be on probation for a period 0± two are w.e.from the date shown against each of them. 
Their pay will 

levnt ru.le. be fixed in acCordJ- ce 	ith tL'le 	 S 
/ 

FTg 
Director(2 - ......./ 

	
,.,:' 

- 

L 	Sonku - .. .... ....................... 
.. 

Lividua]. Concerned. 

Y to 	
The Officer- inhags, 	 Ci f I 'eavers' c3ervice Cetr/ 
indian lJ.itUte of 	.Pechnology, Uuwaha'tjI C1lCut676hubaner 	 copy icr,  Pasting, in the ervice lloo k . 	 i 	23 F 2. Th0 DfrectorCo ozn 	) . 	 ' - 	Wer-tvere' . er'-±ce ("'cfltre, 'mXtay 

:.3. The Dy. fleve1opmfl 0o oi 
íl 	 or :rloorn, 	Guwahi  F. iniBtry of Textil, Ld,g -hava', N8, Delhj, 

4. Th0 Pjy & Accounts UfrcCZ(T,t1105) iinistry-of Corrnerce, Calcutta, 
5 	IkLCoUnt5 ecton, Weaverai ')erve Centre, (zIsa1a-ti 

. / 	/ 	
/ 
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FAX NO. :91-t-11+2361716 	Rug. 28 2888 1283PM 	t 

No.5011.006DCH 11  
GOVERNMENT OF INDIA 	<. I 
MINISTRY OF TEXTILES  

OFFICE OF THE DEVELOPMENT .COMMISSI0NER FOR HANDLOOMS 0 

New Delhi, dated the 27th August 2008. 

To 	 . 
Thej?iractor(NZ), WSC, Delhi. 

Director(EZ), WSC, Guwahati. 

Sub: Filling the poet of Office SupdtthrOUg.PPartm 	Examination - reg. 

Sir, 	 . 	
0 	

0 

This is regarding filling up the vacant posts of Office Supe'inténdents (a C3r10Up 
6' Non-Gazetted post in the pay-scale of. Rs,5500-8000/-) through Departmental 
Exarninat on in WSCS/IIHTS under your zone, as per the foilowifg details;- 

NO1 Zone where 	Mode of 
posts 

oateof Year vacancy. 	recruiuent How the vacancy arose 

vacant L exists 	as per RRs  
Ey Deptt. Duèto voluntary retirement 

i J 	1:6.08 2008-09 North Zone Examination0  _ of SF ri ManqtuSirh. 
.Dueto pivrnotlon.ofShri 

I 11.6.08 2008-09 astZone 

0 	
2.As per the extànt:RRS, 5O%Of:tt1e. pests of Offi Supeiriteiid rtt are tobe tilled 
by promotion and 50% by Dapartmentaf ExanhinattOn. Presently, 02 posts of OS are 
vacant in WSC&IIHTS to be filled through Departmental £xamInaon.. Assistant with 3 
years regular sen/Ice and UDC with 10 years regular servica in the grade, areeligible 

• to appear in the said examination. 	0 	 0 

• 0 

	

• 	Crucial date.....ffljflj 	jbjljy 	. 	. •. 
As per the DOPT GM No22011I7/86-EStt(D dated i90719 and OM 

No 2201 113/9&.Estt (D) dated 179 i998, the eligibility dates for determining the 
eligibthty of officers for promotion would be the first day of the crucIal year, i e January 
I irrespective of whether ACRs are written financial year-wise or calendar year-wise 

4 	ifl vIew of the above you are requested to furnish the folkming 
information/details immediately to this office - 

I) 	WPiether the above vacancy failing uEder Departmental Exmfna.on Is reserved 
cit re 	ed1pleese.frldicate category) or un-reserved. 	. 	0 	•• 

O 	ii) 	Detais of UDCs/Assistarits in your zone eligible to appear in the above 
Eamination, in the foUowin profcrrna •. 	0 	 0 

O 	
•. F 	S. Narn e& Dateôf regular NumberofyarSOfregUlar I :--- WheTher . 	ible  

No. DeaignaOfl appoinmentin the service helshé has rendered 
as Ofl Jan2008the appegr 

the incumbent: 0  

0 	0 	
•• 	 Ycurs faittfuUy, 

3 FEB?U 

0 	 ••. 	
•O 

• 	•: 	0 	 nch 	0 

- 



I 	, 

A. 

I 	 JAN I3fh,j1 •- 	•.•, 

No.IHTG/sTT_1(3)/92/16 9 	Dated, 61i July 1992. 

	

/ 	
OFFICE ORDER  

	

/7 	Consequent upon his selection tQ the post of Accounts 
... Officer un4er Regional Medical Research Centre for Tribals 

(ICMR), Jabalpur vide 4 No JBP/Estt./Lppt./Order/2103/92 
datcI, 11 .06.92 'issued. 'by the Director, RC, Jabalpux and 
in pereuenoe.to the re's1gnatiou aooepten.oe letter No.WSC/ 
GAU/Admü-1(21.)192/3.720 dated, 03.07.92 by' the Zonal Director 
(aatern Zone), YSO, Guwahati; Shri B.K. Majumdar, Office 
Superintendent of this. Institute is hereby. relieved of his 
duties from this Insttute on the afternoon of 06.07.92 for 
joining his new assignment. 

To 	. 	. 	.•. 	. 

Shr± B fL Ma:j'umar, . 	' .. . . ..'. 	. . 

( H. P SfltJKik) 	. . 	. . 
DEcTOR . 

Copy to 2 

The Director(E), WSC, Guwahati for information and with 
a request to provide th&subatltute immediately so as to 
avoid the hampering of work of this Institutt as well as 
pre-check work of WSC, Guwahati. 

The Director, RMRO for Tribals (10R14), Jabalpur with a 
request to send the copy of the joining report a 61 and when 
$hri B.K. Májudar reports for duty• in U.hia Office. 
The Dy. Development Commissioner for Handlooms, Udyog 
Bhavan, P.B. No. DEIQt5421, New Delhi - 11. 
The Aôcounta Officer, 'Pay & Accounts Office'(Textlles), 
1 -Council House Street, Calcutta-i'. .' 

5.' Per@orial Pile of Shri.B.K. Majumdar. 	. 
6. Guard File. 

gh 

( H.P. SHTJKLA ) 
DIRECTOR'  

3 FEB 2010 

Guwahati Bench .1 . 

.1 
I 	• 



. 	fl 
Sham of entIe1 

SI N fOi which 

. 	

Sham of ente W 
15% 

SINO 
 of 

for whjch 

m 7 .5% 
nrkcd 

173 
174. 

2595 
26.10 

12975 
13.05 

187 2805 025 SC-28 
• 175. 26.25 13.125 

SC-26 
S.T-13 

188; 3O. 14.10. St.14 
176. 26.40 13.20 

18w. 28.35 i4175 •th. 
177. 26.55 13.275 UR 

28.50 14.25 
178. 26.70 13.35 

l91.i 
f92. 

28.65 14.325 Up. 
179. 26.85 13.42 Up. 

28.80 14.40 tffi 
180. 27 13 SC-27 

193. :  28.95 14.47s TJR. 
181. 27.15 	

. 3.575 UR 
194.. .29.10 14.5. SC-29 

182. 27.30/ 13.65 Up. 
195. 29.5: f4.625 'U 

183. 27~ 13.725 Up. 
. 196. 29.40 14.70 UR 

184. 21 	o . . 13.80 . UK 
197. 29.55 14.775 

. 

185. 27.75 13.875 UK. 
198. 29.0 14.85 ST.Iss 

186. 27.90 
. 

13.95 UR 
199... 29.85. 14.925 SC3o. 200. 30 UR 

TO allot requisite number of  posts without io1atfng nile of 50% 

/ 

23 FEfi j. 
hatt 

C 	 ... 	 M 	-• 

79 	POST..BASI3D ROSTE 	 297 
APPENDiX TOA xui-in 'w -7 

Model Rosterfor promotion for cadre strength up to 13 posts 
S.. 	

. 	 REPLACEME 	O. 
5' 	

Strength Reeniji- 1st 2nd 3rd 4th  c.5 ih A. 	71h 8th 9th 10th 11th 12th 13th 

	

L Uk 	DR DR DR DR DR 
2 	 Sc, DR (JR UR DR DR DR ST/  

	

JR 	L)R tJ DR 	 R. SC 1.DR D 	DR DR DR DR ST 

	

3 .4J1 	DR DR DR SC URLJRUR OR DR DR ST 
• 	

- 

DR DR C DR DR DR UP. DR DR ST 
DR - DRSC DR DR DR liP. DR DR ST 

6. UR .. SC UR DR DR LJR DR tR ST( ., 

(L c/UR.UR UP. DR DR DR S 
8. (JR •ytJ UR DR DR DR ST 

DR DR DR ST.' 	 - 

	

Jk 	DR DR UP. ST 

	

DR 	D1DRST 	 - 

12. 	
.tJRST 

NOTE.3 1 . For'cadres.of 2 to 13 posts, the  roster is to be read from entry 1 • 	
, -,. . ñdèiào1um.n -.CUdre Strength. till the last post and then 

hoFizoii?aliy till the last entry....the horizontal row, i.e., like 

2: 'All th 	sts of a cadre'are to be earmarked for the categories 'slOW]ijd. column Initial Appointment. While initial fill ing Ing 	, . 

	 upwil.be by. the earmarked category, the replacement againstY.t)reclr (E.Zj 	
.' 	 Y: or,th post n the , cadre s1l be by rotation, as shown re 

hoiizoitalIy aCainst the last post of the cadre. 
Th!ie1evant ) 	oii'by the indicated reserved category could b :sk i ci over if it leads to more than 50% representation of reserved categbry. 

'1 
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I . 	
SCHEDULED CASTES AND SCHEDULED TRIBES 

NOTE . 2- In promotions by selection to posts within  Group 'A' which r .: c.rry aq.u1tim 	salary of Ba. 5,700 (pre.revig scale) or less p.m. there is no reservation. But the SCs and STs:.orncers who are senior enough in the . zone of consideration for promotion so as to be wIthin the number of vac des for winch the select list has t 	 an- 
o be drawn up, would be included in that list frovidej they are not considered unfit for promotion Their position in the se- 

1t list would, however, be the same as assigned to them by the Departmental 
Proinotfon Committee on the basis of their record of service. :. 	 . 	

. 	 . [0.!., Dept. of Per. & A.R., O.M. No. 1t10fl4. 	(SCT), dated the 23rd December, 1974 36Ol2/1v$8 	(SCT), dated the 21st Septembei., 1928.j 	 . 
(iii) On the basis of seniority subject to 

fitness-.—. 
in all Groups, i.e., 'A', 'B', 'C' 
and'D'. 

[01, Dept. of Per., O.M. No. 27fllp. (SCT)  dated the 27th November, 1972, as auilended by O.M. No. 36O2I/7fl6..ut dated the 25th February, 1976.] 
2. Maintenance of Rosters 

Following are the instructjotn on the  Mø 	 aintenance of separate and corn- h rosters for posts filled by vari 
prómotion: 	 ous niOdes of direct recnuitmant and .— 	. 	 . 

A. SEPARATE ROSTERS 
(1) 

 
Appointments by direct recruitment. frp (II) 

 i  Appointmen by promotion:. 
II —with separate rosters for each mode of promotion, viz.,- 

by limited competitive exathinations, 
. 	 (b) . selectioflcuJmsefljorj,/se1ecti by merit 

f... 
ftd 	

[0.i., M.H.A. O.M.No. I/I I/69E L(ST)dad . the22d April, 1970 read withoM, cd the 27th March, 1997. ] 
L 	. 	

B. COMMON IOSTEI 
Permanent appomtents and temporary 

permanent or to COflti 	 appointments likely to become hueindéfinitely. 
NotE 1 The appomtpient of a person, who holds a post whh is cx-

empthd from the above reser,ation to a post which is not so exempt, shall, for the purposô of the maintenance of the roster, be treated as appointment by direct redruitment 
NOTE 2.—  If, a post is to be filled by direct recrui tment, the reservation orders will apply evØn if a person already Serving under Governn.ient is appointed tothat'ppst for whiCh he has applied and has been selected as a direct recruit. 

324 	SWAMY's ESTABLJSHT AND ADMISThAON 
this Department's O.M.No. 360I2/37/93-E. (SiCT) j  dated 1948..1993 clan-V 	fymg that the Supreme Court had in the Indira Sawhney caSe, permitted the 

I reservation, for the Scheduled Castes and the Schechiled Tribes, in promotion, 
to continue for a period of five years from 16-11-1992 

2 Consequent to the judgment in Indira Sawhney 's case, the Constitu- tion was amended by the i Constttut:on (Seventy-Seventh 4mehdnent) Act 1995, and Article 16 (4-A) was mcorporated in the Constttup This Article ertabjes the State to provide for reservation, in mattets of pr9fnottot, in fvôin of the gcheduled Castes and tle Schçdtiled Tnbe, which 11the opinion ot the State are not adequately represented in the service under t31'e State 
I. In pursuance of Article 16 (4-A), it has been dided to onthitic le reser'atjon in promotion, as at presn for the SclC4u 1ed Castes an4 the Scheduled Tribes in the services/posts under the èntra1 Government yond 15711-1997 till such time as the representatl ~ of each of the above two ?ategones in each cadre reaches the prescñbe44iercentages of rese rvation wherear, the reservation in promottotj shfl cdiiu to mamtani the repte- sentation to the extent of the prescribed peçntages for the respective categories  
4, All MImsthesfDepartents are teqtitd to urgently bring these in-

structions to the notice of all their AttachectJSUbordmate Offices as also the Public Sector Undertakings and Statutory odies, etc 
L.I., Dept. of Per. & Trg., O.M.i No 36 i2/j8/9Eáft. (kes.pi 1I•,ated the ith August,1997.] 	. 	 ...... 1 	 . . 

/ 	. 	 . 	 .. .. .. 	 Percentege In the following cases of prOmotions in grades 	SC 	15% or services in which the/element of.. direct 	ST 	D - ruitinent, if any, does not exceed 75%. . 

ugh limited Departpjental Cb±npetitiy ... . 

Uxajnations in Groups'B', 'C' and 'D' 

	

(ii) By .e1ection— 	. •1 / 	 .,. 

(a) i Groups 'B', 'C"ajd 'D'. 	.. 

FEB 	M firn Group 'B'.td/he lowest rung of 

Gi, 	H.A., O.M. .No/i/I2/67-Ett. (C), datCd the 11th July, l9p8 s anended by Resohtjon No. 27t25I8-Esu. (SCT), dated the 25th March, 197O 0.1., t)ept. of Per. & TO.MPi 3602 lflt75-V.su., dated the 25th February, 1976 and NO. 36012/17188-Estt. 
: 

'C2 	ate1125th April, )'989.] 
'- 	-..-------- 	 I  

NOTE 1 .—.Prorrfotion made from Group 'B' to the senior stales or Group 'A' directly l 4fpassIng any intermediate grade (Rs. 2,200-4,000) (pre-
revised scale) in be,tfween, will be covered by the expression "lowest rung or £f' 	AA',, caLegory o Jroup/  

1980. 

 
G.I. Dept. ,Ø'er. & A.R., O.M. No. 3601 1/l2/3O-p (SCT), dated the 10th No 

/ 	 psing 
Director (E.i) 



..cY)  

(c) 
02 07 P 	b s d Reservation roster w e 1 	1997 ost 	a e 	 - 

RESERVATION ROSTER,FORTHEPOST.OF:OffiCe Superintendent - .For less then 13 posts. 

1. Name of the post/Group : Office Superinéndent 

2(.i) Total Number of Sanctioned post, ;4 
(ii) post under Promotion Quota . : 2 	. . . Pay Scale 	 . 	. 	. 	. :Rs. 5500-9000  

 ClassiliCation/Status 	. 	.. Group 'B'. Non Gazetted, Ministrial 

 Mode of Recruitment 	. :50% by Promotion and, 50%  by Departmental. Exam 

Roste 	Category of 	Name of the person Date 	of 	Post .Pé.rticulars 	of Excess 	Remarks/Date 	ol 

[17 ich post 	 . appointm 	utilizd in : ion point 
Num earmarked 	 . SC 	ST OBC 
ber 

1. 

: : i c 	: 
-. 

Direct 
e. - 

3t-12--07 
Replacement poliif 	• . 	. 	..  

- 
i IJR 	Sri R. K. Biswas,- 	... 	 . 13-08-98 	IJR - 	- 	- 	- . 	- 	Retired on 28-2-05 

i2nd UR 	Smt.  
13rc. UR 	Shri S K Yadav, r" 02-06-08 	UR - 	-  

1JR.  

i; ;: 	•' 	 :- 	'M 	* 	. 	. I 	 j:,. 	\' Es t  
ACIC 

k p 

:;;—  

0111 

 - _---______________-_- _– 	 I  
-i-. --. ....\. 

- ,- 	 - 	 . 	-.-- - 



Roste; Category of Name of'the'person 	Date 	of Post 
r 	which post 	 ' .' 	appointm 	utilized 
point 	is 	' 	 ' 	: 	ent 	by 	' 
Num, earmarked 
bet  

Particulars 	of 	Excess 
(E)/Shortfall(s) 	, 	in 
reservation for 

Remarks/Date 
of 
retirement/Pro 
motion SC ST OBC 

E'SESE  
1 	UR 	Sri K. Barman 	" 	' 	17-07-92 	UR - - - - 	' ' Promoted 	as 

Asstt. 	Director 
Gr. II. (NT) wef. 

6-08 
2 	UR 	Shn 	17 o'- 9 	UR  

Replacement point" 	' ' ' flfrerthr (...Z 
1st 	UR 	 f\4 	 fl-L1 --O 	u j(  
2nd'., ; ...UR, 	Srf 	L 
3rdH 	UR,  
4th 	UR 	I 

5th 	SC-i - - 
6th 	UR  
7th  
8th 	'UR... 	 ' 	' 	,, 	P. Sing •. .. _______ ___________ 

.9th 	'UR  Iitector(E.Z  

10th  
11th UR  

ST-i  t12th 
23 	FE - 

7 .  

11,  1 
S. 
Director CE 

/ 
!Post based Reservation roster w.e.f. 02-07-1997 . . 

( RESERVATION ROSTER FOR THE POST OF fflce Superintendent - .For less then 13 posts 

1.. " Name of the post! Group 	 : Office Superintendent 	. . 
T2;(i) Fotal Number of Sanctioned post, 	: 4 

(ii), ,tPost under Departmental Exam. Quota. 	: 2 
3i 	áy Scale 	 :Rs. 5500-9000 

. ' Classification/Status 	 Group 'B'. Non Gazetted, Ministrial 	. 
. Mode of Recruitment 	 :50% by Promotion and 50% by Departmental Exam 

• 	4 )1-1tt4Aj - 

Guwahati Bench 



I 
or, 
	 23 FEB 

Service Centre, 	
Guwahafi Bench 

compliance of Model Roster for cadre strength up-to 13 Posts and denial ot 
Elt of promotion to the SC/ST Candidates to the post of Office Superintendent. 

)st respectfully, I beg to lay following few lines for your kind consideration and necessary 

reof 
That Sir, I am at present working to the  post of Assistant in the office of the Indian 
Institute of Handlooni Technology, Guwahati under your admiiuStratW control anddue 
for promotion of Office Superintendent as I have completed three years regular service as 

on 09.08.2008.-  
That Sir, as per Recruitment Rules, 50% Posts of OfflceSuperinteulent are liable to be 

from the incumbents working as Assistant subject to fulfillment of 
filled up by promotion  
required service and rest 50% Posts through Departmental Examination. 

That Sir, there are 5 Nos. Post of Office Superintendent falling under Eastern Zone. Since 

formation of Zone i.e 01.09.1987, the three incumbents [(Sh. R K Biswas (Year; 1998), 
Smt. Y. B. Devi (Year: 1998) & Sk S. K. Yadav (2008)1  were cosidered to the post of 

Office Superilflefldent on promotion and five incumbents were considered to the post of 

Office Superintendent through Dé enalExaflW''°0 [SIShii. B. K Majunidar, (1 K. 

Ghosh, K. Barman, S. N. Gupta (in the year 1992) and L. A. Singh (Year: 2005)].-  All 8 

cumbents belong to General Category. Hence your office has denied the.prOlflOtiOfl of in 
SC/ST Category. It is needless to.mention 	the year 1992 after conductjng 

that Sh. S. N. Gupta has been considered for 

promotion to the post of Office Suprintefldeflt in  
Departmental 'ExaminatiOn and before announcement of result for the same. 

The present sanctioned 
strength of Office Supentefldeflt under Easter Zone is4. 

As per general procedure, l and 21( , case would be considered by promotion and 
Departmental Examination respectively. Hence, the, conducting Departmental 

Examination in the year 2009 for the post of.Offl.ce Superintendent does not appear tobe 

in order. In the aforesaid examination, the, name of Shri .L: Barman, Assistant who got 

promotion from 
the post of UDC with effect from 01.01 .2009 and Junior to me is going to 

be illegally considered for the post of Office Superintendent by denying Senior-most 

Can4idate. I belong to Scheduled Caste Candidate and eligible for promotion as Office 
Superintendent in the year 2008. 	 - 

In the light of the factual position explained above, you are earnestly requested 	
to review 

the case with maintaining the rOster properly so that the SC/ST category as well as senior-most 
• Assistant cannot be deprived of the regular promotion for the post of Office Supthifltefldent for. 

 

which I. shall remain grateful to you fur er. 

- 	
Yours faithfully, 

09 . 
S. 

Assistant 
IIHT, Guwahati 

Copy for information and necessary action.t0 
• The Add!. Development Commissioner for Handlooms, Mm. of Textiles, New Delhi 

with reference to his office letter No. 	
dated 05.05.2007. 

2. 	
The Director, National Commission for Schedule Caste State Office, 

24, Nilmoni 

Phukan Path, Christian Basti, Guwahati. 	j_j _< 
(B. C.Das) 	S 



- 
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- 
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00  

ector,  
Commission for Schedule Caste State Office, 	

/ ilmoni Phukan Path, 	 p 
tian Basti,.  

Sub: Non-compliance of Model Roster for cadre strength up-to 13 Posts and denial of benefit 
ofprómotionto the SC/ST Candidates to the post of Office Superintendent. 

Most respectfully, I beg to lay following few lines for your kind consideration and necessazy action 
thereof 

I. 	Thai Siz, lam at present working to the post of Assistant in the office of the Iudiau institute of 
Handloom Technology, Guwabali under the administrative control of Zonal Director, Weavers' 
Service Centre, Guwahati and due for promotion of Office Superint dent as I have completed 
three years regular service as on 0908.2008. 
That Sir, as per Recruitment Rules, 50% Posts of Office Superintendent are liable to be filled up 
by promotion from the incumbents working as Assistant subject to 1i1fihlment of required service 
and rest 50016 Posts through Departmental Examination, 
That Sh, there are 5 Nos. Post of Office Superintendent falling under Eastern Zone. Since 
formation of Zone i.e. 01.09.1987, thethree incumbents [(Sb. R KJ3iSWaS (Year: 1998), Smt. Y. 
B. Dcvi (Year: 1998) & Sb. S. K. Yadav (2008)] were considered to the post of Office 
Superintendent on promotion and five incumbents were considered to the post of Office 
Superintendent through Departmental Exaniination.,[SiShri B. K. Majumdar, G. K (3hósh, K 
Barman, S: N. Gupta m the year 1992) andL. M. Siñgh (Year: 2005)]. All 8 incumbents belong 
to General Category. Hence, the Zonal Director, WSC, Guwahati has denied the promotion of 
SC/ST Category. it is needless to mention that Sb. S. N. Gupta has been considered for promotion 
to the post of Office Superintendent in the year 1992 after conducting Departmental Examination 
and before announcement of resuk for the same. 

	

4 	The present sanctioned strength of Office Supermtendent under Eastern Zone is 4 
As per general procedtire id  and 2 case would be considered by prowotion and Departmental 
Examination respcctively Hence, the àónducting Departmental Examination in the year 2009 for 
the post of Office Superintendent does not appear to be in order..in the aforesaid examination, the 
name of Shri L. Barma, Assistant who got promotion from the post of UDC with effect from 
01.01.2009 and junior to me is going to be illegally considered for the post of Office 
Superintendent, through Departmental 'Fxarinaiion instead of departmental promotion on 
seniority basis without maiithtining  of proper roster by denying Senior-most Candidate. 
I belong to Scheduled Caste Candidate and eligible for promotion as Office Supeiintendent in the 
year 2008. 	 . 

In the light of the factual position explained above, you are earnestly request I to take up the matter 
with the Zonal Director, Weavers' Service Centrê, Guhati for maintaining the roster properiy so that the 
SC/ST category as well as senior-most Assistant cannot be deprived of the regular promotion for the post of 
Office Superintendent for which I shall rema 

A.4h 

/

in grat,fiul to you for ever. 

8. 
Director (E.z) 	 . 	(B. C. Das) I 	07 

Assistant 

Copy for mformatzon & necessary action to. 
The Add!. Development Commissioner for Handlooms, Mm. of Textiles, Udyog Bhawan, New 
Dethi — ilO011. 
The Director (EZ), Weavers' Service Centre, Jawahaniagar, Khanapara, (luwahati - 781022. 

. The Officer-in-Charge, IIHT, Jawaharnagar, Khanapara, (iuwahati-78 1022. 	 - 

/ --//2--- 
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.1 	 Government of India 	 J3 

o 

1 	National  Commission for Scheduled Casts 
1T ChTIF 

State Office : Guwahati 

to I No.iep.1SI2O09! 	
fiics, / Date: 16th June,2OO9. 

Al 

To 	
The Director (EZ) 	 / 
Ministry of Textile, 	

-•'7 

Weavers' Service Centre, 	 13 
Jawahamagar, 

 

Khanapara, 
 

Guwahati — 781 022. 

Subject: 	Non.cOmpliaflCe of Model Roster for cadre strength t.  benefit of promotion to the SC/ST Candidates to the post of Office Süperitth'di! 

Sir, Whereas a petition/complaiflt/nf0rmatbo 1  has been received by the National 

Commission for Scheduled Castes from Shri B. C. Das, Assistant, IIHT, Guwahati dated 12-06-

2009 is enclosed and the CdmmiSSiOn has decided to i nvestigate/inquiry into the matter in 
pursuance of the power conferred upon it under Article 338 of the Constitution of India, you are 
hereby requested• to submit the facts and information on the action taken on the 
allegations/matters to the undersigned within 15 days of receipt of this notice. 

You are, further, requested to submit a copy of reservation roster (promotion) 
maintained for the post of Office Superintendent together with a copy of recruitment rules of the 

post. 
/ 1 	

Please take notice that in the case the Commission does not receive reply from 
• . 	 you within the stipulated time, the Commission may exercise the powers of Civil Court conferred 

on it under Article 338 of the Constitution .of India and issue summons for your appearance in 
person or by a representative before the Commission. 

Yours faithfully, 
Enclosure(s): As above. 	 /  

/ 	 1,4 

Director (El) 
 

L. K. PelDES) 
Qr 

Copy for information to :- 
- 	1) The Additional Development Commissioner for Handlooms, Ministry of 

Textiles, Udyog Bhawan, New Delhi —110011. 
The Qfficer-in-Charge, IIHT, Jawaharnagar, Khanapara, Guwahati - 781 022. 
Shri B. C. Das, Assistant, IIHT, Jawaharnagar, Khanapara, GuWahati —22. 

ctor 
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Wr  Firz1pT...37, 	

T9Tq•rr 
781 022 (FT) 

1!: 2302599, 2303586 
2302599, 2301669 

WUi(Sanchamt . Dated July 20
, 

i 
I 

, 	

GOVT OF INDIA 
MINISTRY OF TEXTILES 

Office of the  Development  Commissioner for  Handloorns  
WEAVERS' SERVICE CENTRE 

IH.-37, JawaharNaga, Khanapara 
Guwahati781 022 (ASSAM) 

Ph. :23025992303586 
Fax: 2302599,2301669 

e-mail: chametin 

1 56-0  To, 
The Director, 
National Commission for Schedule Castes 

ati 

Sub: Non-compliance of Model Roster for cadre strength upto 13 posts and denial of benefit of promotion to the SC/ST 
c4ates to the post of Office Superintendent.. regarcfjn 

Sir, 
Please refer to your letter No. 6/RepfS/2009...Ru dated '16Th June'2009 and this office letter of even No. dated 29/30-06409 on the above subject. 
In this COnnection interim parawse comments are fiiroisheJ against the allegation/matters raised by Shri B.C. Das, Assistant, 1IHT., Guwaha 

Nothing to add against his statement 

Nothing to add against his statement 

The statement made by Shri B.C. Das, Under. para No. 3 is not correct. 4 (Four) persons. ie, Shri S.N. Gupta, Shri R.K. Biswas, Suit Y.B. Devi and Shri S.K Yadav were considered for promotion to the post of Office Supetinthndent by way of Departmen 	promotion and 3 (three)  Ohosh and Sh 	 persons, viz ShXi K 	 K Barman, Shrj G.K.  L.M. Singh were promot to the post of Office Supeiinten through conducting Dept. Examinations 
.. Shri B.K Majurndai. who was promoted on ad-hoc basis. to the post of Office  Superintendent left this Dept Ofl 6-7-1992 on permanent absorption in an other Dept before getting regular promotion in this Dept. through Dept. Examintion Shri G.K Ghosh, OS has also left  this Dept. We.f 1-11-2005 on permanent absorption Central Aduiri. TribUnal. Kn1frt 

N'-Ot.ug to add against his statement 
As per RRs th post of Office Supq 	is riiiieq b )4e4 up 50% by prothotjon and 50% by Dept. Exa.. 'jr Pepptuf 	Qffp19z: pt. 

Supdt./AcCouflt/Assit with 3 years regulax- service in the gtade is 'eligJ açj whereas for promotion by Dept. Examinatioii, Dy. 
Supdt/AceoUnt/Ass .  taut with  3 years regular service and Upper Division Clerk with 10 years regu1ar service in the grade is eligible. It has already been mentioned Under 

para No. 3 that 4 persons were Promoted through DPC and the rest 3 (three) were promoted through conducting Dept. Ezarn. to the post of Office Superintendent (4 + 3+=7) and rest 1 (one) existing 
vacancy , which has occurred due to promotion of Shri K. Barman to the post of Asstt, Director Gr. II. 

(NT) on 11-O6O8, earmarked for E.JR. as. per Model Roster for promotion for cadre strength 
upto 13 posts is Under way of filling up by Dept. Examination Shri B.C. Das, Assistant 

, 111fF,, Guwahajw also given a second chance to appear  in the Dept. Examination which as 1 iQ5th  February'og and 1 
March'09 He appeared in the said Exarninath bdcj—d faj1ed as couiiicated / 

s.p. n~~gL/  
Director(E.Z) 



-. 
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 to this office from office of the DevelOpment commissioner for Handlooms, New Delhi 
vide letter No. No.50/i /2006-DCHL/Estt. II. Dated 21-04-2009 (copy enclosed for 

• 

	

	 reference). He was also declared failed in his first attempt in the Departmental Exam 
held on 19th & 20th Feb'05 

- T • 	 As already explained above there are two modes of promotion i.e by 
- •; 	Departmental Promotion and by conducting Dept. Examination. For Departmental 

Promotion: Dy. Supdt/Accountaflt/AssiStaXlt with 3 years regular service in the grade 
is eligible and whereas for promotion by Dept. 	iintion, Dy. 

• 	Supdt/Accountant/Assistant with 3 years regular service and Upper Division Clerk 
with 10 years regular service in the grade is eligible .Shri L. Barman, UDC has rendered 
14 yearsand8monthserviceinthegradeandSrlB.C. Das hasrendered 13years3 
months as UDC and 2 years 4 months as Assistant. Both are eligible to appear in Dept 
exam and hence they have appeared the Dept exam. accordingly. So far the eligibility. 
for Departmental promotion as per the existing RRs in respect of Shri Babul ch. Das is 
concerned , he has rendered' '2 years 4 months service as :j 01-01-2008,. For 
determining crucial date for eligibility for promotion as conveyed 'by office of the D.C. 
(H), New Delhi vide his letter No. 50/1/2006-DCH/E.U. dated 27/8/08 (copy 
enclosed)in conformity with DOPT O.M. No. 22011/7/86-Estt (1)) dated 19-7-89 and 
O.M. No. 2201 1/3/98-Estt.(D) date. 17-9-98, the lot day of the crucial year in which the 

•  vacancy occurred should be taken, irrespective of whether ACRs are wntten financial - 
year wise or calendar year wise. Accordingly the date of eligibility for the existing 
vacancy of Office Superintendent has 'been determined as lat Januaxy,2008 and Shri 
B.C.Das,. Asstt ffliT., Guwahati has neither fulfilled the eligibility norms for 
Departmental Promotion on 01-01-2008 nor, qualified for promotion through 
Departmental Fin by virtue of the exam result. 

As desired, a copy of reservation roster for promotion for cadre strength 
upto 13 posts maintained for the post of Office Superintendent w.e.f. 02-07-1997 (Post 
-Based Rosters instead of vacancy-Based Rosters) together with a copy of recruitment 
rules of the post are enclosed.. 

This is further state that vide this office letter of even No dated 29/30-
06-09 the matter is under scrutiny at H. Qtrs, leveL The H. Qtrs has desired that all the 
Rosters for promotion/Dept exam/DR etc. reuired to be vetted by them. The process 

• 

	

	 is being completed 'which will be forwarded for vetting, till then interim reply as 
mentioned above is furnished for your information and necessary action , 

Yours faithMly 	' 	 ' 	 V  

(S.P.SINl) 	 V 	H 
DIRECFO 

Copy to: 	1. The AddL Development commissioner for Handlooms, 
Office of the DC (H), tJdyog Bhavan, New Delhi-i 10011 with 
reference to his letter No A-56/1/2006- DC.HL/E.IL 
dated 1/7/09 ,  

(S.P. Sl) 	' 
DIRECT 

Di 



Government of India 
Ministxy of Textiles 

Weavers' Ser''ice Centre 
& 

Regional Design Centre 
IIHT, Campus,  

Khanapara, Guwahati-22 

No.WSC/Athi-1(23)/2008/ 	 Dated November11, 2009 

OFFICE ORDER 

Consequent on his selection to the post of Office Superintendent under Limited 
Dept. Competitive Examination'Og and on the recommendation of the Departmental Promotion 
Committee for Or. 'B', ' & ¶1)' posts of Weavers' Service Centre/Indian Institute of Handloom 
Technology under east Zone and in pursuance of approval receiv41from office of the D.C.  
(Handlooms) vide their letter No.. 501/2008/DCHL/E. II. Dated 30-09-2009, Shri Laksheswar 
Baxman working as Assistant, Weavers' Service Centre, Guwahati is promoted to the post of 
Office Superintendent in the pay scale of Rs. 5500-175-9000 (pre-revised) corresponding to 
revise pay in PB-2 Rs. 9300-34800 + OP Rs. 4200 on regular basis and posted at IIHT., 
Guwahati and Shri L.M. Singh, Office Superintendent, TINT., Guwahati is posted at WSC., 
Guwahati 

Also in pursuance of the letter received from office of the D.C. (Handlooms), New 
Delhi vide letter No. 50/2/3008/DC}{L/E.IJ. dated 27-10-09, Shri L. Barman, Assistant will be 
retained at WSC, Guwahati till 31-03-2010 (A/N) and accordingly Shri L.M. Singh, Office 
Superintendent will be retained at lINT., Guwahati till 31-03-2010 (A/N). 

Promotion of Sin-i L. Barman will take effect from the date he actually takes over 
charge of the post of Office Superintendent in Weaver Service Centre, Guwahati. 

He will be on probation for a period of 2 years from the date he takes over charge 
of the aforesaid post in Weavers' Service Cerntre, Guwahati. 

His pay on promotion as Office Superintendent will be fixed in accordance with 
the relevant rules. 

(S.F. SIGH). 	 -r4r4 
Direct r 

To, 
Shri L. Barman, Assistant, 
WSC., Guwahati ?,I FB 
Shri L.M. Singh, 	 f( Office Superintendent, IIHT., Guwahati  

Copy to 	1. The Officer-in-charge, WSC., Guwahat for his information & necessaiyactiori. 
The Officer-in-charge, IIHT., Guwahati for information & Necessary-action 
The Sr.. Pay & Accounts Officer, RPAO, Kolkata. 
The Addi. Development Commissioner for Handlonm. Offrt of the  
D.C.(Handlooms), - New 	Delhi 	with 	reference 	to . his 	letter 
No501/2008/DCHL/E. H. Dated 30-09-2009 and dated 27-10-09 
Bill Section 
Personal file 	 : 
Guard file 
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To, 
	 Dated 13-11-2009 

The Director (EZ), 	 , 
Weavers' Service Centre, 
Guwahati 

Sub: Joining report- regardiflg 

Sir, 

I am very much thankful for receiving the order No. 
WSC/Admn-1(23)/2008/2399 dated 11/12-11-2009 offering promotion 
to the post of Office Superintendent with posting at WSC., Guwahati . till 

3 1-3-2010 (A/N) and thereafter at IIHT, Guwahati. 

In response to the above order, I have reported for, duty in 
the new assignment in this office on the forenoon of 13th November'2009. 

You are, therefore, requested please accept my joining. 

Yours faittituilY, 

TrIbUnMI 
=tendent N 

23 FEB 7011 

S. P.1,  29h 	 GU-Veft"! Bench 
Director (E.Z) -.-- 
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MOST IMMEDIATE/CONFIDENTIAL 

No.50/i /2006-DCHL/Estt. II 
GOVERNMENT OF INDIA 
MINISTRY OF TEXTILES 

OFFICE OF THE DEVELOPMENT COMMISSIONER FOR HANDLOOMS 

New Delhi, dated the 21st  April 2009. 
To. 

The Director(EZ), 
WSC, Guwahati. 

f. 

Sub: Filling up of the posts of Office Superintendents in various 
WSCs/IIHTs through Departmental Examination - regarding. 

Sir, 	 . 

You are aware that a Departmental Examination was conducted in the 
premises of WSC, Delhi on 28.2.09 & 1.3.09 in respect of the following one vacant 
posts'of Offiöe Superintendent in WSC/IIHT under your zone 

No. of vacant posts Mode of recruitment as per 
RRs 

I Whether the vacancy is I 
I reserved or un-reserved I 

I 	01 By Departmental Examination I Unreserved 	I 
2. 	A total number of 02 eligible candidates from your zone appeared in the 
said examination, out of which, one has got through the examination. As a general 
principle, the candidates possessing at least 33% marks have been treated to have 
successfully passed the examination. Accordingly, the merit-list prepared on the 
kasis of the marks obtained by each candidate belonging to your zone in the above 

mination is, asunder:- 

cc 
-,4 

ZVI 

yl 	Roll 	I Marks obtained I IlNo.'\ No. 	
Name of the candidate 	I 	out of 400 	I Result: 

I' 1. 4) 14 	Sun L. Barman, UDC 	. 	I 	1.85 	I PASS I 
10 	 Shd B.C.Das, UDC 	I 	71 	I FAIL I 

3.. A meeting. of the DPC shall be convened by the concerned ZDs(WSCs) to 
assess the work and conduct of the selected officer as per the records available in 
their annual ACR. DPC will only assess whether the officer is 'fit' or.'unfrt' for 
promotion. There will be no grading of ACR on the basis of the lines of 
Outstanding, Very Good, Good etc. Selection in the departmental promotion will 
be made strictly in order of merit of the result of the competitive examination 
subject to the condition that the officer selected is 'not unfit' for promotion. 

Your office will ascertain integrity certificate in respect of candidate selected 
on the basis of performance in the written examination. The result of Only those 
candidates will be announced by the concerned ZD(WSCs) who are clear from /I 'v Vigilance angle and who are not found unfit for promotion by the DPC. 

/ The post of Office Superintendent in the pay-scale of Rs.5500-9000/- (Pre-
revi ed) is a Group 'B'(Non-Gazetted) post in WSCs/IlHTs and DC(HL) is the 
Appointing Authority in respect of these posts. For filling the promotional posts of 

\,O$, the DPC meeting will be convened under the chairmanship of the concerned 
jj\J'6nal Director(WSCs) and recommendations I minutes of the DPC sent to this S. P. Siigb 

Director(E.Z) 
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office for approval of DC(HL); After approval of DC(HL), the order of promotion 
shall be issued by the concerned ZD(WSC5). 

As per thip, extant RRs to the post of OS, 50% of the posts of Office 
Superintendent are to be filled by promotion and 50% by Departmental 
Examination. The DOPT, in its Point of doubt No.8 of Annexure to O.M.No.35034/ 
1/97EStt.(D)VOl.IV) dated 10.2.2000, has clarified that if the relevant 
Recruitment Rules, prescribe a promotion quota to be filled up on the basis 
of departmental examination, such appointments shall be counted as 
pjmotiofl for the purpose of ACPS. Hence, appointment of the candidates to 
the post of OS in WSCs on the basis of Departmental Examination is deemed to 
be as promotion. 

The aforesaid 02 vacancies of Office SuperintendentbelOflg to unreserved 
category. It is pointed out that reservation to OBC candidates is available in DR 
posts Only. Hence, OBC candidate(s) stood first in the above departmental 
examination is deemed to be a General category candidate for the purpose of 
promotion. So far as promotion of SC/ST candidates against the posts reserved 
for General Category is concerned, the DOPT, in its O.M.No.36028/17/200I-
Estt.(Res.) dated 11.7.2002, has clarified that the treatment of SC/ST candidates 
promoted on their own merit, in the reservation Rosters will be, as under.- 

(iv) The Se/ST candidates appointed by promotion on their own 
merit and not owing to reservation or relaxation Of 
qualifications will not be adjusted against the reserved points 
of the reservation roster. They will be adjusted against 
unreserved points. 
If an unreserved vacancy arises in a cadre and there is any 
SC/ST candidate within the normal zone of consideration in the

1.

feeder grade, such SC/ST candidate cannot be denied 
promotion on the plea that the post Is not reserved. Such a 
candidate will be considered for promotion along with other 
candidates treating him as if he belongs to. generai category. In 
case he is selected, he will be appointed to the post and will be 
adjusted against the unreserved point. 
SC/ST candidates appointed on their own merit (by direct 
recruitment or promotion) and adjusted against unreserved 
points will retain their status of SC/ST and will be eligible to get 
benefit of reservation in future/further promotions, if any. 

The case of any SC/ST candidate being considered for promotion as OS under 
Departmental Examination quota, will be dealt with and decided by the DPC in 
view of the above and other guidelines of DOPT, issued from time to.-tirne in this 
regard. 

In view of the above, please take further necessary action in the matter at 
your end immediately. 

This issues with the approval of DC(HL). 
urflly, 

S. 
(Sohan KumarJha) 

Addl.Developmènt Commissioner(HL) 
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4 : 	 Ministry of Textiles 
Weavers' Service Centre 

. 	 ' 

	

I I H T Campus 
Jawahar Nagar, Khanapara 

National Highway No.37 	3 Guwahati-781 022 
PH: (0361) 230-3586 FAX: 0361-2302599 

No.WSC/GAU/Admn- 1(23)/2008/ ./f_25 	 November 12, 2009 

OFFICE ORDER 

On the recommendation of the Depaitmental Promotion Committee for Group 'C' & 
'D' posts of Weavers' Service Centres! Indian Institute of Handloom Technology under East Zone, 
Shri M. Saw, Store Keeper, Weavers' Service Centre, Bhagalpur is promoted to the postof Assistant 
in the pay scale of Rs. 5000-150-8000 (Rre-revised) corresponding to revise Ph`2 Rs. 9300-34800 ± 
G.P. Rs. 4200 on regular basis and posted at Weavers' Service Centre, Guwahati. 

His promotion will take effect from the date he actually takes over charge of the post of 
Assistant in Weavers' Service Centre,Guwahati.. 

He will be on probation for a period of 2 years from the date he takes over charge of 
the aforesaid post in Weavers' Service Centre, Guwahati 

His pay on promotion as 	t . will be fixed in accordance with the relevant rules. 

- 	 (S.P SINGH) 
Dctor 

Shxi M. Sai,  
Store Keeper, 	 - 
WSC., Bhagalpur 

• 	 ( p• 
Copy to, 	 - 

1.The Officer-in-Charge, Wavers' Service Centre, ,Bhagalpur for his 
f0mation & necessarY action. 

The Officer-in-Charge, Wavers' Service Centre, ,Guwahati for his 
information & necessary action 

The Sr. Pay & Accounts Officer, Pay & Accounts Office, Calcutta 

The Addi. . Development Commissioner for Handlooms, office of the DCH., 
Udyog Bhavan, New Delhi-i 10011., 

Bill Section 

Per'sonal file 

Guard File. 

.P. 	gil 
Director (E.Z) 

:. 	(S.P. - : 
	Director 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH: GUWAHATI 

\aL trat L I IN THE MATTER OF: \ 	 nin 

O.A. No.248 of 2009' 

Sri. Babul Chandra...Das 

Applicant 

-Vs- 

The Union of India & Ors. 

Respondents 
- AND - 

IN THE MATTER OF: 

Rejo'inde'r filed by the Applicant to the 

written 	statement 	submitted 	by 	the 

Respondents. 

The hunbie Applicant submits this Rejoinder as 

follows,.:.- 

That with regard to the statement made in paragraph 1(a). of 

the written statement, the Applicant have no comment to offer 

and' beyond 'cod .... nothing is ádmittd by'the AppliCaflt. 

That with regard to the statement made in paragraph 1 (b), 

(C) and (d)bf the written statement the Applicant begs to state 

that .that...the: same are false, irrelevant., vague and not 

'sustainable in the eye of law. The instant original Application 

No.248 of 2009 is bonafide, justifiable and deserved to be 

alibwe:dL:by this flon':bi;e..TLibnnaL:..' 

That with regard to the statement made in paragraph 2 of the 

written statement the 'Applicant begs to state that on or after 
- 	 - 	 - 	 ' 	 1 	 . 

- 2' 
July 19g7U1 	the vacancy based 	oster iiav 	 c- 

• 

the Post based Roster. As a result the Official Respondent had 

to replace vacancy based Roster by post based Roster. 	But the 

Respondents wrongly inp1emented the O.M. 	dated 02.07.1997 for 

 4 r 	si,npjntdent, 	which consist of r 	f 	r 	en posts 	(2 posts 
-, —'r --  -- - - - 
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Guwahati  

by promotion and 2 posts by departmental examination). It is 

evident from the Annexure 9 of the written statement for, cadre 

strength of 2 posts, 5th  post by falls under Sc category whereas 

the respondents due to wrong implementation of O.M. dated 

02.07.1997., filled the 5th  post by 'UR' category candidate. On 

02.07.1997, there were 2 posts filled'by the promotion of 'UR' 

candidate, again on 13.08.1998 as a result of replacement by 2 

'UR' candidates (Shri R.K. Biswas and Shri Y.K. Devi). there were 

altogether 4 Superintendent against 2 posts. Therefore, after 

02.07.1997 the Roster position should have been as follows:- 

Roster Point 
Number 

Category 	of 

which 	post 	is 

earmarked 

Namé of the' person' 

1 UR ShxiJ.'Pál 

2 UR Shri S N Gupta 

3 U. 8hri A.k. i3iswas 

4 tJR Smti Y.B. Devi 

5 SC ShriSK•Yadav•'UR' 

FrOm the above Roster point number it is evident that. 5th  post 

wa reserved for 'SC' category candidate, whereas respondents 
due to wrong implementation post based roster have filled the 
post by an unreserved candidate-Shri S.K. Yadav. The applicant 

being a ' "SC1  candidate has been deprived by the Official 
Respondents due to wrong implementation of post based roster. It 

j: categorically denied that no post earmarked::  for reserved for 

SC candidate as stated by the respondents. 

4. That with regard to the statement mad in paragraph 3 of the 

written statement the Applicant begs to offer no comment and 

beyond record nothing is admitted by the AppU.cant. 

5•That with regard to the statement made in paragraph 4 and 5 

of the written statement the Applicant beg to state before 

operating thepost based roster w.e.f. 02.071997, the office of 
the Development Commissioner for Handloom, Ministry of Textiles 

cJ<C2&J1 
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vide their letter•• dated 08.08.1989 kept re±Fe post of 

Accountant in the WSC, Agartala under the Eastern zone for Sc 

category candidates and the Applicant being the only Scheduled 

castes cate6ry candidate submitted his representation for the 

said post as per the relaxation norms provided for the SC 

• category candidaes. In paragraph 3 of the said letter it had 

been clearly stated that as per the statement of backlog 

vacancies one post of Accountant was reserved for Sc in WSC, 

Agartala.. Moreover, as per the letter dated 26.06.1989 (Annexure 

6 in Q.A. No.248 of 2009) one vcthit pät of AcàÜntant was 
earmarked for SC category candidate in the WSC Agartala but the 

• . respondent authorities had not been taken action to filled up 

the said vacant;post though the Applicant was eligible for the 

said post under the relaxation norms and Special recruitment 

Drive. As such, the statement of the respondents is. not correct 

and false and hence denied. 

Copy of the letter dated 08.08.1989 is annexed 

herewith and marked as Annexure-22. 

6. That with regard to the statement made in paragraph 6 & 7 of 

the written statement the Applicant categorically denied the 

same. Further, the Applicant begs to state that from Annexure 7 

of the written statement it is evident that for cadre strength 

of 7 posts as per post based roster the initial recruitment 

after 02.07.1997 should be as follows- 

ist  3rd (4th 6th 7th 8th 

Sc tJR tJR tJR tJR UR tIR ST 

• It is to be stated that the respondents never followed the 

post basedroster for filling up of the post of Assistant after 

02.07.1997. It is evident from the seniority list of Assistant 

corrected upto 01.01.2009, the respondents filled up the post of 

Assistant after 02.07.1997 as follows- 

2AI c,'4acp' 
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1. A.K. Sahu 	(UR) - promoted as Assistant on 

13.08.1998 

• 	2. R.C. Hembram 	(ST) - promoted as Assistant on 

13.08.1998 

The Applicant being the only Sc candidate should have been 

promoted against the .1st  post earmarked for 'SC' candidate. It is 

evident from the seniority list that Shri R.C. Hernbram being a 

ST candidate has been promoted as Assistant on 13.08.1998 after 

completing only 6 years service as UDC that too against the post 

earmarked for 'UR' category as per post based 13 point roster. 

Therefore from the seniority list, it is evident that Applicant 

although became eligible for promotion to the post of Assistant 

on 21.04.2000, he was deprived, for promotion to the post of 

Assistant upto 10.08.2005. It is also evident that the 

respondents have grossly violated the post based roster after 

02.07.1997 for filling up of post of Assistant by promotion. As 

such, the promotion of Shri R C Hembrain is gross violation of 

post based roster. The present Applicant being a SC candidate 

have been deprived of promotion to the post of Assistant after 

21.04.2002 also the Applicant should have been promoted to the 

post of Assistant against the carried forward Sc vacancy after 

21.04.200 but the respondents without following the post based 

roster promoted R.K. Devi on 16.04.2002 and promoted the 

Applicant on 10.08.2005. As a result of non-observation post 

based roster after 02.07.1997 the promotion of the Applicant to 

the post of Assistant has been deferred for 3 years and his 

further promotion to the post of Superintendent have been 

affected adversely. If the Applicant was promoted on 1.6.04.2002 

to the post of Assistant against the carried forward 'SC' 

vacancy following, the post based roster for cadre strength of 7 

post then the promotion of the Applicant to the post of 

'Superintendent would have been due in the year 2005. But due to 

violation of 'roster point for cadre strength of 7 posts of 

• . . .Assistant, the promotion prospect of the Applicant to the post 

of Superintendent have been adversely affected. 
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Copy of the Seniority list of Assistant is. annexè 

herewith and marked as Annexure-23. 

That the.1pplicant categorically denies the statement made in 

paragraph 8 of the written statement and further begs to state 

that from the abovementioned paragraph 5,of this rejoinder and 

from the seniority list corrected upto 01.01.2009 it is evident 

that the respondents have violated the post based roster from 

02.07.1997 for thepost of Assistant. It is also evident from 

the seniority list of Assistant that after 02.07.1997, 1st  post 

Assistant was fill up by tJR candidate Shri A. K. :Sahu whereas as 

per Model roster for promotion :(Annexure  7 of the written 

statement) 1st  post is reserved for 'Sc' (for cadre strength of 7 

posts), 2nd  post is tJR filled by Shri R.C. Hetnbram (ST 
candidate). Applicant being the 'SC' candidate was promoted on 

10.08.2005 although he was due for promotion as Assistant' on 

21.04.20.00. As such, the respondents have deprived the Applicant 

not only for promotion to the post of Assistant as well as for 

promotion to the post of Superintendent reserved for 'SC' 

category by Shri S.K. Yadav (IJR candidate). 

That with regard to the statement made in paragraph 9 of the 

written statement, the Applicant begs to state that the 

promotion of Applicant to the post of Assistant was due on 

21.04.2000 ,and as a SC candidate he was eligible for promotion 

against the backlog 'SC' vacancy. Since as per post based roster 

after 02.07.1997 the 1st  post of Accountant is reserved for 'SC' 

candidate but the respondents in the year 2002 in spite of 

promoting the Applicant against backlog 'SC' vacanôy of 

Accountant/Assistant promoted Smti. K.Devi. As a result, the 

Applicant has 'been deprived for further promotion of 

Superintendent. 

hat'  withsregard to the statement made in paragraph 10 of the 

'wrtten statement, the Applicant re-iterates and reaffirm the 

statement made inparagraph 4.15 of the Original Application. 

I 
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10. That the Appiicant..categorically .denies the statement made 

in para ii of the written statement and further begs to state 

that as on 02.07.1997 the roster position for the post of 

Superintendent should have been as follows- 

UR J Pal 

3 UR. R.K. Biswas 

4 	. UR Y.M.. 	,Devi 

5 	. "SC 

Thus due to wrong. implementation . of the post based roster 

by the official Respondents', they had fillediip the 'SC" vacancy 

through Shri S.K. Yadav (UR) candidate by depriving the 

Applicant for promotion to the post of Superintendent. It is 

furt'het stated that mxure 1 .9 of the wtitten "statement 'it 

is evident that on 02.07.1997 altogether 4 persons were promoted 

to the post of Superintendent against 2 posts. As such from the 

conduct of the respondents it is evident that the respcfldents 

not only violated the .post based roster after 02.07.1997 but 

also the official Respondents have deprived the promotion of the 

Applicant to the post of Superintendent reserved for "SC' 

ca.e.gor.y by prootin.g. one S.b.ri S.K... Y.ad.av,  

It is 'further stated that from the seniority list of 

Assistant. it. is., evident that.. Applicant was... promoted to the. post 

of Accountant on' 10.0'8-'.20'05 against an U'R vacancy. As discussed 

in preceding paragraphs as per Model roster of cadre strergth 7 

Of Assistant ,1st'  post is required to be filLed up by 'Sc' 

'candidate. Therefore, the 'H'on"bie Tribunal be 'pleased to direct 

the respondents to antedate promotion of the Applicant to the 

post. of Assistant at least w..e ..f ... 21..0.4 .20.02 or from. the date of 

promotion' of K.K. Devi i.e. from' 16.04'.2'00' against b'a'cklo'g' 'Sc" 

vacancy and thereafter be pleased to direct the respondents to 

romote the Applicant to the post of .Superint.endent at least 

'from ...the date of completion of 3 years as A..s'istant. 
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That the Applicant categorically denies the statement made 

in paragraph 12 of the written statement and further begs to 

state that the respondents department is not maintaining the 

post based roster for promotion after 02.07.1.997 either for the 

post of Assistant or for the post of Superintendent as discussed 

in the preceding paragraph. 

That with regard' to the statement made in paragraph 13 of 

the written statement, the Applicant begs to state that the 

-respondents have wrongly maintaining the post based roster after 

02.07.1997 for the post of Superintendent. As a 'result the 5th 

post of Superintendent which is reserved for 'SC 1  category, has 

been filled up by Shri S.K.. Yadav (UR).. Therefore, this Hon!b.le 

Tribunal may be pleased to direct the respondents' to' promote 

the Applicant against 'SC' vacancy at least from the date of 

promotion of Shri S.K. 'yadav. 

That with regard to the statement made in paragraph. 14, 15, 

17 & 18 of the written statement, the Applicant re-iterates -and 

reaffirm the statement made in paragraph 4.19 to 4.22 of the 

Original Application. Further, the Applicant re-iterates the 

statement made in the forgoing paragraphs of this rejoinder. 

That with regard to the statement made in paragrap.h 19 of 

the written statement, the Applicant begs to state that due to 

wrong implementation of post based roster after 02.07.1997, the 

Applicant has been deprived of promotion to the post' of 

Assistant v e.f..' 21.04.2000 or from the date of promotion of 

K.Y. Devi. Therefore, the respondents cannot blame the Applicant 

for his 'deferred promotion to the post of Assistant and non-

promotion to the post of Superintendent against 'SC' vacancy. 

15.. ' That with reqard to the statement made in paragraph 20 of 

the written statement, the Applicant begs to state that the same 

are replied in the''earlir paragraphs. 
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16. That the Applicant denies the statement made in paragraph 

21, 22, 23, 24, 26, 27, 28, 29, 30 and 32 of the written 

statement, the Applicant begs to state that the same are not 

maintainable in the eye of law as well as fact of the case. 

Therefore, the written statement filed by the Respondents 

bears no substance, merit and not tenable in the eyes of law and 

is wholly bereft of substance and no credence ought to be given 

to it. Thus, in view of the abject failure of the Respondents to 

refute the contentions, averments, questions of law and grounds 

made by the Applicant in the Original Application deserved to be 

allowed by this Hon'ble Tribunal. 
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VERIFICATION 

I, Shri Babul Chandra Das, son of Late Rasraj Das, 

aged about '53 years., Presently, working as Assistant in the 

Indian Institute of Handloom Technology,. Ministry, of 

Textile, Government of India, Jawahar Naça±, Khanapara, 

Guwahati-22 do hereby solemnly verify that the statements 

made in p&ragx4ph 
nos! .... .. . are to my 

knowledge,. 	and 	believe 

__.._.are..bei.ng.matters of. 

records are true to my information deprived there from 

whi1ch I believe to be true and' rests are my hubIe 

•.suinissions before this H.on'.ble Tribunal-. 

• 	And I siqn this verification on this the 10th  day of 

dune 201.0 at Guwahati. 

H 
D E" C L. AR A N T 
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Governmmt of India 
Minietry of rsxtiles 	 \.•- 

-çffice of the 1D&,e1occrentComjaajorji. for Handloocne 	-- - 	 - 

fr 	tcg Bha:i 
Now Delhi, thu 8th Agguat, 1989 

The Zonj, Director 
eavcru' Service Centre 

Gtw.hatj. 

Sub:- Special. recruitment drive for filling t 
the back. 	vacj 	rved fo z SC/ST.. 

SIr.. 

nct. 

I em directed to state that 
that * iosekly progresr report should be 3 13t to the Ministry i.idtc t.ing the action taken during 

the weiik. A copy of Secretary(Thxt1e.) D.o.letter dated 319t July, 1989 - I8 ecnioaed. You a::., therefore, requested 
to send Urge rtly the progrr repo:t for the woek ending .6 1-h Atu.st, 1989. 	 / 

You are also requested to cl..trify the following points: - 

Particulars of the candidates appointed 
against the backlog vac ,', Mies reserved for 5C/STh in vsfous 	twider the Zestera Zone d  may be sent in the pro forma circulated 
with this office letter of even nutho dated 
29th JUnI, 19$,. The partioulas may be sert separately in respect  Of the peste indiecated, in Director(Codinat,n) Is letter dated 
26.6.89( which are also indicated in Heed 
Office letter of even nt,mber dated9.6,89 add ras ed to s 	C, t 	c 

Lonaj, DLctors). The particulars of
to  

the cardidates aPpointwl against tho veoancj.,g 
reserveJ for 3C/8s as per the roster •pend in the Zonal. Office after 199.87 may be 
indicated separately in the same Proforma. 
M Deajg 	USC) and F ogae_ ($c 
During'je conmr.atj.en on tolOPhons I have hal with You oa 7th 	 , 1989, you gava me 
the iupres&gion that the peat of Photographer 
ii not reserved. But it has been observed 
frogs the atatent received from Dtreceor(coJn) 
with his lItter dited 26.6.89 that the pest o f 1*10togra.e to reserved for SC, IHo poet is 
therefore required to be filled by a SC Candidate only. This may kindly kog noted. 

_•_p__ 	, 

T'wo posts of Art lenignorg... 1(SC) and 
are also roquLred to be filled against 

the 'ackl og vac a x i es rese.. d for 
fluring the interview schisdulod to be held in Calc 

U
.itti 08 17,1$ . 19th 	ias, all Lrts may be made to W110-t 2 Art Dijg g ._ 1(SC) and 1(5?). 	is proGUIAOd that t 

contd. .. 2/- 

,, -7##' 	-'• 
C •/ .-.-I.-._. 

'1 

I, 
' z 	I 

-I 

/ 

I 	/ 
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dear vacaries of Art )esigaars are 
avaflahte in the Zastarn Zone as per the 
allocati.n of posts •a'ii in Headquarters 
letter Pb. A-11011/*/88..I8tt,tI dated 11.4.9 
The vaCaxy pos iti.n of Art Designs may also 
be dLcuaed with Di Por(Cftjon) . 
WUX be avUab). at CaLoitta d%=Jng the  
slectioa Prosedtn9s. A CDP7 of Direet.r 
(Coordination) letter dated 21.7.89 is also 
•nclnsed in this regard. 

(3)Aq2jountant_j(SC)_ WSC 	 tal* 

As per the statemet* of backlog of vecancies 
rec.j,ed from Directhrdjt) vtdi  his  ltt '*t4 	 *at o. 	unta.zlt. is rO"rwd for SC in wX Agaxtala, You have  
reported that this pos is aXre'dy flUid in by a non SC/ST candIdate. How this has been 
done needs to be e1ain.d. As per our records in Read OffIce. no •ation for di-. 
reservation has been issued as yet. This case 
may be d isas. aid with Dir.ctc) r( Coordination). 
One post of Accountant in *stsrn Zone has to 
be filled by eC candidat.. PULl particulars Of 
all the iocumbents icrking as ACCountAnt in 
lastern Zone sny bâ communicated immediately clearly indicating the mode of rocruLtment & 
nature of appointment in the following proformai 

- -:-.-- 

-2- 
	TfLL -soc 

I 	- 	, 

1 0 	1 N ,nin 

3nch 

S.P4o, Name Date of 	Wiether by Nether 
appoint.. promotion or appointed on 
ment 	by direct 	regular or 

appointment ad-hoc bs.j 
1 	2 	3 	4 	5 

*ethe r SC/ST 	Remarks 

6 	 7 

(4) Carps nte r-l(sC)-.c  Agart 

It has be.n reported that the post has been 
filled by a c*ysically handicapped person v.e.f. 
7.12.87. It is not understood how the post 
reserved for SC can be filled by a physically 
hardics.ppod..pers1, PUU fect, of th.s case, 
4lOflgjth similar information as indicated in resgect of  Aw-.Countant aboo, may kindly be sent 
forth with. 

(5)- S.&0pQrIc*er-1($C)..4.ec Aq.rtal. 
The -Officer..in...cha,, M3C Agarkala has reported 
•th,'e this post Is reserved for SC. The vecanoy 
has scoured only on 29.7,88. 

7hu. the reservation pneitjo is required to a determined from  the  ne roster Cpen5d in the taatsrm Zonal Office 
Contd..,,.,_ 

ATTESTED 

ADVOC4TK 
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aftt l,9.. As 	r Hei offioe tnstrUCtt° 
a new roster was to be operOd provie iO*ally 

	

on the bisis of 40 point roster indtc aed. on 	 • 
WIT 

page 47 of the rochUrC( 191 t4itiofl) The 
reservation points in thu roster rxts as under?. 

1 st-  SC 
2 & 3_UnreeerV 
4 th- ST 

 

	

5.6,7th 	ar.served 
th- sc 

— 

	

• 	 - 

	

• 	. 

The new roster bised on aversQ popu.atiOQ 

percentatS in the state covered by theZOfle is 
required to be prepars(L as per He.d offic. letter. 
No. .v.l40l2/2/88$tth1X dated 13.T.. The 
folOwiflc jnfore*tiOfl may be sent urg.iVly for 
pr.paratiofl of thi$'roate as requested in 
letter No. A_140 /2/83Z5tt.X1 dated 7.8.. 

/ 

S.tlo. Narne.of the tate 	Population( as per 
1981 census) 
Sc ST Others Total 

1 	2 	 3 	4 	5 	6 

?er-n9 the 1Jn1Lisatien oi the 
Zone-Vise ro.3tar. the reservation positi! 
will be ascertained priDvi5iOflllY from the 
40 Point rosterC model roster for posts. fil3ed 
f±]rld by Direct R.czuLtmaL on All India basis 
by open competetion ). As regardo the ..de] 
rosteE for posts to be filled byPtOmOti'. 
the position is clearly indfoatOd in pare 
4.1(111) of chapter 4 of the Brochure. The 
mc4el roitet preecribe3 for reservation of 
15% for 8Cc ind Th% for STe is .ppliO1Le to 
posts filled by promot.tCflo The roster is 
same as prescribed for posts filled by Direct 
Rècruit$flont on all Xr*dLe basis by •p.n am 
caup.tetiofl 1... 40 potnt rostet given en 
page 47 of the Brochure, extract of uhich are 
also reprodued abel. çto point p. Incise 
nf ny f,irthlr clüificattOfl th1nd.rs'tQned 
may be contacted ofltlSO'°' 

	

a rsàrvattOf' positi 	in respect 
of the póetaof StègraI*er i:1 WSCJk9art&l& 

ermthed as per the'c1arifiCati0 may kindly be d.t  
furnihtf aOv4 

Contd...4/ 

IM 

14TTSTtD 

4DvOCATi -. 

4 

4 



k 

j,/•_ 
/ 

/ 

C. 

- 

• 

- 	 .. 	T - 

-.---3 	-i.O 
- 4 - 

c2cU2tioflal Attendant-l(SC)-GC Calitj 	 kv 

I 
It has been reported that the post has been 	r' 
filled by transfer of an existing incumbent 
from 	nhbaneenwar, In case the incLrIbent 
was wrk.tng as Oocupatic,na.l Attendt in WSC 	1 0 JUN 7010 Bhtthaneshr, the reservation point standq 
transferred to WSC Bhubanèahwar.ffOrts may t 
be male to i.elect an Occupationl Attenent 	........hat BenCt £rCtn SC at ny of the Ga C under t 	aatern Zone So that one vacancy reserved for SC under 	4. I1C1 the CccjpajonaL Atterxlent Category in 
utszn Zone prior to 1987 may be filled as 

per the reservation position relating prior to .1.9.87. 

(7) 	 nobs 

It is not clear as to how the vacaày 
reserved - for ST has bnen filled by 4nor 
M catdidate,  The va'arcy has to be filled 
by a ST camdldate aid the needful may be 

• 

	

	 done immediately. Full facts relating to 
the case may be sent trnrnediately. In case 
a vacancy of Weaying A8sjstart'exjet, at any 
?SC under Eastern Zone, it can be filled by 

• 	 a ST carxUdate to clear the backlog. 

You faithfully, 
rr1s .2_t!!. 	 (j 

 Iti Asi8tartjector(Qr.I) 

Copy toi.. 

1. Dir ctor(Coordinajo). He may kindly clarify 
as to how the post of Accountant and Carpenter 
in WSC Agartala bm .kith were reserved for  
Se have been tilled by non SC candidates, 
P11 facts may kindly be seit urgently, In 
case similar discropencies. exists in other cases, 
f&cte in respect ofall ich cases may be 
conveyed, so that a strategy may be emlved to 
clear the hackleg4thjjt the stipulat*d period, 
Officer...jn.charge, WSC Agartalt for tnformatjon 

/ - -- 
	and necessary action., 

/ 	. Off1erin..c),arge, WSC CaJcutta for information 
and necessary action. 

4. °ffic_in..charge, WSC Bhubaneshr for infermatio 
ardn.cessary.j0• .. 

Msiiitant 

ATTSTE 

• 	. 	 • 	 VOCATfI 



r 
21/tI 0 JUN n 

- 

	

u.VvIuamn1(I;/2000/ z,JJ3 . 	Dated Februry 1, 2010 

CIRCUR 

A draft seniority list of Group W, 'C' & D' Non gazefted Non Technical 
and technical officials of Weavers' Service Centres and IIHT., Guwahatj (for 
common cadre non Tech. Only) under the East Zone as on 01-01-2009 was 
circulated to all WSCs and IJHT.,' vide this office letter dated 5-10-09. 
Representations were received in regard to some omissIons /errors in the said 
draft seniority list. After examination of the representations, correction/adthjon 
have been made in the Seniority list wherever necessary and a copy of the 

pt corrected Senionty list as on 01-01-2009 is enclosed 

($.P SINGF) 
LJ11(.LUj 

End: As above 

To ATTESTED 

	

: 	 •7 1.The Officer-in-Charge, Weavers' Service Centre, 
Aga±tala/ Imphal/Bhagaipur/B ubaneswar,Ko&ata 	

. 	 114DVOCATR 2.The Officer-in-Charge, II T uwahati/Bargarh 
3.The Zonal Director,,WSC., Delhi, Mumbai, Chennaj 
4.The Addl. Development Commissioner for handlooms, New Delhi 

7AI/ 



S -ENIORITY LIST .  Olt -.-.. 	
-.--. - 

STAFF OF  EAST ZONE - 



- 

61. 
I.. 

Name of posts. 
No.  
1 Office Superintendent 
2 Assistant 

. Sr. Steiographer 
• 	

. 	 .••S  Stenoapher (O') 
 U..D.C. 

• 	 •1 . ' . : .. • LDC ____ 
7. Store Keeper 

1 8. Driver 
[9. Daftary  

IJO. Peon 
 Hamal 

• 	

.  Chowkidar 
 Sweeper 

14 Tech. Superintendent 
• 	 I {15 Tech. Asstt,(Dyeing) 

/1 

t 	.4A 

11.. (3 

24 
I N D E X ,  

ism Page 	SI. 	Name of Posts 	 Page NO. 
No 	No  
1 	16 	Art-Designer 	 . .13 

	

1'l 	 fl7flf 	. 	. 	 14 

	

.1.1 	ZIVJ'.i.' 	 ¶ ft UIj 7010 
2 	- 18 	Weaver Gr 1 	 15 	 I U 

3 	19 	Master Printer/M D 	15 wahat BerC 
4 	20 	Photographer 	 15 	. 

5 • 	21 •• 	. 	 -. •WéaverGr.:II 16-17 • 

5-6 	22 	Block Printer 17 

6 23 BM/SM 17 - 

7 	24 	Weaving Assistant 18 

8 	25 	Printer 18 

9 26 Sizer 19 

9 27 Warper 19 

10 28 Dyer 20 
29 Carpenter 20 

11 30 Sample Cutter 21 r 

12 31 Occupational Attendant 2 1-22 

ATTESTED 

IDVOCATI 



SL• $ame 	. Office where Educational . Date of 	 . 	. 	Whethe Remark No.. working Qualification Birth Entry.into. 	Continuous 	Confirmation in S 
Govt 	ap,ptt In the 	the post/grade 	m thpBC/ 
Service 	present 

grade/post.  
3 4 5 6. . 	7 	8 	 9J10 11 Smti Y B WSC, Imphal B A Cash & Acctt 1-2-52 18-9 76 	13-8-98 	14-88 	 - Promote Trainingat 	. 

ISTM ,N Delhi 
. 	. 

- Faculty dev. Program 
on Entrepreneurship at 

. . 
Keepr 

lIE, Guwahati 
7 SkL.M. WSC, 

Ouwahati 
B.Sc.P-I 1-3-57 3-5-75 	. 	•11-4-2005 	24-12-82 	24-6-94. 	- .Deptt. 

. 	 (Dd Examinati 

= ShS.K. Yadav WSC., B.A. LLb, Cert of 22-8-53 19-6-76 2-6-08 24-12-82 
on 

24-694 OBC Promote Kolkata training for Admn. & e, Pmt.' Estt. & Accounts from 
lOAF, Calcutta. 

. as LDC. 

ZZ  

ATTESTED 	:' 

4PVOC4Tt 

- 17 

NIOR'Ty LIST OF NON-GAZETTED (TECHNICAL & NON-TECHNICAL )STAFF 01-01-2007 OF WEAVERS' SERvI 
GUWAHATI/BARGARH (NON-TECHNICAL ) FAILING UNDER EAST ZONE. 

OFFICE SUPERINTENDENT 	 . 	. 	. 	 . 
SCALE OF PAY RS. 5500-1759000/- 	. 	. 	 . - 	TOTAL POST —4 Nos 

CQntral AdrnitrtiVeTr 

1 OJUN,iü 

Guwahati Bench 
•tEw;i; 	4Tff; 



Assistant 
Scaleof Pay Rs. 5000-150-8000/- F7, I 	

-

Total post —7 Nos. - 

• .. 	 -•*•-. 
• 

Gentral A1strat 

2 

1JUN 

Trlbuna 

ID 

oh 12 3 4 5.  6i 7 8 9 10 ii I Sh A K WSC, B Sc P-I (Training in 10-10-51 16-6-76 	' 13-8-98 
( 24-12-82 l66-8- - Promotee,.. Sadhu Bhagalpur financial regulation PMt. as from lOAF, Calcutta LDC 

2 Sh. R.C. WSC, Agartala H.S.E. 12-12-57 7-7-82 13-8-98 / 14-88 21492: ST Promotee. Hembram •• (UDC-- • Pmt. as 

3 Smti K. WSC, M.Com. 24-2-58 9-3-77 27-5-99 24-12-82 
__________  

4386* - 

LDC 
Promotee, Swain Bhubaneswar •' (S.K:) Pmt. as 
LDC 

4 Kurn. K. WSC, Guwahati P.U. C. 1-1-57 10-8-79 164-2002 1 14-88 214.92:. - Promotee, Devi UDC Pmt.as 
5 Sh. B.C. Das IIHT.,Guwahati H.SC. Introducing to 21-7-56 10-11-82 10-8-2005 1-4-88 - SC 

LDC. 
Promotee. 

the computer 71: ,.. Pmt. AsLDC 
application at RTC, 
Kolkata.  

6 Smti K. Das WSC, Kolkata B.A. 21-1-51 8-3-73 14-11-2005 2-12-82 - - Promotee. Choudhary a. 

LI 
Sh. L. WSC,.Guwahatj BA. 1-3-59 17-8-79 1-1-09 1-4-88 - . - Promotee.  Barman Pmt. as LDC 

'1 

,20ob 

I 

• T 	 SR. STENOGRAPHER: 
- 	 Scale of pay Rs. 5000-150-8000/- 

Total post —2 No. 

1. 
1. 

2. 
Smti A. 

3. 
WSC, 

4. 
B.A. 

5. 
7-1-50 

6. 
4-6-73 

7. 
06-06-2005 

8. 
24-12-82 	- 

9. 
- 

•Tö 11. 
Pmt. Jr. Mukherjee Guwahatj  Stenographer 

2 	Sh. A.K. 	WSC, 	H.S.E. 
Mohanty 	Bhubaneswar 

16-4-52 9-7-75 6-12-08 24-12-82  as Jr. 
 - Stenographer 

ATTtbIw 
• 	

• 4DVOC/iTff 


